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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

O.A. No. 549/2025
[Earlier O.A. No. 42/2025 (CZ)]

IN THE MATTER OF:

Dheeraj Tiwar ...Applicant
Versus

Ministry of Environment, Forest

and Climate Change & Ors. ...Respondents

l.

REPLY ON BEHALF OF CHHATTISGARH ENVIRONMENT CONSERVATION
BOARD/RESPONDENT NO. 3

At the outset, it 1s submitted that the present reply is being filed on behalf of the Chhattisgarh
Environment Conservation Board (“Respondent No. 3”) in compliance with the directions of

this Hon’ble Tribunal.

The present Original Application pertains to M/s. Tethys Chem Pvt. Ltd. (formerly operating as
M/s. SS Udyog) located at Village Joratarai, Tehsil Patan, District Durg, Chhattisgarh
(“Respondent No. 6”) which 1s an industrial unit engaged mn coal tar processing and
manufacturing of coal tar pitch and its byproducts. That the Respondent No. 6 unit falls under
the regulatory jurisdiction of Respondent No. 3 which has been constituted under the provisions
of the Water (Prevention and Control of Pollution) Act, 1974 (“Water Act”) and the Air

(Prevention and Control of Pollution) Act, 1981 (“Air Act”).

That Respondent No. 6 has been granted various Consents to Operate (“CTO”) by Respondent
No. 3 from time to time. More specifically, on 23.04.2001, Respondent No. 6 unit was granted
CTO by Respondent No. 3 for the first time and more CTOs came to be 1ssued and periodically
renewed by Respondent No. 3 pursuant to applications submitted by Respondent No. 6 unit
whereby details of their manufacturing operations, product list and production capacities were

disclosed.

The CTO dated 22.07.2020 was granted to Respondent No. 6 for manufacturing mnter alia
Refine Naphthalene Balls, Light Furnace Oil, Heavy Furnace Oil (Solvent Naphtha), Super
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Creosote fuels (Coal Tar), Black Paint Organic Chemicals, [2300 Metric Tonnes Per Annum

(“MTPA”)], and Coal Tar Pitch Melting (10,000 MTPA). The said CT'O explicitly included a

note under Serial No. 02 stating that the unit shall not undertake processing/distillation of coal

tar pitch unless EC 1s first obtained under the EIA Notification, 2006. /Ann. C at Pg. 53-05 of
the O.A.]

Thereafter, the Respondent No. 6 unit applied for continued operation and Respondent No. 3
issued a renewed CTO on 02.09.2021 for a period of two years, 1.e., from 22.07.2021 to
21.07.2023. This CTO reiterated the requirement of complying with the EIA Notification, 2006,
wherever applicable. /[Ann. D at Pg. 66-68 of the O.A.]

On 26.05.2023, Respondent No. 6 submitted an application seeking expansion of its production
capacities. Upon review of the representations submitted by Respondent No. 6, a revised CTO
was 1ssued on 27.06.2023. This CTO also contained a specific condition stating that coal tar and
coal tar pitch shall not be processed/distilled without obtaining prior EC under the EIA
Notfication, 2006. [Ann. E at Pg. 69-75 of the O.A.]

Subsequently, vide letter dated 11.06.2024 sent by Respondent No. 6 to Respondent No. 3,

Respondent No. 6 requested the amendment of its CTO and reissuance of the revised CTO.

Subsequently, based on an application submitted by Respondent No. 6 on 11.06.2024, an
Amendment Order dated 18.06.2024 was 1ssued by Respondent No. 3 to update product names
and capacities, the amended capacity being 36,000 MTPA for Refine Naphthalene Balls, Light
Oi1l, Heavy Creosote O1l, Super Creosote Fuel, Coal Tar, Black Paint, Organic Chemical, 36,000
MTPA for Coal Tar Pitch (Molten/Granulated) and 12,000 MTPA for Carbozol, Phynole O1l,
Wash Oil, Carbon Black O11  (“Amendment Order”). The amendment did not grant any
relaxation or exemption from the requirement of obtaining KC../Ann. F at Pg. 76-103 of the
O.A.]

Thereafter, a renewed CTO was issued on 23.08.2024 by Respondent No. 3, reflecting the
amended product list and revised production capacities. This CTO had validity from 18.12.2024
to 17.06.2029../Ann. G at Pg. 104-1006 of the O.A./
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Further, during this time, a letter dated 18.06.2024 was 1ssued by Respondent No. 3 as part of
mternal administrative correspondence recording details of the consent history and the same
does not convey any waiver, legal assurance, or permission for distillation of coal tar without EC

either./Ann. H at Pg. 107-109 of the O.A.]

That, as part of its expansion proposal, Respondent No. 6 submitted a Project Report dated
08.06.2024 to State Expert Appraisal Commuiittee (SEAC) describing its manufacturing process
and anticipated production outputs. Respondent No. 3 was not mvolved i the preparation,
validation, or certification of this report, which forms part of the self-declared documentation

submitted by the said unit. /Ann. I at Pg. 110 of the O.A.]

A true copy of the proposal for expansion of the Respondent No. 6 Coal Tar Processing
unit being TOR Proposal No. 188714 dated 08.06.2024 whereby it has described its
manufacturing process, anticipated production outputs and chronology of all the CT'Os provided
to 1t till date 1s marked herewith and annexed as ANNEXURE R-1.

The proposal for expansion was placed before the 549th Meeting of the Chhattisgarh State
Expert Appraisal Committee (“SEAC”) on 06.11.2024 where the Committee recommended
issuance of Standard Terms of Reference (“ToR”) for the project. It i1s submitted that
Respondent No. 3 has no role in the functioning, recommendations or decisions of SEAC which

1s an autonomous expert body under the EIA framework. /Ann. K at Pg. 182-285 of the O.A.]

Pursuant to SEAC’s recommendation, the proposal was placed before the 184th Meeting of the
State Environment Impact Assessment Authority, Chhattisgarh (“SEIAA”) on 20.11.2024 where
ToR was granted to Respondent No. 6. Thereafter, the unit filed an application for EC on
11.01.2025. These proceedings fall strictly within the domain of the EIA Notification, 2006 and
it 1s pertinent to mention here that Respondent No. 3 is not involved in the grant of ToR or
EC..[Ann. I, M and N at Pg. 286-409 of the O.A.] It is respectfully submitted by Respondent
No. 3 that it has acted strictly within the scope of its statutory powers under the Water Act and
the Air Act.

That, vide Office Order/Letter No. 11084 dated 24.02.2025 issued by the Divisional

Headquarters of Respondent No. 3, a Committee was constituted by Respondent No. 3



2330 4

comprising of 4 senior officials of Respondent No. 3 to mspect Coal tar processing and other

related units established under the jurisdiction of the Regional Office of Respondent No. 3 at

Bhilai, Durg. Pursuant thereto, inspection of several units including Respondent No. 6 unit (at

SI. No. 2) was conducted on 24.03.2025 and 25.03.2025. With respect to Respondent No. 6,

the following facts were found during the inspection as per the available documents:

(a)

Vide the letter dated 09.09.2013 1ssued by Respondent No. 3, the unit was granted air and
water consent for 2300 MTPA of refined naphthalene balls, light furnace oil, heavy furnace

oil (solvent naphtha), super creosote fuels (coal tar), black paint organic chemuicals.

A true copy of the register and notesheet maintained by Respondent No. 3 reflecting
the air and water consent for 2300 MTPA granted to Respondent No. 6 vide the letter dated
09.09.2013 1s marked herewith and annexed as ANNEXURE R-2 (Colly).

(b) Vide letter dated 22.07.2020 1ssued by Respondent No. 3 subsequently, with regard to

(0

expansion of capacity, Respondent No. 6 unit was granted water and air consent for (1)
refined naphthalene balls, light oil, heavy oil (solvent naphtha), super creosote fuels, coal tar,
black paint, organic chemicals - 36,000 MTPA; and (2) coal tar pitch melting (melting only)
- 10,000 MTPA. In this letter, there was a specific note regarding not processing/distilling
coal tar pitch without obtaining EC as per EIA Notification, 2006 (as amended).

Thereafter, vide letter dated 18.06.2024 1ssued by Respondent No. 3, Respondent No. 6
unit was granted a revised water and air consent for (1) refined naphthalene balls, light oil,
heavy creosote oll, super creosote pulse, coal tar, black paint, organic chemicals - 36,000
MTPA; (2) coal tar pitch (molten/granulated) - 36,000 MTPA; and (3) carbazole, phenol
oil, wash oil, carbon black o1l - 12,000 MTPA.

(d) Shortly after, vzde letter dated 23.08.2024 1ssued by Respondent No. 3, Respondent No. 6

unit was 1ssued consent renewal for (1) refined naphthalene balls, light oil, heavy creosote
oil, super creosote fuel, coal tar, black paint, organic chemicals - 36,000 MTPA; (2) coal tar
pitch (molten/granulated) - 36,000 MTPA; and (3) carbazole, phenol oil, wash oil, carbon
black o1l - 12,000 MTPA. The validity of such consent 1s till 17.06.2029.
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(e) It was found that Respondent No. 6 distils crude coal tar. The crude coal tar 1s heated to
330°C, thereby separating the o1l and coal tar pitch through a distillation process and then

selling 1t.

(0 Respondent No. 6 has installed 5 reactor vessels with a capacity of 60 tonnes each and 5
storage tanks with a total capacity of 3,000 tonnes are nstalled to store the raw material, coal

tar.

(g) Respondent No. 6 uses thermofluidic heaters to heat crude bitumen and the chimney

associated with the heating furnace 1s 30 meters high.

(h) The production process of Respondent No. 6 does not generate any waste water discharge.
Evaporated water generated during the distillation of raw materials (coal tar) 1s collected and
treated In a waste water treatment plant. As a result, no solid waste 1s generated from the

production process.

(1) The Government of India, Ministry of Environment, Forest and Climate Change, New
Delhi, vide a notification dated 25.06.2014, has made EC mandatory for coal tar processing
units and, further, vide an Office Memorandum dated 27.02.2018, has exempted coal tar
pitch melting from the EC requirement. In light of the same, Respondent No. 6 was advised

to apply for EC.

(¢ In Light of the above, Committee recommended that Respondent No. 6 should be directed
to limit the production as per the capacity mentioned in the consent/renewal consent issued
by Respondent No. 3 before the notification dated 25.06.2014 1ssued by the Government of
India, Ministry of Environment, Forest and Chimate Change, New Delhi.

A true copy of the Inspection Report dated 24.03.2025 and 25.03.2025 whereby
findings regarding Respondent No. 6 unit have been recorded at Sl. No. 2 1s marked herewith

and annexed as ANNEXURE R-3.

15. That, an expert report was also called from National Institute of Technology (NIT) on the

allegation made by the Applicant, specifically the allegation regarding requirement of EC.

“Comprehensive Report on Assessment ol Production Process, Production Capacity, and
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Requirement of Environmental Clearance as per EIA Notification, 2000 m the Coal Tar
Processing Industries of Bhilai”dated 13.06.2025 (“NI'T Report”) was submitted by NI'T', Raipur
to Respondent No. 3. The report was made pursuant to site visits and inspection of each of the
11 1dentified units and speafically included Respondent No. 6 at Serial No. 9 whereby it was
concluded that EC is mandatorily required given the nature of operations of the Respondent

No. 6 unit.

POINT-WISE REPLY TO THE ALLEGATIONS MADE IN THE PRESENT ORIGINAL

APPLICATIONCONCERNING RESPONDENT NO. 3:

16.

17.

18.

The Applicant alleges that Respondent No. 3 arbitrarily amended the CTO on 18.06.2024
without verifying whether the proposed expansion attracted the requirement of prior EC. It 1s
submitted that the Amendment Order dated 18.06.2024 was 1ssued strictly under the provisions
of the Water Act and the Air Act pursuant to an application dated 08.06.2024 submitted by
Respondent No. 6. The amendment was processed based on the information and documents
disclosed by Respondent No. 6. Itis reiterated that Respondent No. 3 does not have jurisdiction
to determine whether EC is required under the EIA Notification, 2006, and that the said
Amendment Order neither exempts nor dilutes the obligation of obtaining EC, wherever
attracted. Moreover, previous CTOs including the CT'O dated 27.06.2023 categorically

recorded that no distillation of coal tar pitch shall be undertaken without prior EC.

The Applicant alleges that the CTO renewed on 23.08.2024 did not reiterate the prohibition on
distillation of coal tar pitch. It 1s respectfully submuitted that the renewal of CTO dated 23.08.2024
merely incorporated the revised product capacities as per the Amendment Order dated
18.06.2024. The absence of a reiterative note does not amount to any waiver of existing legal
requirements. All CTOs are mherently subject to applicable laws, including the EIA Notification,
2006, and it1s the obligation of the project proponent, Respondent No. 6 in the present case, to
comply with statutory mandates. The CT'O does not legalize any activity that independently
requires prior EC. Therefore, the CTO issued by Respondent No. 3 cannot be construed as an

exemption from EC and/or a blanket permission for distillation in the absence of EC.

The Applicant has claimed that Respondent No. 3 failed to assess the environmental

mmplications of the alleged “exorbitant” increase in production capacities. It 1s clarified that the
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increase m capacities was permitted based on self-declared information submitted by
Respondent No. 6. Itis the statutory duty of the project proponent to obtain EC if their activities
fall within the thresholds or definitions under the EIA regime. The issuance of CT'O does not

mmply satisfaction of EC requirements.

The Applicant further alleges that Respondent No. 3 failed to monitor whether Respondent No.
6 was undertaking distillation of coal tar in violation of CTO conditions. It 1s submitted that
Respondent No. 6 did not disclose, in any of its applications, that it was engaged 1n any process
mvolving distillation, thereby necessitating the grant of EC. However, once such concerns were
raised through the present Original Application and related representations, Respondent No. 3
promptly mitiated an independent third-party technical assessment through the Department of

Chemical Engineering, NI'T Raipur pursuant to which the findings were recorded i the form of

a Report (“NIT Report”).

The Applicant alleges that Respondent No. 3 colluded with Respondent No. 6 or acted
negligently to facilitate illegal expansion. This allegation 1s emphatically denied as baseless and

unfounded.

The Applicant further alleges that Respondent No. 3 failed to respond to multiple
representations. However, the Applicant has failed to produce the said representations, if any,

n support of his allegation.

The Applicant further seeks to rely on proceedings of SEAC and SEIAA to allege that
Respondent No. 3 failed mn its regulatory obligations. It 1s respectfully submitted that the process
of granting ToR and EC falls exclusively within the purview of SEAC and SEIAA under the EIA
Notification, 2006. That Respondent No. 3 has no statutory role in that process and cannot be

held responsible for the conduct or outcome of such proceedings.

The Applicant has attempted to draw adverse inferences from the omission of the EC-specific
note n the CTO 1ssued on 23.08.2024. As already clarified, letter dated 23.08.2024 1s merely a
‘renewal’ of the original amended CTO dated 18.6.2024 whereby the validity of the CTO has

been extended, thus the conditions mentioned i the original CTO dated 18.6.2024 still stands.
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Its omission n a subsequent CT'O does not and cannot nullify the legal obligation of the project

proponent to seek EC, where required.

It 1s respectfully submitted that, an expert report was also called from National Institute of
Technology (NIT) based on the allegation made by the Applicant, specifically the allegation
regarding requirement of EC., Respondent No. 3 undertook a technical investigation by engaging
the Department of Chemical Engineering, National Institute of Technology (NIT), Raipur.
Respondent No. 3 requested NI'T, Raipur to conduct an assessment of the production process,
production capacity, and the requirement of EC for the Respondent No. 6 unmt/Project

Proponent.

In view of the same, a “Comprehensive Report on Assessment of Production Process,
Production Capacity, and Requirement ot Environmental Clearance as per EIA Notification,
2000 m the Coal Tar Processing Industries of Bhilar” dated 13.06.2025 (“NI'T Report”) was
submitted by NI'T, Raipur to Respondent No. 3. The report was made pursuant to site visits and
mspection of each of the 11 identified units and specifically included Respondent No. 6 at Serial
No. 9 whereby i1t was concluded that EC 1s mandatorily required given the nature of operations
of the Respondent No. 6 unit. Particularly, the NIT Report makes the following observations
regarding Respondent No. 6:
“9. ...

Preamble:

This company is carrving out the respective unit operations and unit
processes to synthesize the notified products and as per the
mformation obtained, the company is also following the distillation
operation theremn the plant premises, which in turn mdicating to
obtain environmental clearance (EC) as per the aforesaid
notifications.

Operative Method - Coal tar byproducts is the resultant of crude
coal tar through a distillation process only. Here in the plant
premuses, it has been observed that all the specified product
materials with designated production capacity are being produced
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through different unit operations and unit processes. In addition, it
has been noted that distillation 1s also going on as a part of the
operative methodologies too.

It 1s desired to get environmental clearance due to the generation
of toxic and hazardous fumes of volatile organic carbon
components during the operation. As per the information obtained,
the company 1s using the distillation operation and is suggested not
to follow the same operative methodologies, violating which
recommending to get the environmental clearance alongside with

the other unit operations and unit processes as per the condition

mentioned in the OM and notifications of EIA, 2006 as amended
all date and as per the condition mentioned by CECB. ”

[Emphasis supplied]

A true copy of the relevant extract of the NIT Report dated 13.06.2025 1s marked
herewith and annexed as ANNEXURE R-4.

Thereafter, on 10.07.2025, the Head Ofhice of Respondent No. 3 issued a Letter No. 3983 to
the Regional Officer, Bhilai/the answering Respondent wherein, based on the combined report
of the mternal committee and NI'T, Raipur, the Regional Officer was directed to issue a show
cause notice to Respondent No. 6 (for limiting the production capacity to the level authorized as
on 25.06.2014. The Head Office of Respondent No. 3 further directed the Regional Officer to
mnform the said unit to undertake Environment Audit, Safety Audit, Industrial Health and
Hygiene Audit, Water Audit, and Pollution Control Equipment Performance Audit.

A true copy of the letter dated 10.07.2025 sent by the Head Office of Respondent No.
3 to the Regional Ofhicer, Bhilai, the answering Respondent herein i1s marked herewith and

annexed as ANNEXURE R-5.

Further, wvide letter dated 01.08.2025, Respondent No. 3 issued a show-cause notice to
Respondent No. 6, as to why an amended CTO should not be 1ssued to the Respondent no. 3,
whereby Respondent no. 6 limits Respondent no. 3’s coal tar distillation capacity to pre-
25.06.2014 authorized levels. . It was conveyed to Respondent No. 6 that establishment of coal
processing units and capacity expansion of existing units requires prior EC. As a result, the said

show-cause notice was issued after the joint examination of the recommendations of the
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Inspection Committee and the NI'T Report dated 13.06.2025. Additionally, Respondent No. 3
also sought certified information regarding the annual consumption/quantity of raw materials
such as bituminous pitch, coal tar, crude coal tar, crude naphtha, coal tar pitch, etc., raw materials

used/being used till the date of the said letter, and the name and address of the supplier.

A true copy of the show-cause notice dated 01.08.2025 issued by Respondent No. 3 to
Respondent No. 6 unit is marked herewith and annexed as ANNEXURE R-6.

In response to the show-cause notice dated 01.08.2025, Respondent No. 6 sent a reply dated
04.08.2025 whereby it stated that the actual capacity of the unit was 36,000 MTPA in 2001 that

1s the reason it had sought amendment to the CTO by the Respondent No. 3.

A true copy of the reply to the show-cause notice dated 04.08.2025 sent by Respondent

No. 6 to Respondent No. 3 1s marked herewith and annexed as ANNEXURE R-7.

Since Respondent No. 6 failed to provide a valid explanation and mformation to its show-cause
notice dated 01.08.2025, Respondent No. 3 1ssued a letter dated 25.08.2025 as a reminder for
Respondent No. 6 to provide such information within 5 days from the receipt of this letter.
Accordingly, vide letter dated 02.09.2025 sent by Respondent No. 6 to Respondent No. 3, it was
conveyed that the said information cannot be provided since SS Udyog was purchased by
Respondent No. 6 heremn in the year 2019, Respondent No. 6 does not have access to older
documents from 2013 onwards. Further, it was stated that the CTOs dated 18.06.2024 and
23.08.2024 have been declared valid and that the previously 1ssued CTOs dated 09.09.2013 and
22.07.2020 were erroneous due to which the error was corrected on 18.06.2024; that the
Inspection Committee and NI'T Report incorrectly reflect the details of the unit’s capacity which
1s being requested to be rescinded since the actual capacity of the Respondent No. 6 unit 1s
36,000 MTPA for coal tar pitch production which has been in operation even prior to the EIA
Notification, 2006, thereby not falling under the scope of EC requirement; that only coal tar
pitch production 1s covered under EC and not other products. In light of the same, the existing

CTO dated 23.08.2024 of Respondent No. 6 was sought to be maintained as the capacity.

A true copy of the reminder letter dated 25.08.2025 1ssued by Respondent No. 3 to
Respondent No. 6 1s marked herewith and annexed as ANNEXURE R-8.
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A true copy of the letter dated 02.09.2025 sent by Respondent No. 6 to Respondent
No. 3 1s marked herewith and annexed as ANNEXURE R-9.

That said letter dated 02.09.2025 sent by Respondent No. 6 was forwarded to the Head Office
of Respondent No. 3 vide Letter No. 3030 dated 02.09.2025. Thereafter, vide Letter No. 9118
dated 11.11.2025 and Letter No. 9814 dated 28.11.2025, the Head Office of Respondent No.
3 1ssued directions for amendment of consent to Respondent No. 6. In view of the same,
Respondent No. 3 issued a letter dated 01.12.2025 to Respondent No. 6 whereby 1t amended
the water and air consent of Respondent No. 6 as per the Notification dated 25.06.2014 issued
by the Ministry of Environment, Forest and Chimate Change, Government of India, 1.e., 2300
MTPA for refined naphthalene balls, light furnace oil, heavy furnace oil (solvent naphtha), super
creosote fuels (coal tar), black paint, organic chemicals and 36,000 MTPA for melting of coal tar
pitch since, vide Office Memorandum dated 02.04.2018, the Ministry of Environment, Forest
and Climate Change clarified that coal tar melting (change in physical form from solid/granulated

to liquid without emission) does not require EC. That the said renewed/amended consent 1s

valid up to 17.06.2029.

A true copy of the letter dated 01.12.2025 1ssued by Respondent No. 3 to Respondent
No. 6 amending the water and air consent of Respondent No. 6 as per the Notification dated

25.06.2014 1ssued by the Ministry of Environment, Forest and Climate Change, Government of

India 1s marked herewith and annexed as ANNEXURE R-10.

Subsequently, vide letter dated 03.12.2025, Respondent No. 3 provided its comments to the
Member Secretary, SEAC-3 in response to its queries in its previous letter dated 10.11.2025. It
1s stated that Respondent No. 3 1s taking action to make the product and production capacity in
the CTO currently issued to Respondent No. 6 in consonance and compliance with the product
and production capacity mentioned m the CTO prior to 25.06.2014, 1.e., as per the CT'O dated
09.09.2013 whereby the production capacity was mentioned as 2300 MTPA for refined
naphthalene balls, light furnace oil, heavy furnace oil (solvent naphtha), super creosote fuels (coal
tar), black paint, organic chemicals. Further, in its comments to the queries of SEAC-3,
Respondent No. 3 stated that Respondent No. 6 had expanded its capacity in 2024 by increasing
coal tar distillation products from 2300 MTPA to 36,000 MTPA and by the addition of new coal
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tar by-products like carbozol, phynole oil, wash oil, carbon black oil of 12,000 MTPA, all without
obtaining valid EC. That, on 18.06.2024, Respondent No. 3 issued an amended CTO to
Respondent No. 6 whereby the amended production capacity was (1) 36,000 MTPA for refined
naphthalene balls, light oil, heavy creosote oil, super creosote fuel, coal tar, black paint, organic
chemicals; (2) 36,000 MTPA for coal tar pitch (molten/granulated); and (3) 12,000 MTPA for
carbozol, phynole oil, wash oil, carbon black oil. Therefore, in view of the same, Respondent
No. 3 stated that Respondent No. 6 had undertaken expansion since 18.06.2024 and, thus,
violation of the Environment (Protection) Act, 1986 from the said date can be counted for

undertaking expansion without obtaining valid EC.

A true copy of the letter dated 03.12.2025 sent by Respondent No. 3 to SEAC-3 in
response to the queries of SEAC-3 in its previous letter dated 10.11.2025 1s marked herewith
and annexed as ANNEXURE R-11.

In the meantime, it 1s pertinent to mention that Respondent No. 6 filed a Wnt Petition being
WPC No. 6590/2025 before the Hon’ble High Court of Chhattisgarh at Bilaspur (“Hon’ble
High Court”) challenging the letter dated 01.12.2025 1ssued by Respondent No. 3 to Respondent
No. 6 whereby the water and air consent of Respondent No. 6 was amended by Respondent No.
3 as per the Notification dated 25.06.2014 1ssued by the Ministry of Environment, Forest and
Climate Change, Government of India, 1.e., 2300 MTPA for refined naphthalene balls, Light
furnace oil, heavy furnace oil (solvent naphtha), super creosote fuels (coal tar), black paint,

organic chemicals and 36,000 MTPA for melting of coal tar pitch.

That, vide Order dated 17.12.2025 in WPC No. 6590/2025, the Hon’ble High Court 1ssued
notice in the said matter and stayed the effect and operation of the letter dated 01.12.2025 until

the next date of hearing. The Writ Petition was directed to be listed in the week commencing

19.01.2026 (inadvertently written as 19.01.2025).

A true copy of the Order dated 17.12.2025 passed by the Hon’ble High Court of
Chhattisgarh at Bilaspur in WPC No. 6590/2025 whereby notice was issued therein and the

effect and operation of the letter dated 01.12.2025 was stayed until the next date of hearing 1s

marked herewith and annexed as ANNEXURE R-12.
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34. Therefore, in light of the aforementioned facts and submissions, it 1s respectfully submitted that

Respondent No. 3 has taken all steps within its statutory domain to regulate and monitor

industrial operations.

35.  The present Reply 1s being submitted for the kind perusal of this Hon’ble Tribunal. Therefore,
this Hon’ble Tribunal may, therefore, take the present Reply on record and pass any appropriate

order(s) that it may deem fit, which will be complied with by Respondent No. 3.

FILED BY:

ABHINAY SHARMA
Advocate for CECB/Respondent No. 3

H-29, First Floor, Jangpura Extension,
New Delhi-110014

Date: 08.04.2026 Mob No. 9899272882

Place: New Delhi Email: admin@aslpartners.in

Refiled on: 13.04.2026


mailto:admin@aslpartners.in
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BEFORE NATIONAL GREEN TRIBUNAL e

PRINCIPAL BENCH, NEW DELHI

Original Application No. 549/2025
[Earlier O.A No. 42/2025 (CZ)]

IN THE MATTER OF:

Dheeraj Tiwari

Versus

Ministry Of Environment,

Forest And Climate Change And Ors. ... Respondents

AFFIDAVIT

I, Dr. Anita Savant W/o Shri Paresh Kathale, aged about 56
years, Authorized Representative of Respondent No. 3, having its
office at CECB, Bhilai do hereby solemnly affirm and state as
here under:

1. That I am the authorised signatory of the Respondent No. 3
in the above captioned matter and I am well conversant with
the facts and circumstances of the present case and am
competent to affirm this affidavit on behalf of the
Respondent No. 3.

2. That I have read and understood the contents of the
accompanying Reply which has been drafted under my
instructions and state that the contents of the same are
true and correct to my knowledge based on the records
maintained by me.

3. The contents of the accompanying Reply have been

explained to me in vernacular. v{L
_ DEPONENT

Reglonal Officer
€.& Emvironment Consarvation Board
Bhilai, Durg (C.G.)

=8 APR 2076
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VERIFICATION

Solemnly verified at Durg on this 08 April day of 2026 that
the contents of my above-mentioned affidavit are true and
correct to the best of my knowledge and belief, no part of it

is false and nothing material has been concealed therefrom

DEPONENT
Regional Officer
C.G. Environment Consarvation g
Bhilai, Durg (C.G.)

e
" ,,4.“?5!@!.,‘@!!”‘“
ot & T ST & X R
sy fis B agw et /s ¥

r v

=8 APR 2026




ANNEXURE 842

M/s. Tethys Chem Private Limited
(Director — Mr. Govind Mandal),

Plot No: 17/N, Heavy Industrial Area,
Hathkhoj, Dist-Durg

(File No. — 3413)

Subject Details related to the applied case

TOR Proposal no.—188714
Applied Date — 08/06/2024

Online Application EC Proposal no.- 519043
Applied Date - 20/01/2025
Nature of Project Proposal for expansion of Coal Tar Processing Unit
Category of the Project The project falls under Sr. No. 4(b) (ii) - B1 Coal Tar Processing Unit

Existing Project: Coal Tar Pitch — 36,000 TPA, Byproduct: 36,000 TPA and
Other — 12,000 TPA.

Detail of project Expansion of Coal Tar Processing Unit and production of Coal Tar Pitch 36,000
MTPA to 65,000 TPA and Its by-products Mixed Creosote Oils (HCO/A TO),
Naphthalene 36,000 MTPA to 63,000 MTPA in the existing land.

Applied Area (Ha.) 0.367 Hectare
Khasra no. 333
Land CSIDC (Leased Land 99 Years) M/s. Tethys Chem Private Ltd.

Intimation Email for Presentation
Details of Meeting Date: 02/06/2025
646th Meeting Dated 05/06/2025

The Committee noted and found the foIIowing_] facts:-

ADS Issued Date -04/09/2025 ADS Reply Date -11/09/2025

The above case is an expansion case. In|Comments received from CECB vide their letter dated 25.07.2025 in
compliance to the Office Memorandum dt. {compliance of the OM dated 14.01.2025. Following is mentioned in the
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14.01.2025 issued by MoEF&CC. SEAC
decided to write a letter to CECB to upload
their comments based on the inspection of the
site. The comments shall have the details of
the project site; the feasibility of the project
and the environmental safeguards prescribed
for the concerned project.

comments:-

1.

Present Established capacity- 1. Refined Napthalene Balls, Light Oil,
Heavy Cresote Qil, Super Cresote Qil, Coal Tar, Black Paint, Organic
Chemical- 36,000 TPA, 2. Coal Tar Pitch (Molten/Granulated)- 36,000
TPA, 3. Carbozol, Phenole Oil, Wash Qil, Carbon Black Qil- 12,000 TPA.
After Proposed Expansion capacity- Coal Tar Pitch- 36,000 TPA to 65,000
TPA and its by-products Mixed Creosote Oils (HCO/ATO), Napthalene
from 36000 TPA to 63,000 TPA.

Site Details: NH53- 2.9 km South-East, Residential Area Village-Akalordih
500 m North-East, Village-Hathkhoj 500 m West, M/s Niroj Ispat- 10 m
North, M/s S.S. Ispat located on the West, M/s Sarthak Metal located on
the East.

Existing and Proposed Water Pollution control arrangements: Existing
ETP capacity- 5 KLD, Soak Pit and Septic Tank (The above system is also
proposed to be adopted for the proposed capacity expansion).

Existing and Proposed Air Pollution control arrangements: Proposed Bag
Filter.

Existing and Proposed Soild Waste Management: 1. Dust collected from
air pollution control equipment (1.5 tons) is proposed to be supplied to the
briquette manufacturing unit. 2. Process sludge (20 tons) is proposed to
be reused in the process. 3. ETP sludge (3.5 tons) is proposed to be
supplied to the CTSDF.

Chhattisgarh Environment Conservation Board and the National Institute
of Technology, Raipur report is submitted. Report recommends limiting the
production capacity of the industry's coal tar distillation unit until
25/06/2014. Therefore, action is being taken against the industry to limit
the production capacity of the coal tar distillation unit until 25/06/2014.
Please be advised that cases against the industry are pending in the
Honorable Supreme Court and the Honorable NGT. Further action will be
taken to comply with the decisions of the Honorable Courts in these
cases.

Environment Safeguards Suggestion:-

1.

In case of acquisition of additional land for new project/capacity expansion
project, NOC from the concerned urban body/NOC from the Gram

17
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Panchayat (resolution resolution passed by the Gram Panchayat meeting)
will have to be submitted.

2. No objection certificate from CGWA/competent authority should be
submitted for water supply.

3. Appropriate water and air pollution control systems should be established
before applying for consent to operate.

4. Before applying for consent to operate, appropriate arrangements should
be made for the management of solid waste.

5. Before applying for Consent to Operate, CEMS/CAAQMS for
measurement of ambient air quality/ CEQMS for measurement of effluent
water quality (if applicable as per procedure) should be installed in the
stack for continuous monitoring.

6. Particulate matter emission from the process stack should be kept below
30 mg/normal cubic meter and the height of the stack should be kept 30
meters/as per the guidelines of Ministry of Environment, Forest and
Climate Change and CPCB, whichever is higher.

7. If hazardous waste is generated from the process, application for consent
to operate should be made only after signing an agreement with TSDF.

8. Whatever decision the Hon'ble Supreme Court and Hon'ble NGT will take,
it will be acceptable to the project proponent.

Project proponent shall obtain comments from
the CECB incompliance of the OM dated
14.01.2025.

Comments received from CECB vide their letter dated 25.07.2025 in
compliance of the OM dated 14.01.2025.

Project Proponent shall obtain copy of any
report prepared by CECB or IIT/NIT/Govt.
Institute regarding coal tar distillation process
of the Project Proponent.

Submitted

Project Proponent shall submit the documents
of transfer from M/s SS Udyog to M/s Tethys
Chem Private Limited or Sale Documents

Transfer deed issued on 10.10.2019 to M/s Tethys Chem Pvt. Ltd..

Project Proponent shall submit the audited
quantity of raw material and product sale

Submitted

18
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details from 2010 to 2025 (including sale
purchase details).

Project Proponent shall submit the production
details against CTO issued which is certified
from CA.

CA certified the past production details of financial year 2018-19 to 2024-25
on 16.07.2025.

Project Proponent will submit the audited
production details to CECB and CECB shall
check and provide comments regarding the
audited production details.

PP has submitted the audited production details certified by CA to CECB on
09.09.2025. (from FY 2018-19 to 2024-25)

Project Proponent shall submit the ETP
process details with its proper specifications.

ETP process details with its proper specifications detailed submitted by PP.
Design was approved by IIT Bhubhneshwar.

Project Proponent shall submit a notarized
affidavit that provide medical insurance to all
the workers working in the plant premises.

Submitted

Project Proponent shall submit the detailed
calculation of rain water harvesting.

Detailed Rain Water Harvesting Calculation submitted.

shall
Personal

submit the
Protective

Project
photographs
Equipment’s.

Proponent
of

Submitted

Project Proponent shall submit the Detailed
Project Report of CER activities and also
submit the consent of school under CER
activities.

Consent of Principal, Government Higher Secondary School, Supela, Bhilai
submitted. DPR submitted by PP under CER activities.

Query: Project Proponent shall submit the CTO copy after the year 2006 upto 2017?
Reply: CTO copy provided by PP, details is given below:-

S.No Consent Issued Date

Capacity

Validity

1 Water Consent

Napthine Balls,

Furnace oil, Heavy | Valid for 12 months from the first day of

19
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23/04/2001 Generation fuels, Coal tar pitch - 3,000 | month of commissioning of the plant
MT/month

Air Consent — | Napthine Balls, Furnace oil, Heavy | Valid for 12 months from the first day of

23/04/2001 Generation fuels, Coal tar pitch - 3,000 | month of commissioning of the industry

MT/month

Air &Water Consent
17/09/2002

Napthine Balls, Black Paint, Heavy
Furnace Oil, Light Furnace Oil, Organic
Chemicals like creosote oil, Fuel Oil,
Coal tar pitch, Pressed Nepthalene and
Chemicals for paints - 3,000 MT/month

Valid for 24 months from the first day of
month of commissioning of the industry

Air & Water Consent
27/08/2004

Napthine Balls, Black Paint, Heavy
Furnace Oil, Light Furnace Oil, Organic
Chemicals like creosote oil, Fuel Oil,
Coal tar pitch, Pressed Nepthalene and
Chemicals for paints - 3,000 MT/month

Valid from 01/09/2004 to 31/08/2005

Air & Water Consent
08/09/2005

Napthine Balls, Black Paint, Heavy
Furnace Oil, Light Furnace Oil, Organic
Chemicals like creosote oil, Fuel Oil,
Coal tar pitch, Pressed Nepthalene and
Chemicals for paints - 3,000 MT/month

Valid from 01/09/2005 to 31/08/2006

Air & Water Consent
06/09/2006

Napthine Balls, Black Paint, Heavy
Furnace Oil, Light Furnace Oil, Organic
Chemicals like creosote oil, Fuel Oil,
Coal tar pitch, Pressed Nepthalene and
Chemicals for paints - 3,000 MT/month

Valid from 01/09/2006 to 31/08/2007

Water Consent — | Napthine Balls, Black Paint, Heavy | Valid from 01/09/2007 to 31/08/2008
19/11/2007 Furnace Oil, Light Furnace Oil, Organic

Chemicals like creosote oil, Fuel Oil,

Coal tar pitch, Pressed Nepthalene and

Chemicals for paints - 36,000 MT/Y ear
Air Consent — | Napthine Balls, Black Paint, Heavy | Valid from 01/09/2007 to 31/08/2008
19/11/2007 Furnace Oil, Light Furnace Oil, Organic

20
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Chemicals like creosote oil, Fuel Oil,
Coal tar pitch, Pressed Nepthalene and
Chemicals for paints - 36,000 MT/Year

9 Water Consent Coal tar Pitch — 3000 MT/month Valid from 01/09/2008 to 31/08/2009
22/04/2009 Authracene Oil — 700 MT/month
Naphthalene Crude, Light furnace oil,
Super Creosote fuel (Coal Tar), black
heavy furnace oil (Solven Naphtha),
Paint Organic chemicals — 2300
MT/month
10 Air Consent Coal tar Pitch — 3000 MT/month Valid from 01/09/2008 to 31/08/2009
22/04/2009 Authracene Oil — 700 MT/month
Naphthalene Crude, Light furnace oil,
Super Creosote fuel (Coal Tar), black
heavy furnace oil (Solven Naphtha),
Paint Organic chemicals — 2300
MT/month
11 Water Consent Coal tar Pitch — 3000 MT/month Valid from 01/09/2010 to 31/08/2011
14/09/2010 Authracene Oil — 700 MT/month
Naphthalene Crude, Light furnace oil,
Super Creosote fuel (Coal Tar), black
heavy furnace oil (Solven Naphtha),
Paint Organic chemicals — 2300
MT/month
12 Air Consent Coal tar Pitch — 3000 MT/month Valid from 01/09/2010 to 31/08/2011
14/09/2010 Authracene Oil — 700 MT/month
Naphthalene Crude, Light furnace oil,
Super Creosote fuel (Coal Tar), black
heavy furnace oil (Solven Naphtha),
Paint Organic chemicals — 2300
MT/month
13 Water Consent Coal tar Pitch — 3000 MT/month Valid from 01/09/2011 to 31/08/2013

21
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12/10/2011

Authracene Oil — 700 MT/month
Naphthalene Crude, Light furnace oil,
Super Creosote fuel (Coal Tar), black
heavy furnace oil (Solven Naphtha),
Paint Organic chemicals — 2300
MT/month

14

Air Consent
12/10/2011

Coal tar Pitch — 3000 MT/month
Authracene Oil — 700 MT/month
Naphthalene Crude, Light furnace oil,
Super Creosote fuel (Coal Tar), black
heavy furnace oil (Solven Naphtha),
Paint Organic chemicals — 2300
MT/month

Valid from 01/09/2011 to 31/08/2013

15

Water Consent
09/09/2013

Coal tar Pitch — 3000 MT/month

Refine Naphthalene Crude, Light furnace
oil, heavy furnace oil (Solven Naphtha),
Super Creosote fuel (Coal Tar), black
Paint Organic chemicals — 3000
MT/month

Valid from 01/09/2012 to 31/08/2013

16

Air Consent
09/09/2013

Coal tar Pitch — 3000 MT/month

Refine Naphthalene Crude, Light furnace
oil, heavy furnace oil (Solven Naphtha),
Super Creosote fuel (Coal Tar), black
Paint Organic chemicals — 3000
MT/month

Valid from 01/09/2012 to 31/08/2013

17

Water Consent
25/09/2014

Coal tar Pitch — 3000 MT/month

Refine Naphthalene Crude, Light furnace
oil, heavy furnace oil (Solven Naphtha),
Super Creosote fuel (Coal Tar), black
Paint Organic chemicals — 3000
MT/month

Valid from 01/09/2014 to 31/08/2016

18

Air Consent

Coal tar Pitch — 3000 MT/month

Valid from 01/09/2014 to 31/08/2016

22
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25/09/2014

Refine Naphthalene Crude, Light furnace
oil, heavy furnace oil(Solven Naphtha),
Super Creosote fuel (Coal Tar), black
Paint Organic chemicals — 3000
MT/month

19

Air & Water Consent

12/01/2017

Refine Naphthalene balls, Light furnace
oil, Heavy furnace oil (Solvent Naptha),
Super creosote fuels (Coal Tar), Black
Paint Organic chemicals. - 2,300
MT/Year

Valid for 5 years from 01/09/2016 to
31/08/2021

20

Air & Water Consent

22/07/2020

Refine Naphthalene balls, Light oil,
Heavy Oil (Solvent Neptha), Super
Creosote fuels, Coal Tar, Black Paint
Organic Chemicals — 2300 MT/Year
Coal tar Pitch Melting (only for melting)
— 10000 MT/Year

Validity is 1 Year from the date of issue
of this letter.

21

Air & Water Consent

02/09/2021

Refine Naphthalene balls, Light oil,
Heavy Oil (Solvent Neptha), Super
Creosote fuels, Coal Tar, Black Paint
Organic Chemicals — 2300 MT/Year
Coal tar Pitch Melting (only for melting)
— 10000 MT/Year

Valid from 22/07/2021to 21/07/2023

22

Air & Water Consent

27/06/2023

Refine Naphthalene balls, Light oil,
Heavy Oil (Solvent Neptha), Super
Creosote fuels, Coal Tar, Black Paint
Organic Chemicals — 2300 MT/Year
Coal tar Pitch Melting (only for melting)
— 10000 MT/Year

Valid upto 21/07/2028

23

Amendment

Water
18/06/2024

consent

in Air &

Amendment for Refined Napthalene
Balls, Light Oil, Heavy Creosote Oil,
Super Creosote Fuel, Coal Tar, Black
Paint, Organic Chemical - 2300 Metric

23
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Tonnes Per Year to 36,000 Metric
Tonnes Per Year

Coal Tar Pitch (Molten/Granulated) -
10,000 Metric Tonnes Per Year to 36,000
Metric Tonnes Per Year.

Carbozol, Phynole Oil, Wash Oil, Carbon
Black Oil - 12,000 Metric Tonnes Per
Year

24

Air & Water Consent —
23/08/2024

Refined Napthalene Balls, Light Oil,
Heavy Creosote Oil, Super Creosote
Fuel, Coal Tar, Black Paint, Organic
Chemical - 36,000 MT/Year

Coal Tar Pitch (Molten/Granulated) —
36,000 MT/Year

Carbozol, Phynole Oil, Wash Oil, Carbon

Valid from 18/12/2024 to 17/06/2029

Black Oil — 12,000 MT/Year

Project Proponent shall submit agreement
with the TSDF/ authorized vendor for
disposal of hazardous waste.

PP informed that small quantity of hazardous waste is generated which is a part
of the Coal Tar Process. This waste is blended with by-products and sold to a
Carbon Black Manufacturer, where it is utilized as a raw material in their end-
product applications of low-grade carbon making.

Project Proponent shall submit copy of CTO/
renewal application submitted to CECB
between 2006 to 2025.

Application copy Form-1 of the year 2016, 2020, 2024 submitted.

Fire Safety permission submitted by PP,
which is wvalid upto 14.07.2023. Project
Proponent shall submit the valid Fire Safety
NOC.

Fire safety NOC issued on 13.06.2025 which is valid for 1 year.

Project Proponent shall submit the PCU
calculation based on 40 trucks (entry and
exit).

Detailed PCU calculations submitted by PP. As per the calculation submitted
by PP, V/C ratio after the proposed expansion will be 0.33, where level of
service is B (i.e. very good)

24
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Notarized Affidavit

That all the documents submitted is true & correct and if any false
documents/information found the whole responsible will be taken by PP. Any
action taken against will be agreed by PP.

After discussion by the committee, the following decision was taken unanimously:

1. Comments from the CECB is required. An offline letter to be issued to CECB to provide comments in view of the order of
Hon'ble Supreme Court dated 22.07.2025 & order of Hon'ble NGT dated 24.07.2025. Copy of letter to be given to PP to obtain
and submit the comment.

2. An offline letter to be issued to CECB-based on notification issued by MoEF&CC dated 26.06.2014, CECB to submit year-
wise production data of PP along with their assessment of the same. Additionally, CECB to comment with whether any
expansion with regard to environment clearance has been done by PP post year 2014 (MoEF&CC notification date
25.06.2014) and if there is an expansion then confirm whether such expansion is violation or not. Copy of letter to be given to

PP to obtain and submit the comment of CECB.

After submitting the above documents, further decision will be taken accordingly.
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TATaRYT WREVT Wed ER1 UF RAF 29 /11 /2017 & Wemm
Kl 1. U< TRING PlelcR 2Y—g100 Hifge o / /TY, 2. UIEY HifeT
qeRIA—4800 Hig® = /98 3. ameey ¥9—2590 Hifgd e /a9, 4. faemm
ﬂ~ 3500 Hilg® e /99 5 UE*\WT’WW’SOO%?EH /Y4 6.
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/Ty, 9. ﬁ:‘{ﬂwmfsoﬁﬂe?aﬁ /94, 10. WTEHN e ST59—1200
qifcd eA/a4, 11dfer WfBT  FrRE—5850 difcds eT/98 ud 12
AGHENT TS Bfghe 8% wWie, cateisies R, Hbfadd
gIgUHE, WX 99, o AR, iR diueR TIR Urew—10000 Aife
e /94 B AHIfa S Y TE oY |
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AeRIA—4800 Hfed o5 /99 3 fdgas €= — 3500 Hifes e /a8 4. 0
PRI Yed—8o0 At T/, 5. GeRia yve Riele—s00 s o1 /af
6. X Plel TR 1 Weded (blel e Rrg)—20000 Hige E?f/au 7.
URIE e 3 T/Ru—14400 Wfew eF /¢ 8 fare  aifasi—4000
Hife® e /a9, 9. W Sife eu—1200 9fed o /98 10, e gIfthT
HHV—5850 HIfC® o= /99 TF 11 TYhFIRT T8 Bfgdhsd e wis
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IR Y¥R UIEH—10000 HfeEH = /a9 B AHIfd SR B TE o) |
ST BT 99 2017 TE 2018 | S wwIfy 05 § Soofad S 9¥ 2005
SR wHfG W e R ) ad 2005 W W we 4 sy SOel @ e
WAL/ AT (1 Wredew)—1500 Hifew eF / af a¥ 2017 SR |9

A 3T ST & 1Y ISR Bl TR YU fehe (@ Wrsaed)—1500 Hifew

'9Y U9 ¥ 2018 F§ W) G oy SRl @ W e hid TR TUg
[deHd 99 Ueded @ R ﬁT‘T —20000 ﬁh'"‘ TI /T4 H Il B |
Tj_*f TN & Piel TR eReow™ awar & g & UHINE Swde i

Te F”?l

RISV & SR Se oS 2h g Sen gr sma s T E o
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Sd ENT &A1 TR & T8d el TR fifledisd & gr1 #1a er g

SHAT — 70000 T9H,/9Y Ud WESWE 3G UATaRUT WER 99T State
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Environment Impact Assessment Authority. Chhattisgarh # 3TdgA ThaT a7 & T
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Ferteror gt

Ae YR & Braterd ¥ fadies 24 /02 /2025 ERT R QR BRI
festias 24 /03 /2025 & fasTics 25 /03 /2025 @1 &g wrEET BaIETe GieRo
e e, FMemE-g @ @ds 3 siovfa venfid Bre e YRR T G
I TP B AT i | feror & S R Gen TR M

1. e <fom EEgeET W fon, wie TR 36, 37, sShFRRT O FUE,
e, f%mﬂ—‘grf SN B &3 PTerd, BTGTe TaaN WEv dee
MeE—S @ T iR 03,/11,/2008 B ERT 1. Ty fou (e
36000 HIfe® e1/99, 2. Ye—6000 HRF o /99 3. Areed M- 35000
y Iﬁ@aaﬂ/aﬁ®4mﬁﬁ—z4ooﬁr@?ﬁ/ﬁa@wwm§wﬂﬁﬁ
Te ol e Sem Sae /Seed e #q SamEu ARRRREE 2006
amwﬁlﬁ)aﬁﬂwmmﬂmﬁﬁq%mﬁmﬁmmmﬁam
ur / fSRed 78 58 oM e A & T o | se B o A o
WY # wifers didl e B &1 S R o &, R R gersdt 9
form ST 2 WﬁWQ%WWTEIW?WﬁTWHW 220 f&i
WWWWWEGWWWWW@%WHBHWWW
faea fbar Srem &1 Sevr N 01 97 Yo amAT—45 o Td 02 T Uy
add gHa- 55 Hfgw TF U9 45 AfRE o wwifie &1 TEs aifiRes
ferits 7eRae & ®RS 2 10 &7 v & 03 S@ wenfia & vd 50 @
§TCT 1 SCTHITSIE R ¢ Yerfig & | SemT ufafif e aarar Tar %
U< U4 I%H Wede ey ¥ RuE e fha o <@ €| doavar Sad
TPTRAT DI AT a7 S warfig € ) 9e 21 gataeei REICA GG
T 3T b ST wARn T R | SEw @ A iE 26 /07 / 2024 Bl S
tasite WWTU"H\J?JH?LTW“’WWT??WHHW T=eics fug
LH'F'U (Baa #feen rfc'_I} - 36000 HIfgd @& /dd 2. ue e000 HiRw
/T4, 3. e e (@9 dfeeT &) — 36000 Wfew e /T8 ud 4
«Tt‘ﬁ (@ae AfeeT &) - 2400 e e /ad @1 Soorw fobn T 2

TFd G FATBR hfméc 02/11 /2029 T& 49 & |
HIRG WRPIR, YATENY], g9 TF STdrg R g3, A2 Roe gl

] I
eI 3T 25 /06 /2014 & Hegd A T @R GEEU =g B &
el qaiaReng gl aiffard o5 18 2 gur ofifsw Seives IFGIGE
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27 /02/2018 @ BRI @ R g Afeewm @ waiwdim Wigfd @

FTTIEHA § W G AT & | I SN B SR T/ FEI FAHIGROT A

1. Industry shall not use crude coal tar as a raw material. Distillation process shall not
be carried out on the basis of above consent.

2. Industry is allowed only for melting of coal tar pitch.

3. Production of any other products which are covered in EIA notification shall be
started only after obtaining Environmental Clearance and consent from Chhattisgarh
Environment Conservation Board.

SENT gRT g9 | 2. Ue—so00 Hifewd ew/a9 vd 4. B (Had
e BQ) — 2400 HIfGH e1/9q9 F ST 6| fobdl ST &1 & | 37

CFad 2R @w wn fE, we TR 17/1E, AR sienfe &3, sYan,
e, frer—gd — Sude TwEs SgER SEF B &EE By,
Baie UIERy WREV Hed, Mars—gi @ uA f&Ale 09,/09,/2013 @
g ReEs Ao ared, g B9 Sifad, 8d1 Bed iaa (Hiede =),
IR FIMEe el (@ld TR), <6 Ue, e diHded— 2300 Hicd
e /94 B Ol U4 a1g weIe o1 7S ot |

SO @ gHal fTwR & d'q &E $ied, BwiNe  udiaxvl
WREUT Hed, Mos—gi & uF feAie 22,/07 /2020 & BRI 1. Rwrgd
erfe 9169, diRc Iidd, ©dl Sigd (Wede Tern), gue fGaNe we,
P TR, &P Ue, ANHE Bfidea— 2300 Hfed <5 /a¢ Ud 2. B eR
o= afeen (@ae AfegT)—10,000 Mfg® T5/a¢ &g oTal vd ag @& <
e oA oH @re er U3 @1 Semdu. AifefhawE, 2008 (Jenm wemfed)
e € TS ol |

SENT D1 &=1T BEcld, DRTG ARy ARev Fed, Meg—gi &
U3 RA1d 18 /06 /2024 & BN 1. ReEre wifew drew, dge fyd, g4l
fEare oe, gm fFdEe wd, @ eR, <% Ue, iR e Sfiea—

36,000 HIfg® €1/, 2. T R U™ (tn*'? /URIICE) — 36,000 HIfLH
/g8 U4 3. HEeld, Are aifge, arem . BEE ®lP IARTE—12,000

ﬁf??( eq /94 vq HUIMOT e U9 g wHfa 1 T8 o |
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Afed e /a8 &g TR Fdifia=or I fvan o1 | B dudr e
17 /06 /2029 T 2 |
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@1 330 ol Afewaw 9o T o= RReawm e ¥ sifge @ Breer
e @ gus-—gus fmar smex ey fRn oo 8| SeT # sxe0 o e
ﬁﬁﬁwéﬂﬂ?@ﬂﬁﬁ%mﬁrwaﬁwzﬁﬁifa%@osmé‘m
@A AT 3,000 S T B |
SUART fHar Wi 2 | G Bl @ wag R @ S=E 30 Hiew 2
(@leeR) & fReesm. & erM IR S B UHT By g¥d e
SUAR HIF H SU=IRG a1 W € | Sered uiEa ¥ oF aufie s
el Bl © |
a6 25,06 /2014 & HEgH W Bl TR UHERO THEG B
27/02/2018 & BRI ®id eR fog AfeeT @ ygfaeoiy Wil @l
HETAHAT H W G T § | T g waierei ey 2 amdee b
ST ST T § |

SR Al & e SEl @) WRG WRBR, UGRRYT a9 U9
Selarg AR ey, 73 Rl gn o sfeEer fReie 25 /06 /2014
% Gd BITE UATERY WREV Hedd R ON GRI /E adien &
SlReT &l & SR SdTe Wit R 9 Teq AERE fr o @)

-

aad guom Rig sfsan wofvo, @ 7. 12,/19, 9 elfre &, e
free, Rren— g — S & & efey sximare gafawor dem
wed, fremg—gi @ U3 fede 28 /03 /2018 @ BRI 1 e B
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\ 1 = f
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Terferd, Tadl. Fefod, ReRa Swfem Tufem o= #eer, <@ U
e g yre feergee @ioer, feae aifad, (FRAd, 841 TUs osc)
TIUE AT, Tl e— 12000 Hfgd ©H/q9 Ud 2. BfgdIE T,
favsi—4000 Aifgs €4 /94 o Wit vd arg w=fa & T 2

ST H Hoex 3x20 HIfgd o, Biad & 9y feReay™ awa 4x20
THE], e TofE BIeY 2x10 TG fhell DalRel, THUH. YRS b 1x600
AT, TAUH. TR ¢@ 1x350 THC), feeareu] / HefelT && 3x70 THE! Ug
R¥IaR €& 5x10 THE Renifi &1 T TR @ oy omivee dlex @1 Sy
far Srer 81 € wee ¥ Hag fome 31 S91E 30 Wiex B

ST &1 SeIed UiHa ¥ gt wo a8 g 2 | e A
@ fefeereM & SRM ardiga oo & Taid o) gid oie SuaR §9F A
SUETRe fhaT ST 2 | Sedre Yfhan ¥ o Sufine Sfe F8i g § |

IRT EXPR, UAERY, &9 Ud Aerdry gRkacy #aler, =8 feeell gN
IERgET el 25,/06 /2014 & HEgH W el R URGRU THEAT B
27/02/2018 & ERL &l TR g afccn & wwiwdy @ @
3MITTHAT F UR IET AT & |

3T SN B SR\ /FHEf TR § e w9 5 o
&1 STIRIET &1 AT § i~

Industry shall net use crude coal tar as a raw material.

Industry is allowed only for melting of coal tar pitch.

Production of any other products which is covered in EIA notification shall be

started only after obtaining Environmental Clearance and consent from Chhattisgarh

Environment Conservation Board.

ST BT SN FHART / e 41601 951 § ¥ Coal Tar, Coal Tar Pitch,
Dehydrated Coal Tar FI faefa 5 o 91 a9 @R AfeST B Ioog
9IS W Y WM @) e @ W 2 |

A g e, @ie S, 12/q®, R Sienfie &=, W, fen— gt

— ST B & BrATerd, BRIIE Tafaxv] WRe0 a0, Mems—gi @ U
f&si® 27 /12 /2006 ERT &9 sifger, feame situe (8emT /), &1 eR
fra, =@ te, fUg, Uve TJufem, Reds wwfem (deer td afed) — 6000
e <51 /99 8Y 9l U9 arg |efe €1 TE off |

( d
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SEN B gHal fTwR @ d8q & Suiew, BT qaiaRe
eV Heel, g g s fame 28 /05 /2020 ERT 1. FeIfE- 6000
Afgd < /99 vd 2. B TR fiw (Paa ARET 'Y —20000 FHE
<9 /99 B GUIRT 9o U9 arg e € S ofi |
j UM H Hoex 1x20 WIgH e, U9 74 03 =197 10 o5 ufafes, afseT
JHA 4x40 HIfed 9, Ry I9e 4x50 TS, BiaH & A fefeoH
ae 4x20 THSI, UMHF e EeR 1x10 @ fhell BAIRS, THTE. RS
< 3x500 THE!, TAGH. TCRW S 1x1000 THE), THUR. ERG & 1x400
TAC], TAUH. NS S 6x500 TAT, TH.UE. RSl 6 2x300 THS], TH.OH,
RS T 4x25 TS, U RETaR & 16x10 THET TG el & 10x30 THST
T & |
(o SENT & ERT T & & oy umivere €ex & suan i o
ST @ Sred YfEa A g oo reaRa € g 2 e 9 @
SUFIRG fdhar Siar 2 | Soares ufdar | S smf¥ne wfvd =& & 8 |
JfergeeT &= 25,/06,/2014 & HEgH W @lel TR UGGV THEAT B
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ASSESSMENT OF PRODUCTION PROCESS, PRODUCTION CAPACITY,
REQUIREMENT OF ENVIRONMENTAL CLEARANCE AS PER EIA
NOTIFICATION 2006, IN THE ELEVEN SMALL SCALE COAL TAR
PROCESSING INDUSTRIES OF BHILAI

For Submission To
CHHATTISGARH ENVIRONMENT CONSERVATION BOARD

Nava Raipur, Atal Nagar, District — Raipur, 496001
Chhattisgarh

Submitted By

Dr. B. Mazumdar Dr. Mahendra S. Gaikwad
Professor Assistant Professor
Department of Chemical Engineering Department of Chemical Engineering
NIT-Raipur, CG NIT-Raipur, CG

Department of Chemical Engineering
National Institute of Technology Raipur
GE Road, Raipur (C.G.) India, 492010
June, 2025
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Date:

Chhattisgarh Environment Conservation Board,

Nava Raipur, Atal Nagar, District- Raipur (C.G.)

Subject: Assessment of production process, production capacity, requirement of Environmental

Clearance as perEIA notification 2006, in the eleven small scale Coal Tar Processing Industries of

Bhilai
REF;

1. Your office letter no. 707 dated 22.04.2025
2. Your office letter no. 983/Tech./CECB/2025 dated 24.04.2025

3. Email correspondence dated 23.04.2025

Dear Sir,

This is in reference to the above said subject matter and the corresponding references as stated above, the

following report has been prepared on the basis of the available documents obtained from the RO, CECB, DURG

and below named eleven industries as well as through the visit and submitting the comprehensive report along

with this letter.

Regards,
Y

\ e S
Drmdar
Professor
Department of Chemical Engineering
National Institute of Technology (NIT)
G.E. Road, Raipur (C.G.)

Forwarded By:

Department 0f

Dr Mahendra Shivaji Gaikwad
Assistant Professor
Department of Chemical Engineering

National Institute of Technology (NIT)
G.E. Road, Raipur (C.G.)

nical Engineering

National Institute of Technology (NIT)
G.E. Road, Raipur (C.G.)

Depaﬂm
iationa

HEAU

ent of Chemical Engineering
| Institute of Technelas:

Raipur-492C1014C. G
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COAL TAR PITCH
OPERATIVE METHODOLOGIES: UNIT OPERATIONS & UNIT PROCESSES

The coal tar pitch being as a primitive raw material and its several derivatives as diversified products
are being produced through complex operative methodologies following the principles of unit
operations and unit processes, out of which distillation operation with broader temperature ranges plays
the critical role as a primeval step in the respective industrial fraternities. To make an outline for the
above purpose, an introductory comprehensive note is being represented is as follows:

Coal tar pitch is the by-product of coal tar distillation, obtained after the removal lighter fractions and
it consists mainly of polycyclic aromatic hydrocarbons (PAHs) having a high softening point, typically
started in the ranges of 70-120°C, which generally modifies the physical and chemical properties of
coal tar pitch to meet the industrial requirements. Coal tar, a by-product of coal carbonization (coking)
or gasification, is a complex mixture of hydrocarbons, which is further processed through distillation,
chemical processing, and refining to transform into various valuable industrial products.

This operational phenomena includes relevant steps such as, pre-heating for softening & melting in the
ranges of 100-150°C to melt it into a liquid state to make it easier to pump and mix with other materials
consecutively as per the need of desired products; thermal treatment (polymerization & coking) for the
increase of coking value and viscosity followed to promote polymerization intending to increase the
molecular weight and improve the binding properties; distillation of several types to remove lighter
fractions, producing modified pitch with higher softening points; controlled heating and cooling
conditions to prevent cracking or undesirable phase separation etc.

Coal tar broadly consists of light oils (benzene, toluene, xylene), middle oils (phenols, naphthalene),
heavy oils (creosote, anthracene), anthracene oils and pitch (residue after distillation, used as a binder).
Fractional distillation being used as the primary method for separating coal tar into useful fractions and
is typically performed in a continuous distillation column at different temperature ranges stated as:

[Fraction Boiling Range (°C) | Key Components ‘ Applications
Light Oil <170°C Benzene, Toluene, Solvents,
Xylene (BTX) Petrochemicals
Middle Oil 170-230°C Naphthalene, Phenols, | Pharmaceuticals,
Pyridine Disinfectants
Heavy Oil 230-270°C Creosote, Wood preservatives,
Methylnaphthalene Pesticides
\Anthracene Oil 270-350°C Anthracene, Dyes, Plastics
Phenanthrene
Pitch (Residue) >350°C Polycyclic Aromatics Carbon electrodes,
(PAHs) . Road asphalt

Apart from the above said products, there are some advanced materials also being manufactured, such
as, needle coke (from pitch) for graphite electrodes (steel industry), synthetic graphite for batteries (li-
ion anodes), activated carbon for water purification, gas adsorption etc. to name a few. In addition, there
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are notable emerging applications: graphene production (from coal tar pitch), carbon fibre precursors
(for aerospace / automotive), bioactive compounds (pharmaceutical research) etc.
Environment-Health-Safety (EHS) issues due to the emission of pollutants during the operative
methodologies (unit operations & unit processes) of coal tar pitch and predictive control methods:
Heating, melting, heat-inductive melting/processing/distill of coal tar pitch releases hazardous, toxic
pollutants, as well as carcinogenic fumes and vapours, volatile organic compounds (VOCs), polycyclic
aromatic hydrocarbons (PAHs), particulate matter (PM), suspended particulate matter (SPM) and
respiratory suspended particulate matter (RSPM), and sulfur/nitrogen oxides (SO/NOx) and those
emissions pose serious health, safety and environmental risks and threats, requiring strict control
measures through appropriate abatements. Probable major pollutants released during heating / melting
/ heat-inductive melting / processing / distill of coal tar pitch and EHS considerations:
A. Volatile Organic Compounds (VOCs)

« Sources:‘Benzene, toluene, xylene, naphthalene, and other light hydrocarbons.

o Hazards: Carcinogenic, flammable, and contribute to smog formation.
B. Polycyclic Aromatic Hydrocarbons (PAHs)

o Sources: Benzo(a)pyrene, anthracene, phenanthrene.

o Hazards: Highly carcinogenic and mutagenic.
C. Particulate Matter (PM10 & PM2.5)

o Sources: Soot, tar aerosols, and carbon particles.

o Hazards: Respiratory diseases, lung damage.
D. Sulfur & Nitrogen Oxides (SOx & NOx)

o Sources: Sulfur in coal tar decomposes into SO2; nitrogen compounds form NOy at high temps.

o Hazards: Acid rain, respiratory illnesses.
E. Toxic Gases (CO, H:S)

o Sources: Incomplete combustion releases carbon monoxide (CO); sulfur compounds produce

hydrogen sulfide (H.S).

o Hazards: CO poisoning, HaS toxicity (fatal at high concentrations).
G. Environmental-Health-Safety (EHS) Considerations

o Toxic fumes (PAHs & VOCs): Proper ventilation and fume extraction are necessary.

o Fire hazard: Coal tar pitch is flammable at high temperatures.

¢« PAH emissions must be controlled (scrubbers, thermal oxidizers).

o Wastewater treatment (phenols, cyanides removal).

o Worker protection (respirators, enclosed systems).

o Waste management: Residues must be handled as hazardous waste.

e Abatement and complete mitigation of all pollutants as per the EHS and Factory legislations.
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1. Name of Company: M/s Elixir Carbon Pvt. Ltd., Birejhar, Tedesara, Rajnandgaon

Preamble:

The company has obtained the latest consent to operate from RO, CECB, DURG for the corresponding products
with the permissible production capacity as mentioned in the following table. The guidelines provided through the
notifications of MOEF&CC: 25/06/2014 and furthermore OFFICE MEMORANDUM (OM): 02/04/2018 notifying
that any plant follows the melting of coal tar pitch involves only physical change from solid (granular) form to liquid
form with no air emissions does not attract the provision of the EIA notification 2006 as amended till date. Else,
violating any statutory notifications in this regard, such as process/distill of coal tar, pitch attracts environmental
clearance (EC) prior to any operation in the premises as per the condition mentioned in the CTO issued to the

company by CECB as well as in the aforesaid notifications too.

Production Information:

Sr. | Consent [ Consent Name of Production Operative Remarks
No. | Details Date Product Capacity Method
1 CTE/CT | 28/04/2023 | Naphthalene | 12,000 Metric Coal tar By products of the
0O Tonnes Per byproducts is | crude coal tar using
No. Annum (Twelve | the resultant of | the process of any
215/R0O/ thousand metric crude coal tar | type of distillation
TS/CEC tonnes per through will attract the EC
B/2023 annum) distillation as per statutory
Fuel Oils 1,20,00,000 Liter | process only. notifications of EIA
n.e.c Per Annum (One | However, as amended till
crore twenty lakh | naphthalene, date.
liter per annum) Fuel Oils n.e.c,
Petroleum 1,20,00,000 Liter | petroleum oils
oils and Oils | (One crore twenty | and oils
obtained Per | lakh liter per obtained from
Annum from | annum) bituminous
bituminous minerals,
minerals, crude are
Crude being
Coal tar 12,000 Metric synthesized
byproduct Tonnes Per here in the
Annum (Twelve | plant through
thousand metric specific unit
tonnes per operations and
annum) unit processes.
Recommendation:

Based on the visit conducted and subsequent inspection done, it has been observed the presence of hazardous chemicals,
generation of toxic vapours due to the cause of unit operations and unit processes synthesizing the raw materials leading
to inevitable recommendation to conduct the following audits at least once a year to maintain the sustainable work
ambience.

e Environmental Audit

o Safety Audit

e Industrial Health & Hygiene Audit

*  Water Audit

* Performance test of pollution control equipment as well as process equipment.

* Verification of statutory compliances
However, it is suggested to get environmental clearance due to the toxic and hazardous fumes of volatile organic carbon
components arising during the operation as well as if the company will intend to process/distill of coal tar, pitch other
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than heating towards melting from solid to liquid form without any emission to air is hereby attracted to ge
2 environmental clearance prior to further any operation carried out in the plant premise.

ik ; 2. Name of Company: M/S Raysinet Kemikal Company, Bhilai (C.G.)

Preamble:
The company has obtained the latest consent to operate from RO, CECB, DURG for the corresponding products

o T Tt whe'y v AL

with the permissible production capacity as mentioned in the following table. The guidelines provided through the
notifications of MOEF&CC: 25/06/2014 and furthermore OFFICE MEMORANDUM (OM): 02/04/2018 notifying
_! that any plant follows the melting of coal tar pitch involves only physical change from solid (granular) form to liquid
E;J form with no air emissions does not attract the provision of the EIA notification 2006 as amended till date. Else,
'52 violating any statutory notifications in this regard, such as process/distill of coal tar, pitch attracts environmental
%] clearance (EQ) prior to any operation in the premises as per the aforesaid notifications.
3 Production Information:
- Sr. | Consent Details Consent Name of Production | Operative Remarks
' No. Date Product Capacity Method
; 1 | Grant of Consent of | 17/03/2005 | Naphthalene/ | 3600 Coal tar The latest
: the Board U/S, 21 Refined MT./Y ear byproducts is | consent is
b of the Air Naphthalene (Three the resultant of | issued only for
(Prevention & Powder Thousand crude coal tar | production of
¥ Control of (Flakes/Bricks | Six Hundred | through the designated
Pollution) Act, /Lumps) Metric Tones | distillation capacity of the
1981 per year) process only. permissible
No. However, products only
1772/RO/TS/AIR/ naphthalene/re | and not to
CECB/DURG/2005 fined extend any
Naphthalene/ | 1040 naphthalene further in the
Refined M.T/Year powder operative
Naphthalene (One (flakes/bricks/l | methods to get
Balls thousand and | umps), the byproducts
forty Metric | naphthalene/re | of the crude
Tones per fined coal tar using
i year) naphthalene the process of
g Coal Tar By 15000 balls, coal tar | any type of
) Products M.T./Year by products distillation,
o based on coal | (Fifteen based on coal | which will
X tar fractions thousand tar fractions, attract the EC
i Metric Tones | tar- as per
t E per year) acid/cresylic statutory
i I Tar 600 acid/phenol, notifications of
£ 4 : | (=
i Acid/Cresylic | M.T/Year (Si | di-ethylene EIA as
i acid/Phenol x Hundred | glycol, amended till
| Metric Tones | pyridine, date.
- per year) Synthetic In addition
Di-Ethylene 1000 resins/ malic there are
Glycol M.T./Year resins, urea inclusions of
; (One formaldehyde | some non-
- Thousand (used in chemical
Metric Tones | paints), products as per
per year) solvent the latest
Pyridine 100 naphthalene, consent issued
M.T./Year (| creosote oil
Page 2 of 31
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One hundred | light/heavy, to the
Metric Tones | pitch creosote | company.
per year) mixture, pitch,
Synthetic 1428 are being
Resins/ Malic | M.T/Year synthesized
Resins, Urea (One here in the
Formaldehyde | thousand plant through
(used in four hundred | specific unit
Paints) and twenty- | operations and
eight Metric | unit processes.
tones per Apart from the
L year) above
Grant of Consent of | 22/03/2017 | Naphthalene, 22768 products,
the Board U/S, 21 Refined MT./Year company has
of the Air Naphthalene, | (Twenty-two | the permission
(Prevention & Solvent Thousand for the
Control of Naphthalene, | seven following
Pollution) Act, Creosote oil hundred products too:
1981 Light/Heavy, | sixty eight G.1. Wire,
No. Pitch Creosote | Metric Tones | Barbed Wire,
3296/RO/TS/CECB Mixture, per year) Wire Nail,
/2017 Pitch, Coal Steel
& Tar by Fabrication,
No. Products M.S. Wire,
3297/RO/TS/CECB Steel
/2017 No. Fabrication,
1732/El//RO/TS/C M.S. Wire.
ECB/2017
G.l. Wire 20000
MT./Year
(Twenty-two
Thousand
Metric Tones
per year)
Barbed Wire 1000
MT./Year
(One
Thousand
Metric Tones
per year)
Wire Nail 3000
MT./Year
(Three
. Thousand
Metric Tones
per year)
Steel 3000
Fabrication MT./Year
(Three
Thousand
Metric Tones
per year)
Page 3 of 31
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M.S. Wire 10000
MT./Year
(Ten
Thousand
Metric Tones
per year)

Recommendation:

! Based on the visit conducted and subsequent inspection done, it has been observed the presence of hazardous chemical
3 generation of toxic vapours due to the cause of unit operations and unit processes synthesizing the raw materials leadin
F'-lll to inevitable recommendation to conduct the following audits at least once a year to maintain the sustainable wo

ambience.
Y e Environmental Audit

e Safety Audit

e Industrial Health & Hygiene Audit

e Water Audit

o Performance test of pollution control equipment as well as process equipment.

e Verification of statutory compliances
However, it is desired to get environmental clearance due to the toxic and hazardous fumes of volatile organic carbc
components arising during the operation as well as if the company will intend to process/distill of coal tar, pitch oth
than heating towards melting from solid to liquid form without any emission to air is hereby attracted to g
environmental clearance prior to further any operation carried out in the plant premise.

3. Name of Company: M/S Tethys Hydro Carbon Pvt Ltd.

Preamble:

The company has obtained the latest consent to operate from RO, CECB, DURG for the corresponding products
with the permissible production capacity as mentioned in the following table through melting and heating activities
for dehydration and augmentation of the products. The guidelines provided through the notifications of MOEF&CC:
25/06/2014 and furthermore OFFICE MEMORANDUM (OM): 02/04/2018 notifying that any plant follows the
melting of coal tar pitch involves only physical change from solid (granular) form to liquid form with no air
emissions does not attract the provision of the EIA notification 2006 as amended till date. However, if the company
violating the above notifications, such as process/distill of coal tar, pitch from solid to liquid form without any
emission to air attracts environmental clearance (EC) prior to carry out any kind of operation in the plant premises.

Production Information:

Sr. | Consent Details Consent Name of Production Operative Remarks
No. Date Product Capacity Method
1 | Consentto establish | 03/11/2023 | Granulated | 36,000 Metric Coal tar The latest
and operate" under Pitch Tonnes Per byproducts is | consent is
section 25 of the (Pencil) Annum (Thirty the resultant | issued only for
Water (Prevention six thousand of crude coal | production of
and Control of metric tonnes per | tar through the Granulated
Pollution) Act,1974 annum) distillation Pitch (Pencil)
and under Section . process only, | (only for
21 of the Air which melting)-
(Prevention and indicate the 36000 MTPA,
Control of Pollution) - current Molten Pitch
Act,1981 operative (only for
2228/RO/TS/CECB/ method melting)-
2023 intending not | 36000 MTPA,
Page 4 of 31
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Paint 6,000 Metric to carry out Paint-6000
Tonnes Per beyond the MTPA,
Annum (Six heating, Graphene
thousand metric | melting of (only for
tonnes per coal tar pitch | melting) 2400
annum) from solid to | MTPA and
Molten 36,000 Metric liquid form. shall not
Pitch Tonnes Per process/distill
Annum (Thirty the coal tar,
six thousand pitch as
metric tonnes per mentioned
annum) above without
Graphene 2,400 Metric obtaining the
¢ Tonnes Per Environmental
Annum (Two Clearance as
thousand four per the EIA,
hundred metric Notification
tonnes per 2006 as
annum) amended till
Renewal of consent 26/07/2024 | Granulated | 36,000 Metric date.
of the Board under Pitch Tonnes Per
section 25/26 of the (Pencil) Annum (Thirty
Water (Prevention (only for six thousand
and Control of melting) metric tonnes per
Pollution) Act,1974 annum)
and under Section
21 of the Alr
(Prevention and
Control of Pollution)
Act, 1981
2921/RO/TS/CECB/
2024
Paint 6,000 Metric
Tonnes Per
Annum (Six
thousand metric
tonnes per
annum)
Molten 36,000 Metric
Pitch (only | Tonnes Per
for Annum (Thirty
melting) six thousand
metric tonnes per
annum)
Graphene | 2,400 Metric
(only for Tonnes Per
melting) Annum (Two

thousand four
hundred metric
tonnes per
annum)
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Recommendation:
Based on the visit conducted and subsequent inspection done, it has been observed the presence of hazardous chemicals,

generation of toxic vapours due to the cause of unit operations and unit processes synthesizing the raw materials leading
to inevitable recommendation to conduct the following audits at least once a year to maintain the sustainable work
ambience.

e Environmental Audit

o Safety Audit

e Industrial Health & Hygiene Audit
Water Audit
Performance test of pollution control equipment as well as process equipment.
Verification of statutory compliances
However, it is desired to get environmental clearance due to the toxic and hazardous fumes of volatile organic carbon
components arising during the operation as well as if the company will intend to process/distil of coal tar, pitch other
than heating towards melting from solid to liquid form without any emission to air is hereby attracted to get
environmental clearance prior to further any operation carried out in the plant premise as per the OM and notifications
of EIA, 2006 as amended till date.

4. Name of Company: M/s Shree Shyam Chemicals

Preamble:
The company has obtained the latest consent to operate from RO, CECB, DURG for the corresponding products with

the permissible production capacity as mentioned in the following table through melting and heating activities for
dehydration and augmentation of the products. The guidelines provided through the notifications of MOEF&CC:
25/06/2014 and furthermore OFFICE MEMORANDUM (OM): 02/04/2018 notifying that any plant follows the melting
of coal tar, pitch involves only physical change from solid (granular) form to liquid form with no air emissions does not
attract the provision of the EIA notification 2006 as amended till date. However, if the company violating the above
notifications, such as process/distill of coal tar, pitch attracts environmental clearance (EC) prior to carry out any kind
of operation in the plant premises as per the aforesaid notifications as well as the condition laid down by CECB to this

company.

Production Information:

Sr. | Consent Consent Name of Production Operative Method Remarks
No. | Details Date Product Capacity
1 Grant of 26/08/2013 | Pitch 1000 M. T/ Year | Coal tar byproducts is | The latest
consent (One Thousand | the resultant of crude consent is issued
under section Metric Tone Per | coal tar through to produce the
21 of the Air Year) distillation process notified products
(Prevention only. only and at per
and Control Here in the plant with the aforesaid
of Pollution) premises, it has been notifications in
Act, 1981. observed that all the this regard that
No. specified product the byproducts of
955/RO/TS/C materials with the crude coal tar
ECB/2013 & designated production | using the
956/RO/TS/C capacity are being process/distill
ECB/2013 produced through will attract the
L:CO, 350 M. T./ Year | different unit EC as per the
(Three Hundred | operations and unit OM and
Fifty Metric processes. notifications of
Tone Per Year) EIA, 2006 as
HIC:O! 300 M. T./ Year amended till date.
(Three Hundred
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Metric Tone Per

Year)
Enamel- 300 M. T./ Year
Pitch (Three Hundred
Metric Tone Per
Year)
Crude 100 M. T./ Year
Naphthalen | (One Hundred
e Metric Tone Per
Year)
Dehydrated | 1500 M. T./ Year
Coal Tar (One Thousand
! Five Hundred
; Metric Tone Per
Year)
Process Oil | 24000 M. T./
Year (Twenty

Four Thousand
Metric Tones Per

Year)
Renewal of 21/02/2017 | Pitch 1000 M. T./ Year
Consent of (One Thousand
the Board Metric Tones Per
under section Year)
25/26 of the
Water
(Prevention
and Control
of Pollution)
Act, 1974 &
under section
21 of the Air
(Prevention
and Control
of Pollution)
Act, 1981.
No.
2983/RO/TS/
CECB/2017
&
No.
2984/RO/TS/
CECB/2017
IRCIO) 350 M. T./ Year
(Three Hundred
Fifty Metric
Tone Per Year)
H.C.O. 300 M. T./ Year
(Three Hundred
Metric Tones Per
Year)
Enamel 300 M. T./ Year
Pitch (Three Hundred

In addition, it has
been also
observed through
the consents
issued so far that
there are changes
in the production
quantity of the
following
products: Pitch,
H.C.O., Crude
Naphthalene and
addition of the
following
products:

Oil, Coal tar,
HPN, Halogen
derivatives of
BTX, Industrial
plant and thinner,
Fuel oil.

Page 7 of 31
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Metric Tones Per

Year)

Crude 100 M. T/ Year

Naphthalen | (One Hundred

e Metric Tones Per
Year)

Dehydrated | 1500 M. T./ Year

Coal Tar (One Thousand
Five Hundred
Metric Tone Per
Year)

Process Oil | 24000 M. T./
Year (Twenty

Four Thousand
Metric Tone Per

Year)
Grant of 27/07/2023 | Coal tar by | 3000 Metric
“Consent to product Tonnes Per

establish and
operate” for

Annum (Three
thousand metric

expansion tonnes per
under section annum)
25/26 of the
water
(Prevention
and Control
of Pollution)
Act, 1974
and under
section 21 of
the Air
(Prevention
and Control
of Pollution)
Act, 1981.
No.
1188/RO/TS/
CECB/2023
Coal tar 8000 Metric
pitch Tonnes Per
Annum (Eight
thousand metric
tonnes per
annum)
0Oil, Coal 24000 Metric
tar Tonnes Per .
Annum (Twenty
four thousand
metric tonnes per
annum)
HPN 5000 Metric
Tonnes Per

Annum (Five
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thousand metric

tonnes per
annum)
Halogen 5000 Metric
derivatives | Tonnes Per
of BTX Annum (Five
thousand metric
tonnes per
annum)
Industrial 4000 Metric
plant and Tonnes Per
thinner Annum (Four
; thousand metric
i tonnes per
annum)
Fuel Oil 10000 Metric
Tonnes Per
Annum (Ten
thousand metric
tonnes per
annum)
Grant of 13/09/2024 | Coal tar by | 3000 Metric
“Consent to product Tonnes Per
establish and Annum (Three
operate” for thousand metric
expansion tonnes per
under section annum)
25/26 of the
water
(Prevention
and Control
of Pollution)
Act, 1974
and under
section 21 of
the Air
(Prevention
and Control
of Pollution)
Act, 1981.
No.
1188/RO/TS/
CECB/2023
Coal tar 8000 Metric
pitch Tonnes Per
Annum (Eight
thousand metric
tonnes per
annum)
Oil, Coal 24000 Metric
tar Tonnes Per
Annum (Twenty

four thousand

Page 9 of 31
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metric tonnes per
annum)

HPN 5000 Metric
Tonnes Per
Annum (Five
thousand metric
tonnes per
annum)
Halogen 5000 Metric
derivatives | Tonnes Per

of BTX Annum (Five
thousand metric
tonnes per

: annum)
Industrial 4000 Metric
plant and Tonnes Per
thinner Annum (Four
thousand metric
tonnes per
annum)

Fuel Oil 10000 Metric
Tonnes Per
Annum (Ten
thousand metric
tonnes per
annum)

Recommendation:
Based on the visit conducted and subsequent inspection done, it has been observed the presence of hazardous chemicals,

generation of toxic vapours due to the cause of unit operations and unit processes synthesizing the raw materials leading
to inevitable recommendation to conduct the following audits at least once a year to maintain the sustainable work
ambience.

¢ Environmental Audit

o Safety Audit

¢ Industrial Health & Hygiene Audit

e Water Audit

¢ Performance test of pollution control equipment as well as process equipment.

e Verification of statutory compliances
Though the process/distill extending the heating as well as melting operation of coal tar, pitch is not mentioned
appropriately in the process flow diagram for the generation of the permissible products (as notified in the latest consent
issued to the company by CECB), hence it is hereby suggested to get environmental clearance due to the generation of
toxic and hazardous fumes of volatile organic carbon components during the operation as well as if the company will
intend to process/distill of coal tar, pitch other than heating towards melting from solid to liquid form without any
emission to air is hereby attracted to get environmental clearance prior to further any operation carried out in the plant
premise as per the OM and notifications of EIA, 2006 as amended till date..

5. Name of Company: M/S Supreme Synth Specialties Pvt. Ltd.

Preamble:

The company has obtained the latest consent to operate from RO, CECB, DURG for the corresponding products with
the permissible production capacity as mentioned in the following table through melting and heating activities. The
guidelines provided through the notifications of MOEF&CC: 25/06/2014 and furthermore OFFICE MEMORANDUM

Page 10 of 31
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(OM): 02/04/2018 notifying that any plant follows the melting of coal tar, pitch involves only physical change from
solid (granular) form to liquid form with no air emissions does not attract the provision of the EIA notification 2006 as
amended till date and else, violating any above condition attracts environmental clearance (EC). Though this company
is processing coal tar, pitch through melting and heating, it has been also found that distillation operation is also being
happened out too there in the plant premises, which in turn indicating to obtain environmental clearance (EC) as per the
aforesaid notifications as well as the condition laid down by CECB through consent issued to this company as well as
the conditions mentioned in the OM and EIA notifications, 2006 as amended till date.

Production Information:

(Seventy two
metric tonnes
per annum)

Sr. | Consent Details | Consent Name of Production Operative Remarks
No. Date Product Capacity Method
il Grant of 25/01/2011 Light Fuel Oil | 900 Kilo Liter | Coal tar The latest consent is
“Consent tQ Per Annum byproducts is | issued to produce
established and (Nine hundred | the resultant | the notified products
operate” for kilo liter per of crude coal | only as per the
expansion under annum) tar through condition mentioned
section 25/26 of distillation there in and not
the water ( process only. | allowing to follow
Prevention and Here in the the process/distil the
Control of plant coal tar, pitch
Pollution) premises, it | without getting prior
Act, 1974 and has been environmental
under section 21 observed that | clearance (EC) as
of the Air all the well as the
(Prevention and specified conditions
Control of product mentioned in the
Pollution) Act, materials OM and
1981. with notifications of EIA
2224/RO/TS/CE designated as amended till date.
CB/2011 & production Hence, the company
2225/RO/TS/CE capacity are | has to obtain EC
CB/2011 being duly if the operative
Base Oil 6,048 Kilo produced methodologies are
Liter Per through carrying on all the
Annum (Six different unit | operations including
thousand operations the distillation for
fourty eight and unit the above purpose.
kilo liter per processes. In addition, it is to
annum) In addition, note that there is
Sugar Mill 1,370 Kilo there is addition of the
Compound Liter Per distillation following products
Annum(One also going on | in the latest consent:
thousand three | as a part of Molten Pitch,
hundred the operative | Granulated Pitch
seventy kilo methodologi | (Pencil).
‘| liter per es too.
annum)
Clay Sludge 72 Metric
Tonnes Per
Annum

Page 11 of 31
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i Furnace Oil 12,000 Kilo
1{ (Heavy Light | Liter Per
i Fuel Oil) Annum
i (Twelve
fi thousand kilo
i liter per
annum)
Creosote Oil 3000 Metric
(Light & Tonnes Per
Heavy), Coal Annum (
tar pitch, Black | Three
Paint, Pitch, thousand
. Pressed metric tonnes
Naphthalene, | per annum)
Refined
Naphthalene
(Powder &
Ball)
Grant of Light Fuel Oil | 900 Kilo Liter
“Consent to Per Annum
established and (Nine hundred
operate” for kilo liter per
expansion under annum)
section 25/26 of
the water (
Prevention and
Control of
Pollution)
Act, 1974 and
under section 21
of the Air
(Prevention and
Control of
Pollution) Act,
1981.
No.
3944/RO/TS/CE
CB/2024
Base Oil 6,048 Kilo
Liter Per
Annum (Six
thousand
fourty eight
kilo liter per
annum)
Sugar Mill 1,370 Kilo
Compound Liter Per
Annum(One
thousand three
hundred
seventy kilo
liter per
annum)

Page 12 of 31
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Clay Sludge 72 Metric
Tonnes Per
Annum
(Seventy two
metric tonnes
per annum)

Furnace Oil 12,000 Kilo

(Heavy Light Liter Per

Fuel Oil) Annum
(Twelve

; thousand kilo
; liter per

annum)

Creosote Oil 3000 Metric

(Light & Tonnes Per

Heavy), Coal | Annum (Three

tar pitch, Black | thousand

Paint, Pitch, metric tonnes

Pressed per annum)

Naphthalene,

Refined

Naphthalene

(Powder &

Ball)

Molten Pitch 24,000 Metric
Tonnes Per
Annum
(Twenty four
thousand
metric tonnes
per annum)

Granulated 24,000 Metric

Pitch (Pencil) | Tonnes Per
Annum (
Twenty four
thousand
metric tonnes
per annum)

Recommendation:
Based on the visit conducted and subsequent inspection done, it has been observed that there is the presence of
hazardous chemicals, generation of toxic vapours due to the cause of unit operations and unit processes synthesizing
the raw materials leading to inevitable recommendation to conduct the following audits at least once a year to maintain
the sustainable work ambience. '

¢ Environmental Audit

o Safety Audit

¢ Industrial Health & Hygiene Audit

e Water Audit

¢ Performance test of pollution control equipment as well as process equipment.

* Verification of statutory compliances
It is desired to get environmental clearance due to the generation of toxic and hazardous fumes of volatile organic
carbon components during the operation. As per the information obtained, the company is using the distillation

Page 13 of 31
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operation and is suggested not to follow process/distill of coal tar, pitch, from solid to liquid form without any emission
to air, violating which recommending to get the environmental clearance alongside with the other unit operations and
unit processes being carried out as per the condition mentioned in the OM and EIA notifications as amended till date
as well as the conditions laid down in the latest consent issued to the company by the CECB.

6. Name of Company: M/S Supreme Industries

Preamble:
The company has obtained the latest consent to operate from RO, CECB, DURG for the corresponding products with
the permissible production capacity as mentioned in the following table. The guidelines provided through the
notifications of MOEF&CC: 25/06/2014 and furthermore OFFICE MEMORANDUM (OM): 02/04/2018 notifying that
any plant follows the melting of coal tar pitch involves only physical change from solid (granular) form to liquid form
with no air emissions does not attract the provision of the EIA notification 2006 as amended till date and violating any
above condition, attracts environmental clearance (EC). Though this company is processing coal tar, pitch through
melting and heating, it has been also found that distillation operation is also being happened out too there in the plant
premises, which in turn indicating to obtain environmental clearance (EC) as per the aforesaid notifications as well as
the condition laid down by CECB through consent issued to this company.

Production Information:

Sr. | Consent Consent Name of Production | Operative Method | Remarks

No. | Details Date Product Capacity

1 Grant of 27/12/2006 | Furnace Oil, 6000 Coal tar byproducts | The latest consent is
Consent of the Creosote Oil M.T./Year is the resultant of issued to produce the
Board U/S, 21 (Light & (Six crude coal tar notified products only
of the Air Heavy), Coal thousand through distillation | as per the condition
(Prevention tar pitch, metric tones | process only. mentioned there in and
and Control of Black Paint, per year) Here in the plant not allowing to follow
Pollution) Pitch, Pressed premises, it has the process/distil the
Act, 1981 Naphthalene, been observed that | coal tar, pitch without
No. Refined all the specified getting prior
1439/RO/TS/ Naphthalene product materials environmental
AIR/CECB/D (Powder & with designated clearance (EC) in line
URG/2006 Ball) production capacity | with the OM and
Grant of 27/12/2006 | Furnace Oil, 6000 are being produced | notifications of EIA as
Consent of the Creosote Ol M.T./Year through different amended till date.
Board U/S, (Light & (Six unit operations and | Hence, the company
25/26 of the Heavy), Coal | thousand unit processes. has to obtain EC duly
Water tar pitch, metric tones | In addition, there is | if the operative
(Prevention Black Paint, per year) distillation also methodologies are
and Control of Pitch, Pressed going on as a part carrying on all the
Pollution) Naphthalene, of the operative operations including
Act, 1974 Refined methodologies too. | the distillation for the
No. Naphthalene above purpose.
1437/RO/TS/ (Powder & In addition, it is to
WATER/ Ball) note that there is
CECB/DURG change in products in
/2006 the latest consent in

2 Grant of 28/05/2020 | Naphthalene 6000 comparison to the
Consent of the M.T./Year earlier consents.
Board with (Six
expansion of thousand
capacity under nietric tones
Section 25/26 per year)

Page 14 of 31

S e B

% i TR S o

T

T,

e



2408 82

; of the Water
) (Prevention
and Control of
Pollution)
: Act, 1974 &
N under Section
‘ 21 of the Air
) (Prevention
and Control)
) Act,1981
(Amendment)
b) No.
328/RO/TS/C
v ECB/2020
Coal tar, Pitch | 20,000
Y] (Only for M.T/Year
melting) (Twenty
2 thousand
3 metric tones
per year)
5 3: Renewal of 09/07/2021 | Naphthalene 6000
Consent of the M.T./Year
S Board under (Six
Section 25/26 thousand
o] of the Water ( metric tones
Prevention per year)
4 and Control of
Pollution)
% Act, 1974 &
. under Section
) 21 of the Air
(Prevention
= and Control)
Act,1981
=/ (Amendment)
No.
2 817/RO/TS/C
5 ECB/2021
Coal tar, Pitch | 20,000
) (Only for M.T./Year
melting) (Twenty
) thousand
metric tones
) per year)
) Recommendation:
. Based on the visit conducted and subsequent inspection done, it has been observed that there is the presence of
™ hazardous chemicals, generation of toxic vapours due to the cause of unit operations and unit processes synthesizing

the raw materials leading to inevitable recommendation to conduct the following audits at least once a year to maintain
- the sustainable work ambience.
'L_o e Environmental Audit
- e Safety Audit
) ¢ Industrial Health & Hygiene Audit
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e Water Audit

o Performance test of pollution control equipment as well as process equipment.

» Verification of statutory compliances.
It is desired to get environmental clearance due to the generation of toxic and hazardous fumes of volatile organic
carbon components during the operation. As per the information obtained, the company is using the distillation
operation and is suggested not to follow process/distill of coal tar, pitch from solid to liquid form without any emission
to air, violating which recommending to get the environmental clearance alongside with the other unit operations and
unit processes as per the condition mentioned in the OM and notifications of EIA, 2006 as amended till date as well as
the condition laid down by CECB through consent issued to this company.

7. Name of Company: M/S Supreme Synth (India) Private Limited

Preamble: .

The company has obtained the latest consent to operate from RO, CECB, DURG for the corresponding products with
the permissible production capacity as mentioned in the following table. The guidelines provided through the
notifications of MOEF&CC: 25/06/2014 and furthermore OFFICE MEMORANDUM (OM): 02/04/2018 notifying that
any plant follows the melting of coal tar pitch involves only physical change from solid (granular) form to liquid form
with no air emissions does not attract the provision of the EIA notification 2006 as amended till date and violating any
above condition, attracts environmental clearance (EC). This company is in practice for the below mentioned products
as directed in the latest consent by the CECB only through the respective operative methodologies and advised not to
process/distill the coal tar, pitch without obtaining environmental clearance (EC) as per the EIA notifications, 2006 as
amended till date.

Production Information:

Sr. | Consent Consent Name of Product | Production | Operative Remarks
No. [ Details Date Capacity Method
1 Grant of 28/03/2018 Naphthalene, Crude | 12000 M.T./ | Coal tar The latest consent
Consent under Naphthalene, H.P. | Year byproducts is | is issued to
section 21 of Naphthalene, (Twelve the resultant | produce the
the Air Refined thousand of crude coal | notified products
(Prevention & Naphthalene, metric tonnes | tar through only as per the
Control of Naphthalene lumps, | per year) distillation condition
Pollution) Act, Coaltar, Black process only. | mentioned there in
1981 Paint, Coal Tar Here in the and not allowing to
No. Pitch and plant follow the
4676/RO/TS/C Dehydrated coal premises, it | process/distill the
ECB/2018 tar, Creosote oil, has been coal tar, pitch
(Normal, Heavy observed that | without getting
and Light), HF. all the prior
Qil, Fuel Oi] specified environmental
Fabrication Gate, 4000 M. product clearance (EC) in
Window T./Year materials line with the OM
(Four with and notifications of
thousand designated EIA, 2006 as
metric tonnes | production amended till date.
per year) capacity are | Hence, the
2 Consent under | 28/03/2018 Naphthalene, Crude | 12000 being company has to
section 25/26 of Naphthalene, H.P. | M.T./Year produced obtain EC duly if
the Water Naphthalene Refine | (Twelve through the operative
(Prevention & Naphthalene, thousand different unit | methodologies are
Control of Naphthalene lumps, | metric tonnes | operations carrying on all the
Pollution) Act, Coal tar, Black per year) and unit operations
1974 Paint, Coal Tar processes. including the
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No. Pitch and In addition, distillation of coal
4675/RO/TS/C Dehydrated coal there is tar, pitch.
ECB/2018 tar, Creosote oil, distillation is
(Normal, Heavy also going on
and Light), H.F. as a part of
Oil, Fuel Oil the operative
Fabrication Gate, 4000 M. methodologi
Window T./Year es for
(Four naphthalene
thousand processing
metric tonnes | purpose too.
per year)
Consent under | 05/07/2023 Naphthalene, Crude | 12000 M.
section 25/26 of Naphthalene, HP. | T./Year
the Water Naphthalene Refine | (Twelve
(Prevention & Naphthalene, thousand
Control of Naphthalene lumps, | metric tonnes
Pollution) Act, Coal tar, Black per year)
1974 Paint, Coal Tar
No. Pitch and
917/RO/TS/CE Dehydrated coal
CB/2023 tar, Creosote oil,
(Normal, Heavy
and Light), H.F.
Oil, Fuel Oil (only
for melting)
Fabrication Gate, 4000 M.
Window T./Year
(Four
thousand
metric tonnes
per year)
Recommendation:

Based on the visit conducted and subsequent inspection done, it has been observed that there is the presence of
hazardous chemicals, generation of toxic vapours due to the cause of unit operations and unit processes synthesizing
the raw materials leading to inevitable recommendation to conduct the following audits at least once a year to maintain
the sustainable work ambience.

¢ Environmental Audit

e Safety Audit

¢ Industrial Health & Hygiene Audit

e  Water Audit

e Performance test of pollution control equipment as well as process equipment.

e Verification of statutory compliances.
It is suggested to get environmental clearance due to the generation of toxic and hazardous fumes of volatile organic
carbon components during the operation and the company is also suggested not to follow process/distill of coal tar,
pitch from solid to liquid form without any emission to air, else recommending to get the environmental clearance for
the distillation operation alongside with the other unit operations and unit processes as per the condition mentioned in
the OM and notifications of EIA, 2006 as amended till date.
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8. Name of Company: StarX Tar Private Limited (M/s. Deepa Industries/ Bhilai Carbons Private Limited)

Preamble:

The company has obtained the latest consent to operate from RO, CECB, DURG for the corresponding products with
the permissible production capacity as mentioned in the following table. The guidelines provided through the
notifications of MOEF&CC: 25/06/2014 and furthermore OFFICE MEMORANDUM (OM): 02/04/2018 notifying that
any plant follows the melting of coal tar pitch involves only physical change from solid (granular) form to liquid form
with no air emissions does not attract the provision of the EIA notification 2006 as amended till date and violating any
above condition, such as process/distill of coal tar attracts environmental clearance (EC). This company is carrying out
the respective unit operations and unit processes to synthesize the notified products and as per the information obtained,
the company is also following the distillation operation there in the plant premises, which in turn indicating to obtain

environmental clearance (EC) as per the aforesaid notifications.

Production Information:

Sr. | Consent Consent Name of Production Operative Remarks
No. | Details Date Product Capacity Method
1. Consent of 05/05/2012 | Coal Tar 12,000 M.T./ Coal tar The latest consent is
Board under Pitch Year (Twelve byproducts is the | issued to produce
Section 25/26 thousand metric | resultant of crude | the notified products
of the Water tonnes per year) | coal tar through only as per the
(Prevention and distillation condition mentioned
Control of process only. therein.
Pollution) Act, Here in the plant | However, the
1974. premises, it has company hasto
2195/RO/TS/C been observed obtain prior EC
ECB/2012 that all the owing to the
Fuel Oil 12,000 M.T./ specified product | inclusion of
Year (Twelve materials with distillation alongside
thousand metric | designated the other operative
tonnes per year) | production methodologies for
Other coal | 12,000 M.T./ capacity are being | the above purpose.
tar oil Year (Twelve produced through
pitch thousand metric | different unit
products tonnes per year) | operations and
Coal tar 12,000 M.T ./ unit processes.
processed | Year (Twelve In addition, there
thousand metric | is distillation also
tonnes per year) | goingon as a part
2 Consent of 05/05/2018 | Coal Tar | 12,000 M.T./ of the operative
Board under Pitch Year (Twelve methodologies
Section 25/26 thousand metric | too.
of the Water tonnes per year)
(Prevention and
Control of
Pollution) Act,
1974.
1390/RO/TS/C
ECB/2018
Fuel Oil 12,000 M. T/
Year (Twelve
thousand metric
tonnes per year)
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Other coal | 12,000 M.T./

tar oil Year (Twelve
pitch thousand metric
products tonnes per year)

Coal tar 12,000 M.T./
processed | Year (Twelve
thousand metric
tonnes per year)

Grand of 05/05/2018 | Coal Tar 12,000 M.T./
Consent under Pitch Year (Twelve
section 21 of thousand metric
the Air tonnes per year)
(Prevention and
Control of
Pollution) Act,
1981.
1391/RO/TS/C
ECB/2018

Fuel Oil 12,000 M.T./
Year (Twelve
thousand metric
tonnes per year)

Other coal | 12,000 M.T./

tar oil Year (Twelve
pitch thousand metric
products tonnes per year)

Coal tar 12,000 M.T./
processed | Year (Twelve
thousand metric

tonnes per year)

Recommendation:
Based on the visit conducted and subsequent inspection done, it has been observed that there is the presence of
hazardous chemicals, generation of toxic vapours due to the cause of unit operations and unit processes synthesizing
the raw materials leading to inevitable recommendation to conduct the following audits at least once a year to maintain
the sustainable work ambience.

e Environmental Audit

o Safety Audit

¢ Industrial Health & Hygiene Audit

o  Water Audit

e Performance test of pollution control equipment as well as process equipment.

e  Verification of statutory compliances.
1t is desired to get environmental clearance due to the generation of toxic and hazardous fumes of volatile organic
carbon components during the operation. As per the information obtained, the company is using the distillation
operation and is suggested not to follow the same operative-methodologies, violating which recommending to get the
environmental clearance alongside with the other unit operations and unit processes as per the condition mentioned in
the OM and notifications of EIA, 2006 as amended till date.
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9. Name of Company: M/s Tethys Chem Pvt. Ltd. (M/s. S.S. UDYOG)

Preamble:
The company has obtained the latest consent to operate from RO, CECB, DURG for the corresponding products with
the permissible production capacity as mentioned in the following table and it has been also observed in the table that
there is an increase in the quantitative values of few products too as well as inclusion of few products intermittently.
The guidelines provided through the notifications of MOEF&CC: 25/06/2014 and furthermore OFFICE
MEMORANDUM (OM): 02/04/2018 notifying that any plant follows the melting of coal tar pitch involves only
physical change from solid (granular) form to liquid form with no air emissions does not attract the provision of the
EIA notification 2006 as amended till date and violating any above condition, such as process/distill of coal tar attracts
environmental clearance (EC). In addition, it is to note that CECB has also directed in the interim consent that the
company should not follow the processing/distill of coal tar, pitch without prior EC as per the above said notifications
of EIA, 2006 as amended till date. This company is carrying out the respective unit operations and unit processes to
synthesize the notified products and as per the information obtained, the company is also following the distillation
operation therein the plant premises, which in turn indicating to obtain environmental clearance (EC) as per the aforesaid
notifications.

Production Information:

87

Sr. Consent Details Consent Name of Production | Operative Remarks
No. Date Product Capacity Method
1 Renewal of Consent of the 12/01/2017 | Refined 2300 Metric | Coal tar The company
Board under section 25/26 of Naphthalen | Tonnes Per | byproducts is | has to obtain
the Water (Prevention and e Balls, Year the resultant | prior EC
Control of Pollution) Act, Light of crude coal | owing to the
1974 and under section 21 of Furnace tar through inclusion of
the Air (Prevention and Oil, Heavy distillation distillation
Control of Pollution) Act, Furnace process only. | alongside the
1981. Oil Here in the other operative
2421/RO/TS/CECB/2017 & (Solvent plant methodologies
2422/RO/TS/CECB/2017 Naphtha), premises, it for the
(M/s. S.S: UDYOG) Super has been production
Creosote observed that | purpose as per
Fuels (Coal all the the OM and
Tar), Black specified notifications of
Paint, product EIA, 2006 as
Organic materials well as
Chemicals with following the
2 Grant of Consent of the 22/07/2020 | Refined 2300 Metric | designated conditions
Board with expansion of Naphthalen | Tonnes Per | production mentioned in
capacity under section 25/26 e Balls, Year capacity are | the consent as
of the Water (Prevention and Light Oil, being issued by the
Control of Pollution) Act, Heavy Oil produced CECB to the
1974 and under section 21 of (Solvent through company.
the Air (Prevention and Naphtha), different unit | It is to note
Control of Pollution) Act, Super operations further that
1981. Creosote and unit amongst the
935/RO/TS/CECB/2020 Fuels, Coal processes. figures of the
& Tar, Black In addition, it | permissible
2757/EV//RO/TS/CECB/2020 Paint, has been products as
Organic noted that mentioned in
Chemicals distillation is | the latest
Coal Tar 10,000 also going on | consent that
Pitch Metric as a part of there are few
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Melting Tonnes Per | the operative | products,
(Only Year methodologie | whose figures
Melting) | s too. are increased
Amendment in the consent of | 18/06/2024 | Refined 36,000 ' comparing the
the Board under section 25/26 Naphthalen | Metric ' same from the
of the Water (Prevention and e Balls, Tonnes Per earlier
Control of Pollution) Act, Light Oil, Year consents as
1974 and under section 21 of Heavy noted in this
the Air (Prevention and Creosote table.
Control of Pollution) Act, Oil, Super
1981. 1 Creosote
1835/RO/TS/CECB/2024 Fuel, Coal
Tar, Black
Paint,
Organic
Chemical
Coal Tar 36,000
Pitch Metric
(Molten/Gr | Tonnes Per
anulated) Year.
Carbozol, 12,000
Phyenol Metric
oil, Wash Tonnes Per
Oil, Carbon | Year.
Black Oil
Renewal of the consent of the | 23/08/2024 | Refined 36,000
Board under section 25/26 of Naphthalen | Metric
the Water (Prevention and e Balls, Tonnes Per
Control of Pollution) Act, Light Oil, | Year
1974 and under section 21 of Heavy
the Air (Prevention and Creosote
Control of Pollution) Act, Oil, Super
1981. Creosote
3480/RO/TS/CECB/2024 Fuel, Coal
Tar, Black
Paint,
Organic
Chemical
Coal Tar 36,000
Pitch Metric
(Molten/Gr | Tonnes Per
anulated) Year.
Carbozol, 12,000
Phynole Metric
oil, Wash Tonnes Per
Oil, Carbon | Year.
Black Oil
Recommendation:

Based on the visit conducted and subsequent inspection done, it has been observed that there is the presence of
hazardous chemicals, generation of toxic vapours due to the cause of unit operations and unit processes synthesizing

P W U

VU O

the raw materials leading to inevitable recommendation to conduct the following audits at least once a year to maintain

the sustainable work ambience.
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Environmental Audit
Safety Audit
Industrial Health & Hygiene Audit
Water Audit
Performance test of pollution control equipment as well as process equipment.

e Verification of statutory compliances.
It is desired to get environmental clearance due to the generation of toxic and hazardous fumes of volatile organic
carbon components during the operation. As per the information obtained, the company is using the distillation
operation and is suggested not to follow the same operative methodologies, violating which recommending to get the
environmental clearance alongside with the other unit operations and unit processes as per the condition mentioned in
the OM and notifications of EIA, 2006 as amended till date and as per the condition mentioned by CECB.

10. Name of Campany: M.P. Tar Products, Bhilai

Preamble:

The company has obtained the latest consent to operate from RO, CECB, DURG for the corresponding products with t:
permissible production capacity as mentioned in the following table, where it has been observed from the following tabl
there is an increasing change in the quantitative value of the product: other coal tar byproduct, as well as some chang
in the production quantity of the few products and inclusion of few products intermittently as mentioned there in the tab
using unit operations and unit processes for dehydration and augmentation of the products. The guidelines provide
through the notifications of MOEF&CC: 25/06/2014 and furthermore OFFICE MEMORANDUM (OM): 02/04/201
notifying that any plant follows the melting of coal tar, pitch involves only physical change from solid (granular) form
liquid form with no air emissions does not attract the provision of the EIA notifications, 2006 as amended till dat
However, if the company is in practice of process/distil of coal tar and pitch other than heating towards melting are herel
attracted to get environmental clearance (EC) as per the above stated OM as well as EIA notifications, 2006 as amend:
till date.

Production Information:

Sr. | Consent | Consent Name of Production | Operative Method Remarks

No. | Details | Date Product Capacity

1 Consent | 01/10/2005 | Anti 18 Lakh Coal tar by products as It has been found that the
of the Corrosive | Sq. Meter | well as C.T./Bitumen operation by the compan
Board Tapes (byproducts) resulting out | has been continued since
u/s, of crude coal tar through 2005 prior EIA 2006
25/26 of the distillation process notifications.
the only. It has been found hereby
Water that there is an increasin;
(Prevent Here in the plant premises, | change in the value of fe
ion & it has been observed that products comparing the
Control all the specified product consents.
of materials with designated | In this regard, it is to not
Pollutio production capacity are with respect to the OM:
n) Act. being produced through 02/04/2018 that other th:
1974 different unit operations the process of melting o
No. and unit processes. coal tar pitch involves
649/R0O/ ' In addition, it has been only physical change so
TS/WA noted that distillation is (granular) form to liquic
TER/CE also going on as a part of | form without emissions
CB/DU the operative into the air will attract E
RG/200 methodologies to obtain under the EIA
S categories of designated notifications and OM til
& products though not date.
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651/RO/
TS/AIR/
CECB/
DURG/
2005
&
363/El/
RO/TS/
WATE
R/CEC
B/2005
Pipe 4800
Coating M.T./Year
Enamel
Outer 13 Lakh
Wrap Sq. Meter
(F.G.T) (Thirteen
lakh square
meters)
Primers Primers
1200
KL/Year
(One
thousand
two
hundred
kilo Litter
per year)
Water 13 Lakh
Proofing Sg- Meter
membranes | (Thirteen
lakh square
meters)
Bitumen 7.5 lakh Sq.
Tapes Meter
Anti 800
Corrosive | M.T./Year (
Paints Eight
hundred
metric
tones per
year)
Adhesives | 500
& Sealants | M.T./Year
(Five
hundred
metric
tones

exactly mentioned in the
process flow diagram.

However, as the company
is following the distillation
(though not mentioned in
the process flow diagram)
alongside the other unit
operations and unit
processes in the operative
methodologies are hereby
suggested to obtain EC
prior to go for any kind of
operation or expansion in
the plant premises.
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Other
C.T./Bitum
en (By
products )

1500
M.T./Year
(One
thousand
five
hundred
metric
tones per
year)

Grant of
consent
U/S,
25/26 of
the
Water
(Prevent
ion &
Control
of
Pollutio
n) Act.
1974

&

under
section
21 of
the Air
(Prevent
ion and
Control
of
Pollutio
n) Act,
1981
No.
2144/R
O/TS/C
ECB/20
18

&

No.
2145/R
O/TS/C
ECB/20
18

&

No.
2270/El/
RO/TS/
CECB/2

06/07/2018

o~

018

Anti
Corrosive
Coal Tar
Tape

8100 M.T./
Year (Eight
thousand
one
hundred
metric
tonnes per
year)
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Pipe
Coating
Material

4800 M.T./
Year (Four
thousand
eight
hundred
metric
tonnes per
year)

Bitumen
Tapes

3500 M.T./
Year
(Three
thousand
five
hundred
metric
tonnes per

year)

Anti
Corrosive
Paints

800 M.T./
Year (Eight
hundred
metric
tonnes per

year)

Adhesive
& Sealant

500 M.T./
Year (Five
hundred
metric
tonnes per
year)

Other Coal
tar by
products
(Coal tar
pitch)

20000
M.T./ Year
(Twenty
thousand
metric
tonnes per

year)

Processed
oil all type

14400
M.T./ Year
(Fourteen
thousands
Four
hundred
metric
tonnes per
year)

Creosote
oil

4000 M.T./
Year (Four
thousands
metric
tonnes per

year)

Primer all

type

1200 M.T./
Year (One
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thousand
two
hundred
metric
tonnes per
year)
Water 5850 M.T./
proofing Year (Five
membrane | thousand
Eight
hundred
fifty metric
; tonnes per
a year)
Manufactu | 10000
ring & M.T./ Year
fabrication | (Ten
of steel, thousand
technologi | metric
cal tonnes per
structure, | year)
mechanical
equipment,
pressure
vessels,
Tanks
Matching,
Casting,
Boiler
Pressure
parts
Renewal | 05/07/2023 | Anti 8100 M.T./
of the Corrosive | Year (Eight
consent Coal Tar thousand
of the Tape one
Board hundred
under metric
section tonnes per
25/26 of year)
the
Water
(Prevent
ion and
Control
of
Pollutio
n) Act,
1974
and
under
section
21 of
the Air
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) (Prevent
) ion and
Control
b of
Pollutio
\ n) Act,
1981
) No.
916/RO/
J TS/CEC
B/2023
) Pipe 4800 M.T./
Coating Year (Four
) Material thousand
eight
] hundred
metric
' tonnes per
) year)
: Bitumen 3500 M.T./
y Tapes Year
(Three
. thousand
five
) hundred
metric
) tonnes per
year)
) Anti 800 M.T./
Corrosive | Year (Eight
’ Paints hundred
metric
) tonnes per
year)
) Adnesive | 500 M.T./
\ & Sealant | Year (Five
’ hundred
_ metric
D tonnes per
b year)
Other Coal | 20000
» tar by M.T./ Year
products (Twenty
n (Coal tar thousands
3 pitch) metric
) tonnes per
4 year)
=] Processed | 14400
oil all type | M.T./ Year
] (Fourteen
thousands
;.} Four
~ hundred
'

L = B
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metric
tonnes per
year)
Creosote 4000 M.T./
oil Year (Four
thousands
metric
tonnes per
year)
Primer all 1200 M.T./
type Year (One
thousand
two
hundred
metric
tonnes per
year)
Water 5850 M.T./
proofing Year (Five
membrane | thousand
Eight
hundred
fifty metric
tonnes per
year)
Manufactu | 10000
ring & M.T./ Year
fabrication | (Ten
of steel, thousand
technologi | metric
cal tonnes per
structure, year)
mechanical
equipment,
pressure
vessels,
Tanks
Matching,
Casting,
Boiler
Pressure
parts

M~
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Recommendation:
Based on the visit conducted and subsequent inspection done, it has been observed that there is the presence of

hazardous chemicals, generation of toxic vapours due to the cause of unit operations and unit processes synthesizing
the raw materials leading to inevitable recommendation to conduct the following audits at least once a year to maintain
the sustainable work ambience.

e Environmental Audit

e Safety Audit

e Industrial Health & Hygiene Audit

e Water Audit

¢ Performance test of pollution control equipment as well as process equipment.
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e Verification of statutory compliances.

It is desired to get environmental clearance due to the generation of toxic and hazardous fumes of volatile organic
carbon components during the operation in the plant premises. However, as per the information obtained during the
visit as well as the materials obtained through RO, CECB, DURG, that the company is using the distillation alongside
the other unit operations and unit processes and is thus suggested not to follow the same operative methodologies,
violating which recommending to get the environmental clearance duly as per the guidelines stated in the OM and
notifications of EIA, 2006 as amended till date and also as per the condition mentioned by CECB in the latest consent
issued to the company before further any kind of operation or expansion in the plant premises.

11. M/S Indian Pegro-Coal Products

Preamble:

The company has obtained the latest consent to operate from RO, CECB, DURG for the corresponding products with
the permissible production capacity as mentioned in the following table. The guidelines provided through the
notifications of MOEF&CC: 25/06/2014 and furthermore OFFICE MEMORANDUM (OM): 02/04/2018 notifying
that any plant follows the melting of coal tar pitch involves only physical change from solid (granular) form to liquid
form with no air emissions does not attract the provision of the EIA notification 2006 as amended till date and violating
any above condition, attracts environmental clearance (EC). Hence, based on the information obtained from the latest
consent about the nature of the following products, the corresponding operation as being followed in the company and
as per the guidelines given in that issued consent that if the company is found violating the condition of consent

31/07/2015 will attract the environmental clearance prior to any operation in the premises.

Production Information:

Sr. | Consent Details | Consent Name of Production | Operative Remarks
No. Date Product Capacity Method
1 | Grant of Consent | 25/03/1996 | Refined 380 Coal tar by The operation
of the Board Naphthalene | MT/Year products is the has been started
under section Powder (Three resultant of crude | since 1996 prior
25/26 of the Hundred coal tar through | EIA 2006
Water Eighty distillation notifications.
(Prevention and Metric process only. However, it has
Control of Tones per However, refined | been found
Pollution) Act, year) naphthalene hereby that there
1974 & 21 of the powder, creosote | is an increasing
Air (Prevention oil (light/heavy), | change in the
& Control of crude solvent value of the few
Pollution) Act, naphtha are being | products as
1981 synthesized here | mentioned
No. in the plant hereby in the
477/RO/TS/PNB/ through specific | consent
Air/DURG & unit operations 31/07/2015
479/RO/TS/PNB/ and unit (with respect to
Air/DURG processes. the earlier
Creosote Oil | 1175 consent date
Light/Heavy | MT/Year 25/03/1996).
(Eleven In this regard, it
Hundred is to note with
Seventy respect to the
Five Metric OM and
Tones per notifications of
year) EIA, 2006 as
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Crude
Solvent
Naphtha

115
MT/Year
(One
Hundred
Fifteen
Metric Tons

per year)

Grant of Consent
of the Board
under section
25/26 of the
Water
(Prevention and
Control of
Pollution) Act,
1974 & 21 of the
Air (Prevention
& Control of
Pollution) Act,
1981

No.
1023/RO/TS/CE
CB/2015 &
1024/RO/TS/CE
CB/2015

31/07/2015

Refined
Naphthalene
Ball &

Powder

770
MT/Year
(Seven
Hundred
Seventy
Metric
Tones per

year)

Creosote Oil

1400
MT/Year
(One
Thousand
Four
Hundred
Metric
Tones per

year)

Crude
Solvent
Naphtha

115
MT/Year
(One -
Hundred
Fifteen
Metric
Tones per
year)

SNF Liquid
Dispersing
Agent

13200
MT/Year
(Thirteen
Thousand
Two
Hundred
Metric
Tones per
year)

Admixture

5000

MT/Year

amended till date
that other than
the process of
melting of coal
tar pitch
involves only
physical change
solid (granular)
form to liquid
form without
emissions into
the air will
attract EC.
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| (Five
Thousand

Metric

' Tones per

year)

Recommendation:
Based on the visit conducted and subsequent inspection done, it has been observed the presence of hazardous chemicals,
generation of toxic vapours due to the cause of unit operations and unit processes synthesizing the raw materials leading
to inevitable recommendation to conduct the following audits at least once a year to maintain the sustainable work
ambience.

* Environmental Audit

o Safety Audit

e Industrial Health & Hygiene Audit

e Water Audit

¢ Performance test of pollution control equipment as well as process equipment.

e Verification of statutory compliances
However, it is desired to get environmental clearance due to the toxic and hazardous fumes of volatile organic carbon
components arising during the operation as well as if the company will intend to process/distil of coal tar, pitch other
than heating towards melting from solid to liquid form without any emission to air is hereby attracted to get
environmental clearance as per the condition mentioned in the OM and notifications of EIA, 2006 as amended till date.
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J Head Office & Factory
) Plot No.: 17/N ,Heavy Industrial Area, Hathkhoj
® Bhilai-490026, Dist- Durg, Chhattishgarh,India

Phone No.- +91-7882961098

Tethys Chem Private Limited CIN: U22419CT2018PTC008950
ISO :9001: 2015 Certified Company
Ref No: TCPL/2401/CECB/25-26. eI 02.09.2025
ufa,

5 /32, 97dll, ﬁalé?gf

fava— e gR1 Al Mg WHeN
©ud /HIA] & W ¥ |
~ Hed— ST UF H. 2917 f&. 25.08.2025, g uifkd f& 01.09.2025

HEIed, |

gd § §AR gRT U . 2400 f& 01.08.2025 &1 HeH o T U
ERT AT8T T ITHBN Hed Al bl U a8 @ud /A= VIO SIHhR &l Jf
MY FAT U & UG &1d & & A galza ey & afdal @
YERENg AR faqrer |9eh feemfden—2025 @ IgaR 89 fUsd ura ad
a1 fawl /@ds Ruid aue srafag § Rqd $%9 @ §HeR & | Y &
Tﬂ%ﬁg‘r% .09, ST &7 Hd <R &4 wifal. @ gR1 99 2019 ¥ far wan
& | 3y QR SWIAW §AR U 2013 9§ IUA 8] & U9 Ugd PR & forg
argel B T & FE Al JMUB! AT HIIAT AR & [ R Afed & gRI
A0, AT B [9a wd WA R B9 & ) |t w3 #oaf
3MAD SHSRI D AT Fe™l & o W& 2 |

> > W € gfd 8 b, AFEE TN vd B W / WRa
vkck WHR B HAc! (SEAC/SEIAA) g1 1 s Wi far am 81 S 3ma®
. Prield gRT S f6d 8 Consent Date 18.06.2024 Ud 23.08.2024 &I de

2) V1% xR foar o 21
SENT §RT a9 2001 & i IR WRARGT Ferd 3 81 8| R
afd 9d # oMU BTy H S @ o g@ &1 U@ 94 # WiRr Consent
fd. 09.09.2013 TG 22.07.2020 S FCYr W & 75 off| f7A MU Bt

ERT 18.06.2024 I FfC FUR B TS| Td AT Td TAIMEEL P HHCT Bl
RUE ¥ R SAW @) &udr ¥ Gad axo 9E 78 v e 2 oy
Rare & R dx7 &1 89R g1 e fhar & &1 2|

e www.tethyschem.com <  info@tethyschem.com % +91-88398-36356

Manufactures of Coal Tar Binder Pitch & It’s By- Products (ATO, Page NE21 to 2
Subject to Durg Jurisdiction



2438 Head Office & Factory
Plot No.: 17/N ,Heavy Industrial Area, Hathkhoj
tc Bhilai-490026, Dist- Durg, Chhattishgarh,India
® Phone No.- +91-7882961098

Tethys Chem Private Limited CIN: U22419CT2018PTC008950
ISO : 9001: 2015 Certified Company

e & A= Eohd. ~ead, 8. yafarer wxevr ssd, e
BT / BATTe A /ARG XSGR &) B3] (SEAC/SEIAA) & gRT
Are—d1% for@r T 8, f6 SN &1 9rdfas a9ar 36000 TPA &ie dR

g Scuree, SAST AT 2006 & qd @ & FAd 7 W& 2| WP
wgfaRe] Wigfa & IR § € e 2

IR TE N W fFAr o ¥ 5 e sear fm I & gt
WIGfT & AR § A0 2| TE o ST Wede uataRy ey & aeR §
T8I AT 2 |

3q: SUNIGd qed B IR U S &1 His[el Consent
f&. 23.08.2024 @ &HAT B TWHIR T@T Y|

ol :— Consent to Operate Dated: 23.08.2024
Name/ownership Transfer documents from S.S. Udyog to Tethys Chem Pvt
Ltd.

wfaferf:— sciiaTe gafavor gveor queq,
eH WfHa, gEarad 7491 YR B

orTedt
Tad < »a wrfar.

TETHYS CHEM PRIVATE LIMITED (‘
g'C N \\\!}- MN~_—
AUTHORISED SIGNATORY

@ www.tethyschem.com 4  info@tethyschem.com % +91-88398-36356

Manufactures of Coal Tar Binder Pitch & It’s By- Products (AT%EQ(&&%QB 2
Subject to Durg Jurisdiction



2439
GAJADHAR PRASAD & CO.

(COST ACCOUNTANTS)

st

Certificate of Annual Quantity Audit Report

This is to certify that M/s TETHYS CHEM PRIVATE LIMITED., having its registered office at Plot
No.17/N, Heavy Industrial Area, Hathkhoj, Bhilai Durg, Chattisgarh, 490026, has
manufactured the following products during the following mention period.

Financial year 2018-19:

l—gr. No.
|

Products Name , Quantity Produced (in MTS)
, 4

=1
- —
. Nil | Nil ‘j
Financial year 2019-20:
f | . . ]
Sr. No. Products Name l Quantity Produced {(in MTS) !
| |
1 COAL TAR PITCH ; 606.800 !
2 DEHYDRATED COAL TAR f 738000 |
3 HEAVY CREOSOTE OIL | 464.840- J
4 LIGHT CREOSOTE OIL 40.090 g ;
5 PITCH COKE 11.690 !
Total 1,861.42 B
Financial year 2020-21:
. ( Sr. No. Products Name Quantity Produced (in MTS)
1 COAL TAR PITCH 1,145.530 ;
2 CREOSOTE OIL .' 131.190 |
]
3 HEAVY CREOSOTE OIL 4,333.070 ,
4 LIGHT CREOSOTE OIL I 361.131 ]
5 DEHYDRATED COAL TAR 437.440
6 COAL TAR (B) ! 26.990
7 CRUDE NAPTHALENE 44.570
Total 6,479.921

g e N

- ¥1.G. MARKET, POWER HOUSE, BHILAI (C.G.)
DU E-mail : gajadhharprasad@gmail.com

T e
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GA%L}A)(}{AR PRASAD & CO.

(COST ACCOUNTANTS)
Financial year 2021-22:
sr. No. Products Name ' Quantity Produced (in MTS) 1
1 COAL TAR PITCH 3,857.030
2 CREOSOTE OIL 113.070
3 HEAVY CREOSOTE OIL 12,387.000
. 4 LIGHT CREOSOTE OIL 547.000
5 DEHYDRATED COAL TAR 130.520 —,:
6 CRUDE NAPTHALENE 98.230 |
Total 17,132.85
Financial year 2022-23:
Sr. Na. Products Name TQuantityFroduced (in MTS) !
1 COAL TAR PITCH 7,409.850 |
HEAVY CREOSOTE OiL 13,557.560
Total 20,967.418 !
. Financial year 2023-24:
Sr. No. Products Name Quantity Produced (in MTS)
COAL TAR PITCH 17,285.090 f
HEAVY CREOSOTE OIL 14,926.390 .
3 CARBON BLACK FEED STOCK CBO 3,538.000 ,
Total i 35,749.480

worsase - v

e S -

SHOP NO. 1, 1° FLOOR, ARORA TOWER, M.G. MARKET, POWER HOUSE, BHILAI (C.G.)
MOB. 9702072499, 9039509780 E-mail : gajadhharprasad@gmail.com
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GAJADHAR PRASAD & CO.

(COST ACCOUNTANTYS)
Financial year 2024-25:
E. No. Products Name Quantity Produced (in MTS) |
|
1 COAL TAR PITCH 10,945.120
OTHER MIX PRODUCT 25,007.590
Total 35,952.710

The above production data has been verified from the company’s books of accounts as
provided by the company, and checked supporting documentation including stock registers,
purchase invoices, and sales records on sampling basis.

This certificate is issued at the request of the company.

Place: Bhilai

Date: 17/07/2025

Signature:
Name of Cost Accountant: Gajadhar Prasad
Membership No.: 39559

Firm Registration No.: 003682

UDIN: 256395592ZTSJ20I5XU

e

e =

7 SHOP NO. 1, 15 FLOOR, ARORA TOWER, M.G. MARKET, POWER HOUS;, BHILAI (C.G.)
MOB. 9702072499, 9039509780 E-mail : gajadhharprasad@gmail.com
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Head Office & Factory S0
2442 Piot No.: 17/N ,Heavy Industrial Area, Hathkhoj

Bhilai-490026, Dist- Durg, Chhattishgarh,India
Phone No.- +91-7882961098

CIN: U22419CT2018PTC008950
1SO : 9001: 2015 Certified Company

Ref No: 2400/CECB/TCPL/25-26 f&11® 04 /08 /2025
g,

5/32, qrell, fremd g

| frog— SET &) WAt weaty “Consent to operate” @ wig ¥
. Ve~ et vF wAie 2400 RiE of /08 /2025

HEI%Y,
mmw%%mmmwn{mwa 17 TF 919

e &7, gerar & Rera & vd dromr Distillation/Processing 2001 ¥ @wa

m@%@mﬁa%gﬁwmﬂmw@ww%:_

1. State Level Expert Appraisal Committee (SEAC) &Y &rdt
2. State Environment Impact Assessment Committee (SEIAA) &rdY )
3. NGT and Supreme Court &} arse B1dY |

- ToR Copy from SEIAA, Govt of Chhattisgarh.

F -3

TISPLANE: #58
ETYe
1Essi2l o W

RIVATE LIMITED

CHEM PRIV
Qs”“ b A

AUTHORISED SIGNATORY
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Head Office & Factory 1 1 7

Plot No.: 17/N ,Heavy industrial Area, Hathkhoj
Bhilai-4900286, Dist- Durg, Chhattishgarh,india
Phone No.- +21-7882961098

CIN: U22419CT2018PTC008950
I1SO : 9001: 2015 Certified Company

o e f gfm few s @ fF, e 23 /01 /2025 Td 01/04/2025 G2l
Ww%w%CECBWHEMQdewmm
aﬂﬂﬂu%'mmwgaﬂ%imﬁaﬁog/og/zmaqazz/ouzozoﬁ
Consent ST T T o a8 Ffe qof o |

wé’rmmm?ﬁma@ﬁmmwwgwaﬂwm
gR1 Wi fFAT T “Consent to operate” 2001 to 2024 B &FCT R B 8| TE
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1835 fiw 18 /06/2024 Ud vl 3480 faid 23/08/2024 foraeY &war 39 ©
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www.tethyschem.com P<  info@tethyschem.com Q,, +91-88398-36356
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REGIONAL OFFICE
C.G.Environment Conservation Board
5/32 Banglow, Bhilai, District- Durg (C.G.)

No. 3480 /RO/TS/CECB/2024 Bhilai, Dated: 23/08/2024
To, z
M/s Tethys Chem Pvt. Ltd.
Director- Shri Govind Mandal
Plot No. 17/N, Heavy Industrial Area, Hathkhoj, Bhilai
District- Durg (C.G.
Sub: - Renewal of the consent of the Board under section 25/26 of the Water
(Preventionand Control of Pollution) Act, 1974 and under section 21 of the Air
(Prevention and Control of Pollution) Act, 1981.
Ref: - 1. Consent of the Board issued under section 25/26 of the Water (Prevention and

Control of Pollution) Act, 1974 and under section 21 of the Air (Prevention and
Control of Pollution) Act, 1981 vide letter no. 935 Bhilai, dated: 22/07/2020.
Letter issued to industry vide letter no. 1771 dated 03/06/2024
Amendment in consent of the Board under section 25/26 of the Water
(Prevention and Control of Pollution) Act, 1974 and under section 21 of the Air
(Prevention and Control of Pollution) Act, 1981 issued vide letter no. 1835
dated 18/06/2024.
4. Your online application no. 16470726 dated: 02/08/2024.
-1 00 ;==
With reference to your above application consent is hereby renewed for the period

Ll

from the date 18/12/2024 to 17/06/2029 subject to the fulfillment of the terms and conditions
incorporated in the schedule of the consent letter No. 935/RO/CECB/2020 Bhilai Dated
22/07/2020 and amendment letter No. 1835/RO/CECB/2020 Bhilai Dated 18/06/2024 issued
to you by this office and additional conditions mentioned below:-

This renewal is valid for the following products and production capacity.

Name of Product Production Capacity

Refined Napthalene Balls, Light Oil, Heavy
Creosote Oil, Super Creosote Fuel, Coal Tar,

36,000 Metric Tonnes Per Annum

Black Paint, Organic Chemical (Thirty six thousand metric tonnes per annum)

36,000 Metric Tonnes Per Year

Coal Tar Pitch (Moiten/Granulated) (Thirty six thousand metric tonnes per annum)

Carbozol, Phynole Oil, Wash Qil, Carbon 12,000 Metric Tonnes Per Year

Black Qil (Twelve thousand metric tonnes per annum)

Additional Conditions
A :

L

ion) A

Industry shall operate and maintain the existing effluent treatment system effectively and

regularly. Industry shall ensure the treated effluent quality within the standards prescribed
by Board published in Gazette Notification dated 25.03.88. All the effluent treatment
system shall be kept in good running condition all the time and failure (if any), shall be
immediately rectified without delay otherwise, similar alternate arrangement shall be
made. In the event of any failure of any pollution control system adopted by the industry,
the respective production unit shall not be restarted until the control measures are rectified
to achieve the desired efficiency. Industry shall not discharge any treated/untreated
effluent in to the river or any surface water bodies or on land. Industry shall re-circulate
all the treated effluent back in the progas&=lNo effluent shall be discharged outside of the
factory premises in any circum e zero discharge conditions shall be

“”-:;'
maintained all the time é ;
G
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Good housekeeping practices shall be adopted by the industry.

Wide green belt of broad leaf local species shall be developed in at least 33% of the
project area. As far as possible maximum area of open spaces shall be utilized for
plantation purposes.

The Industry shall adopt Rain Water Harvesting system for the conservation of ground.
Effective steps shall be taken for safe and scientific handling, storage, transportation and
disposal of solid wastes.

All raw materials/finished products shall be stored above ground level with pucca platform in
covered area.

This renewal of consent is being issued under the "Scheme of Auto-Renewal of Consent"
of the Board issued vide office order no. 5937 dated 29/01/2018 as per self certificate
submitted by authorized signatory Shri Govind Mandal (Director) of M/s Tethys Chem
Pvt. Ltd., Plot No. 17/N, Heavy Industrial Area, Hathkhoj, Bhilai, District-Durg (C.G.).
In case, if the capital investment is increased by such amount that the total investment exceeds
the range for which renewal fees has been paid, the industry shall have to pay the difference
amount of renewal fees for the corresponding block years.

In case, the prescribed fee payable is amended in future, the industry shall be liable to pay the
difference amount for corresponding block years.

Chhattisgarh Environment Conservation Board reserves the rights to revoke the Consent
at any time for any violation/non-compliance. Please acknowledge the receipt of this
letter.

Air (P i | Control of Pollution) Act. 1981

Industry shall operate and maintain the existing air pollution control systems regularly to
ensure the particulate matter emission from any point source below 50 mg/Nm?3 all the
time, failing which, this renewal may be cancelled. Effective steps shall be taken to
control fugitive emission inside the factory premises. Industry shall also maintain the
ambient air quality within the factory premises within prescribed limits. All the air
pollution control system shall be kept in good running condition all the time and failure
(if any), shall be immediately rectified without delay otherwise, similar alternate
arrangement shall be made. In the event of any failure of any pollution control system
adopted by the industry, the respective production unit shall not be restarted until the
control measures are rectified to achieve the desired efficiency. Chhattisgarh
Environment Conservation Board may further stipulate stringent particulate matter
emission limit depending upon environmental conditions.

Reduction in fugitive emissions due to transportation (which contribute the air
pollutants such as suspended particulate matter in ambient air in the nearby
residential, rural and other areas) of raw material and finished products shall be done
in the existing transport system by adopting appropriate measures and
infrastructure development.

Industry shall ensure use of properly covered vehicles for the transportation of raw
materials, wastes etc. so as to avoid environmental hazards in the surroundings.

Good housekeeping practices shall be adopted by the industry.

Industry shall use fly ash brick, fly ash block and fly ash based products in their
construction/repairing activities.

Wide green belt of broad leaf local species shall be developed in at least 33% of the
project area. As far as possible maximum area of open spaces shall be utilized for
plantation purposes.

The Industry shall adopt Rain Water Harvesting system for the conservation of ground.
This renewal of consent is being issued under the "Scheme of Auto-Renewal of
Consent" of the Board issued vide office order no. 5937 dated 29/01/2018 as per self
certificate submitted by authorized S|gnatory Shri Govind Mandal (Director) of M/s
Tethys Chem Pvt. Ltd., Plot No. 177 RaVvy Industrial Area, Hathkhoj, Bhilai,
District-Durg (C.G.).

Page No.- 2
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Chhattisgarh Environment Conservation Board reserves the rights to revoke the
Consent at any time for any violation/non-compliance.

Please keep this letter with original consent and amendment letters and acknowledge the
receipt of this letter.

sd/-
Regional Officer
Chhattisgarh Environment Conservation Board
5/32 Banglow, Bhilai, District- Durg (C.G.)

Signaturegyalid

Digitally Signed b
Mishra

2:31:09 IST

Page No.- 3
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Steel Authority of India Limited l m Invoice

Regd. Office : Ispat Bhawan, Lodhi Road, New Delhi- 110 003

Bl* Steel Plant (As per rule 46 of Central Goods & Service Tax Rules, 2017)
Ispat Bhawan, Bhilai - 490001(Chhattisgarh) State Code - 22 a BSP GSTIN No. 22AAACS7062F1Z0
e-mail : bspsales@sail-bhilaisteel.com SAIL
Bill to Party Name & Address Ship to Party Name & Address
1000127683 TETHYS CHEM PRIVATE LIMITED,,PLOT NO. 17/N, 1000127683 TETHYS CHEM PRIVATE LIMITED,,PLOT NO. 17/N, HEAVY
HEAVY INDUSTRIAL,AREA, HATHKHOJ,,BHILAI,490026 INDUSTRIAL,AREA, HATHKHOJ,,BHILAI,490026
GSTIN/UIN: 22AAHCTO710E1Z1 State: Chhaattisgarh GSTIN/UIN: 22AAHCT0710E121 State: Chhaattisgarh
State Code: 22 State Code: 22
Negotiating Branch Paying Authority

Acknowledgement No. : 182518309460586 Acknowledgement Date : 10/02/2025 01:35:00 PM

Wagon/Vehicle. EWB No. RR No. Invoice No. Date: Invoice Qty. Unit Purtiy % TC No.
CG07CM3370 861496829012 0S0172073669 | 10.02.2025 24,640 TO 0.00 | RCL /0071750568
Financial Arrangement: Receipt Voucher no & Dt: Tax Payable on Reverse charge Basis: NO
Mill Code: CCD [ DA No. 71750568 Route Card No : 5000643567 | Despatch Type: 14 | RR Date:

PO No.: 0040084436 Road Release Order No.: Rly. Inv No. & Date:
PO Dt. Rake/PP.: Frt Wt./Amt :0.000 TO/ 0.00
Contract No. & Dt. Bill No - 931103049 Date & Time of Removal
Srl. | Sale Order Pieces
a No HSN Code Cast (No) Product Code & Description D1 D2 D3 D4
. Base Price/ | Qlty Rate/ | Sec Rate | Total TDC SY Margin/ | PPM Frt/ [Taxable Freighf Rebate/ | Total | Taxable
b Unit Unit / Unit / Unit Price / Unit Unit Unit /Unit Unit Rate [Rate/Unit| Quantity
/ Unit
Taxable Central Tax State Tax Integrated Tax Cess Terminal Tax
Value
© (Incl TT) Rate I Amount Rate [ Amount Rate | Amount Rate I Amount Rate ] Amount |Total Amount;
001.a | 40084436 | 27060010 0000 100450000000000000 CRUDE COAL TAR i
b 30,500.00 0.00 0.00 0.00 30,500.00 | 0.00 0.00 0.00 0.00 30,500. | 30,500.0 | 24.640
00 0
d 751,520.00 |9.00 67,636.80 9.00 |67,636.80 0.00 0.00 0.00 0.00 |0.00 886,793.60
0.00

TDG

TDC @ 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00

Taxable Value of
Goods Less: TOTAL
(Incl T.Tax) Central Tax | State Tax Integrated Tax Total Tax | Terminal Customer INVOICE VALUE
Amount Amount Amount Cess under GST | Tax Loading Amt (Rs.)
751,520.00 67,637.00 67,637.00 0.00 0.00 135,274.00 0.00 0.00 886,794.00
Total Pcs/Bags : 0000 I Tare Wt: 10.780 Gross Wt: 35.420 (-)Advance paid
IRN No.:ddc037a56dc6579407c3b0cc407afaabbb65245fc1353741bc608df3b7c04b0c TCS Amount 0.00
Rs. in words EIGHT LAKH EIGHTY-SIX THOUSAND SEVEN HUNDRED NINETY-FOUR ONLY Net Payable 886,794.00
Notification:

For SAIL,BSP Authorised Signatory|

COMMISIONARATE:RAIPUR Division Address

Note: .
1. The amount indicated represents the price actually charged and that there is
no additional consideration directly or indirectly from the buyer.

2. As and when there is price revisions affecting central/state/integrated tax ,
base price or any other component of pricing on the supplies covered in this
invoice, SAIL BSP reserves the right to debit your account accordingly and
you are liable to honour our demands on you in this regard san resource

Page No.:1/1



Steel Authority of India Limited il m Invelce

Regd. Office : Ispat Bhawan, Lodhi Road, New Delhi- 110 003

BMI Steel Plant (As per rule 46 of Central Goods & Service Tax Rules, 2017)
Ispat Bhawan, Bhilai - 490001 (Chhattisgarh) State Code - 22 a BSP GSTIN No. 22AAACS7062F1Z0
e-mail : bspsales@sail-bhilaisteel.com SAIL
Bill to Party Name & Address Ship to Party Name & Address
1000127683 TETHYS CHEM PRIVATE LIMITED,,PLOT NO. 17/N, 1000127683 TETHYS CHEM PRIVATE LIMITED,,PLOT NO. 17/N, HEAVY
HEAVY INDUSTRIAL,AREA, HATHKHOJ,,BHILAI, 490026 INDUSTRIAL,AREA, HATHKHOJ, BHILAI,490026
GSTIN/UIN: 22AAHCT0710E1Z1 State: Chhaattisgarh GSTIN/UIN: 22AAHCT0710E1Z1 State: Chhaattisgarh
State Code: 22 State Code: 22
Negotiating Branch Paying Authority

1

Acknowledgement No. : 182518502731744 Acknowledgement Date : 05/03/2025 01:29:00 PM

Wagon/Vehicle. EWB No. RR No. Invoice No. Date: Invoice Qty. Unit Purtiy % TC No.
CG07CQ5006 821505487598 0S0172079692 | 05.03.2025 24.870 TO 0.00 | RCL /0071757654
Financial Arrangement: Receipt Voucher no & Dt: Tax Payable on Reverse charge Basis: NO
Mill Code: CCD [ DA No. 71757654 Route Card No : 5000652118 | Despatch Type: 14 | RR Date:
PO No.: 0040084611 Road Release Order No.: Rly. Inv No. & Date:
PO Dt. Rake/PP.: Frt Wt./Amt :0.000 TO/ 0.00
Contract No. & Dt. Bill No - 931109083 Date & Time of Removal
Srl. | Sale Order Pieces
a No HSN Code Cast (No) Product Code & Description D1 D2 D3 D4
. Base Price/ | Qlty Rate/ | Sec Rate | Total TDC SY Margin/ | PPM Frt/ [Taxable Freight Rebate/ Total | Taxable
b Unit Unit / Unit / Unit Price / Unit Unit Unit /Unit Unit Rate |Rate/Unit| Quantity
/ Unit
Taxable Central Tax State Tax Integrated Tax Cess Terminal Tax
Value

(55 (Incl TT) Rate l Amount Rate I Amount Rate I Amount Rate I Amount Rate I Amount |Total Amount

001.a | 40084611 | 27060010 0000 100450000000000000 CRUDE COAL TAR
B 30,500.00 |[0.00 0.00 0.00 30,500.00 | 0.00 0.00 0.00 0.00 30,500. | 30,500.0 | 24.870
00 0
d 758,535.00 |9.00 68,268.15 9.00 |68,268.15 0.00 |0.00 0.00 0.00 |0.00 895,071.30
0.00

TDG

TDC @ 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00

Taxable Value of

Goods Less: TOTAL

(Incl T.Tax) Central Tax | State Tax Integrated Tax Total Tax |Terminal Customer INVOICE VALUE
Amount Amount Amount Cess under GST | Tax Loading Amt (Rs.)

758,535.00 68,268.00 68,268.00 0.00 0.00 136,536.00 0.00 0.00 895,071.00
Total Pcs/Bags : 0000 ITare Wt: 10.890 Gross Wt: 35.760 (-)Advance paid

IRN No.:b155237ff70a147c7b29c3c332a2b8c2a411¢c7736f2c632c97f8f383ebebf0ch TCS Amount 0.00
Rs. in words EIGHT LAKH NINETY-FIVE THOUSAND SEVENTY-ONE ONLY Net Payable 895,071.00
Notification:

For SAIL,BSP Authorised Signatory

COMMISIONARATE:RAIPUR Division Address

Note: .
1. The amount indicated represents the price actually charged and that there is
no additional consideration directly or indirectly from the buyer.

2. As and when there is price revisions affecting central/state/integrated tax ,
base price or any other component of pricing on the supplies covered in this
invoice, SAIL BSP reserves the right to debit your account accordingly and
you are liable to honour our demands on you in this regard san resource

Page No.: 1/1



Steel Authority of India Limited l 42 Involes

Regd. Office : Ispat Bhawan, Lodhi Road, New Delhi- 110 003

Bhi#i: Steel Plant (As per rule 46 of Central Goods & Service Tax Rules, 2017)
Ispat Bhawan, Bhilai - 490001(Chhattisgarh) State Code - 22 BSP GSTIN No. 22AAACS7062F1Z0
e-mail : bspsales@sail-bhilaisteel.com d(-'l SAIL
Bill to Party Name & Address Ship to Party Name & Address
1000127683 TETHYS CHEM PRIVATE LIMITED,,PLOT NO. 17/N, 1000127683 TETHYS CHEM PRIVATE LIMITED,,PLOT NO. 17/N, HEAVY
HEAVY INDUSTRIAL,AREA, HATHKHOJ,,BHILAI,490026 INDUSTRIAL,AREA, HATHKHOJ,,BHILAI,490026
GSTIN/UIN: 22AAHCT0710E121 State: Chhaattisgarh GSTIN/UIN: 22AAHCT0710E1Z1 State: Chhaattisgarh
State Code: 22 State Code: 22
Negotiating Branch Paying Authority

199y

Acknowledgement No. : 182518629105493 Acknowledgement Date : 21/03/2025 01:43:00 PM

Wagon/Vehicle. EWB No. RR No. Invoice No. Date: Invoice Qty. Unit Purtiy % TC No.
CGO07AA2718 841511022095 0S0172083156 | 21.03.2025 24.760 TO 0.00 | RCL /0071761783
Financial Arrangement: Receipt Voucher no & Dt: Tax Payable on Reverse charge Basis: NO
Mill Code: CCD [ DA No. 71761783 Route Card No : 5000657276 | Despatch Type: 14 | RR Date:

PO No.: 0040085023 Road Release Order No.: Rly. Inv No. & Date:
PO Dt. Rake/PP.: Frt Wt./Amt :0.000 TO/ 0.00
Contract No. & Dt. Bill No - 931112568 Date & Time of Removal
Srl. | Sale Order Pieces
a No HSN Code Cast (No) Product Code & Description D1 D2 D3 D4
f Base Price/ | Qlty Rate/ | Sec Rate | Total TDC SY Margin /| PPM Frt/ [Taxable Freight Rebate/ Total | Taxable
b Unit Unit / Unit / Unit Price / Unit Unit Unit /Unit Unit Rate [Rate/Unit| Quantity
/ Unit
Taxable Central Tax State Tax Integrated Tax Cess Terminal Tax
Value
c (Incl TT) Rate ] Amount Rate | Amount Rate | Amount Rate I Amount Rate [ Amount |Total Amount
001. a | 40085023 |27060010 0000 100450000000000000 CRUDE COAL TAR
B 30,900.00 |0.00 0.00 0.00 30,900.00 |0.00 0.00 0.00 0.00 30,900. | 30,900.0 | 24.760
00 0
d 765,084.00 |9.00 68,857.56 9.00 |68,857.56 0.00 |0.00 0.00 0.00 |0.00 902,799.12
0.00

TDG

TDC @ 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00

Taxable Value of
Goods Less: TOTAL
(Incl T.Tax) Central Tax | State Tax Integrated Tax Total Tax | Terminal Customer INVOICE VALUE
Amount Amount Amount Cess under GST | Tax Loading Amt (Rs.)
765,084.00 68,858.00 68,858.00 0.00 0.00 137,715.00 0.00 0.00 902,799.00
Total Pcs/Bags : 0000 | Tare Wt: 11.500 Gross Wt: 36.260 (-)Advance paid
IRN No.:7c0c6238733cc6280c0c04c1548980a31fb679¢c2390e41ef7ddbd1b9db9b58a6 TCS Amount 0.00
Rs. in words NINE LAKH TWO THOUSAND SEVEN HUNDRED NINETY-NINE ONLY Net Payable 902,799.00
Notification:

For SAIL,BSP Authorised Signatory

COMMISIONARATE:RAIPUR | Division Address

Note: .
1. The amount indicated represents the price actually charged and that there is
no additional consideration directly or indirectly from the buyer.

2. As and when there is price revisions affecting central/state/integrated tax ,
base price or any other component of pricing on the supplies covered in this
invoice, SAIL BSP reserves the right to debit your account accordingly and
you are liable to honour our demands on you in this regard san resource

Page No.: 1/1




Steel Authority of India Limited

Regd. Office : Ispat Bhawan, Lodhi Road, New Delhi- 110 003

Bl Steel Plant
Ispat Bhawan, Bhilai - 490001(Chhattisgarh) State Code - 22

e-mail : bspsales@sail-bhilaisteel.com

O

T SAIL

l la3invoice

(As per rule 46 of Central Goods & Service Tax Rules, 2017)
BSP GSTIN No. 22AAACS7062F1Z0

Bill to Party Name & Address

Ship to Party Name & Address

1000127683 TETHYS CHEM PRIVATE LIMITED,,PLOT NO. 17/N,
HEAVY INDUSTRIAL,AREA, HATHKHOJ,,BHILAI,490026

1000127683 TETHYS CHEM PRIVATE LIMITED, PLOT NO. 17/N, HEAVY
INDUSTRIAL,AREA, HATHKHOJ,,BHILAI,490026

GSTIN/UIN: 22AAHCTO0710E121

State: Chhaattisgarh

GSTIN/UIN: 22AAHCT0710E1Z1

State: Chhaattisgarh

State Code: 22

State Code: 22

Negotiating Branch Paying Authority
Acknowledgement No. : 182415905184408 Acknowledgement Date : 04/04/2024 03:39:00 PM
Wagon/Vehicle. EWB No. RR No. Invoice No. Date: Invoice Qty. Unit Purtiy % TC No.
CG07CQ5006 861401319904 0S0172000918 | 04.04.2024 20.230 TO 0.00 | RCL /0071667039
Financial Arrangement: Receipt Voucher no & Dt: Tax Payable on Reverse charge Basis: NO
Mill Code: CCD | DA No. 71667039 Route Card No : 5000536814 | Despatch Type: 14 | RR Date:
PO No.: 0040079517 Road Release Order No.: Rly. Inv No. & Date:
PO Dt. Rake/PP.: Frt Wt./Amt :0.000 TO/ 0.00
Contract No. & Dt. Bill No - 931030188 Date & Time of Removal
Srl. | Sale Order Pieces
a No HSN Code Cast (No) Product Code & Description D1 D2 D3 D4
Base Price/ | Qlty Rate/ | Sec Rate | Total TDC SY Margin /| PPM Frt/ [Taxable Freight Rebate/ Total | Taxable
b Unit Unit / Unit /Unit  [Price / Unit Unit Unit /Unit Unit Rate |Rate/Unit| Quantity
/ Unit
Taxable Central Tax State Tax Integrated Tax Cess Terminal Tax
Value
c (Incl TT) Rate ] Amount Rate | Amount Rate I Amount Rate l Amount Rate | Amount |Total Amount|
001.a | 40079517 [27079900 0000 100090000000000000 ANTHRACENE OIL
b 28,600.00 |(0.00 0.00 0.00 28,600.00 | 0.00 0.00 0.00 0.00 28,600. | 28,600.0 | 20.230
00 0
d578,578.00 |9.00 52,072.02 9.00 |52,072.02 0.00 0.00 0.00 0.00 |0.00 682,722.04
0.00
TDG
TDC @ 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00
Taxable Value of
Goods Less: TOTAL
(Incl T.Tax) Central Tax | State Tax Integrated Tax Total Tax | Terminal Customer INVOICE VALUE
Amount Amount Amount Cess under GST | Tax Loading Amt (Rs.)
578,578.00 52,072.00 52,072.00 0.00 0.00 104,144.00 0.00 0.00 682,722.00
Total Pcs/Bags : 0000 | Tare Wt: 10.870 Gross Wt: 31.100 (-)Advance paid
IRN No.:c1ba18b181a609c41e8cccf3d60dd0aabl 5963d4f85bc84f02b5bd6eb4f6dal? TCS Amount 0.00
Rs. in words SIX LAKH EIGHTY-TWO THOUSAND SEVEN HUNDRED TWENTY-TWO ONLY Net Payable 682,722.00
Notification:
For SAIL,BSP Authorised Signatory
COMMISIONARATE:RAIPUR | Division Address
Note: .
1. The amount indicated represents the price actually charged and that there is
no additional consideration directly or indirectly from the buyer.
2. As and when there is price revisions affecting central/state/integrated tax ,
base price or any other component of pricing on the supplies covered in this
invoice, SAIL BSP reserves the right to debit your account accordingly and
you are liable to honour our demands on you in this regard san resource
5.
4,
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Steel Authority of India Limited

Regd. Office : Ispat Bhawan, Lodhi Road, New Delhi- 110 003

Bhi¥si Steel Plant
Ispat Bhawan, Bhilai - 490001(Chhattisgarh) State Code - 22
e-mail : bspsales@sail-bhilaisteel.com

e SAIL

l l a! Invoice

(As per rule 46 of Central Goods & Service Tax Rules, 2017)
BSP GSTIN No. 22AAACS7062F1Z0

Bill to Party Name & Address

Ship to Party Name & Address

1000127683 TETHYS CHEM PRIVATE LIMITED,,PLOT NO. 17/N,
HEAVY INDUSTRIAL,AREA, HATHKHOJ,,BHILAI,490026

1000127683 TETHYS CHEM PRIVATE LIMITED,,PLOT NO. 17/N, HEAVY
INDUSTRIAL,AREA, HATHKHOJ,,BHILAI,490026

GSTIN/UIN: 22AAHCTO0710E1Z1

State: Chhaattisgarh

GSTIN/UIN: 22AAHCT0710E121

State: Chhaattisgarh

State Code: 22

State Code: 22

Negotiating Branch

Paying Authority

Acknowledgement No. : 182415951478182 Acknowledgement Date : 10/04/2024 03:25:00 PM

Wagon/Vehicle.
CG07CM3370

881403

EWB No.

069821

RR No.

Invoice No.

0S0172002258

Date:
10.04.2024

Invoice Qty.
20.050

Unit
TO

Purtiy %
0.00

TC No.

RCL /0071668547

Financial Arrangement:

Receipt Voucher no & Dt:

Mill Code: CCD

[ DA No. 71668547

Route Card No : 5000538674 | Despatch Type: 14

RR Date:

Tax Payable on Reverse charge Basis: NO |

PO No.: 0040079519

Road Release Order No.:

Rly. Inv No. & Date:

PO Dt. Rake/PP.: Frt Wt./Amt :0.000 TO/ 0.00
Contract No. & Dt. Bill No - 931031534 Date & Time of Removal
Srl. | Sale Order Pieces
a No HSN Code Cast (No) Product Code & Description D1 D2 D3 D4
Base Price/ | Qlty Rate/ | Sec Rate | Total TDC SY Margin /| PPM Frt/ [Taxable Freighf Rebate/ | Total | Taxable
b Unit Unit / Unit / Unit Price / Unit Unit Unit /Unit Unit Rate [Rate/Unit| Quantity
/ Unit
Taxable Central Tax State Tax Integrated Tax Cess Terminal Tax
Value
c (Incl TT) Rate I Amount Rate | Amount Rate ] Amount Rate I Amount Rate l Amount |Total Amount
001.a [ 40079519 | 27079900 0000 100090000000000000 ANTHRACENE OIL
b 28,600.00 |(0.00 0.00 0.00 28,600.00 | 0.00 0.00 0.00 0.00 28,600. | 28,600.0 [ 20.050
00 0
d573,430.00 |9.00 51,608.70 9.00 |51,608.70 0.00 |0.00 0.00 0.00 |0.00 676,647.40
0.00
TDC
TDC @ 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00
Taxable Value of
Goods Less: TOTAL
(Incl T.Tax) Central Tax | State Tax Integrated Tax Total Tax | Terminal Customer INVOICE VALUE
Amount Amount Amount Cess under GST [ Tax Loading Amt (Rs.)
573,430.00 51,609.00 51,609.00 0.00 0.00 103,217.00 0.00 0.00 676,647.00
Total Pcs/Bags : 0000 ITare Wt: 10.790 Gross Wt: 30.840 (-)Advance paid
IRN No.:b6becccbh5021b81d3d56b81a1a23e99b0cd805b667ddd30c83f0f0811c137906 TCS Amount 0.00
Rs. in words SIX LAKH SEVENTY-SIX THOUSAND SIX HUNDRED FORTY-SEVEN ONLY Net Payable 676,647.00

Notification:

For SAIL,BSP Authorised Signatory

COMMISIONARATE:RAIPUR

Division Address

Note: .
1.

2.

The amount indicated represents the price actually charged and that there is
no additional consideration directly or indirectly from the buyer.

As and when there is price revisions affecting central/state/integrated tax ,
base price or any other component of pricing on the supplies covered in this
invoice, SAIL BSP reserves the right to debit your account accordingly and
you are liable to honour our demands on you in this regard san resource

Page No.: 1/1




Steel Authority of India Limited
Regd. Office : Ispat Bhawan, Lodhi Road, New Delhi- 110 003
BlLi#&i Steel Plant

Ispat Bhawan, Bhilai - 490001 (Chhattisgarh) State Code - 22
e-mail : bspsales@sail-bhilaisteel.com

e SAIL

(As per rule 46 of Central Goods & Service Tax Rules, 2017)

l Iiﬁ Invoice

BSP GSTIN No. 22AAACS7062F1Z0

Bill to Party Name & Address

Ship to Party Name & Address

1000127683 TETHYS CHEM PRIVATE LIMITED,,PLOT NO. 17/N,
HEAVY INDUSTRIAL,AREA, HATHKHOJ,,BHILAI,490026

1000127683 TETHYS CHEM PRIVATE LIMITED,,PLOT NO. 17/N, HEAVY
INDUSTRIAL,AREA, HATHKHOJ,,BHILAI,490026

GSTIN/UIN: 22AAHCT0710E1Z1

State: Chhaattisgarh

GSTIN/UIN: 22AAHCT0710E1Z1

State: Chhaattisgarh

State Code: 22

State Code: 22

Negotiating Branch

Paying Authority

10

Acknowledgement No. : 182416017734576 Acknowledgement Date : 20/04/2024 01:59:00 PM

Wagon/Vehicle. EWB No. RR No. Invoice No. Date: Invoice Qty. Unit Purtiy % TC No.
CGO07AA2718 851405847239 0S0172004283 | 20.04.2024 24.520 TO 0.00 | RCL /0071670908
Financial Arrangement: Receipt Voucher no & Dt: Tax Payable on Reverse charge Basis: NO
Mill Code: CCD [ DA No. 71670908 Route Card No : 5000541610 | Despatch Type: 14 | RR Date:

PO No.: 0040079705 Road Release Order No.: Rly. Inv No. & Date:
PO Dt. Rake/PP.: Frt Wt./Amt :0.000 TO/ 0.00
Contract No. & Dt. Bill No - 931033573 Date & Time of Removal
Srl. | Sale Order Pieces
a No HSN Code Cast (No) Product Code & Description D1 D2 D3 D4
Base Price/ | Qlty Rate/ | Sec Rate | Total TDC SY Margin/ | PPM Frt/ [Taxable Freighf Rebate/ Total | Taxable
b Unit Unit / Unit / Unit Price / Unit Unit Unit /Unit Unit Rate [Rate/Unit| Quantity
/ Unit
Taxable Central Tax State Tax Integrated Tax Cess Terminal Tax
Value
c (Incl TT) Rate ] Amount Rate I Amount Rate [ Amount Rate I Amount Rate I Amount |Total Amount|
001. a [40079705 | 27060010 0000 100450000000000000 CRUDE COAL TAR
b 42,000.00 |0.00 0.00 0.00 42,000.00 |0.00 0.00 0.00 0.00 42,000. | 42,000.0| 24.520
00 0
d 1,029,840.00 9.00 92,685.60 9.00 |92,685.60 0.00 |0.00 0.00 0.00 |0.00 1,215,211.20)
0.00
TDG
TDC @ 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00
Taxable Value of
Goods Less: TOTAL
(Incl T.Tax) Central Tax | State Tax Integrated Tax Total Tax | Terminal Customer INVOICE VALUE
Amount Amount Amount Cess under GST | Tax Loading Amt (Rs.)
1,029,840.00 92,686.00 92,686.00 0.00 0.00 185,371.00 0.00 0.00 1,215,211.00
Total Pcs/Bags : 0000 | Tare Wt: 11.490 Gross Wt: 36.010 (-)Advance paid
IRN No.:43161f2652c53ed6d4a76159f1a6207dd698742a3070a71223af8a1254cf8017 TCS Amount 0.00
Rs. in words TWELVE LAKH FIFTEEN THOUSAND TWO HUNDRED ELEVEN ONLY Net Payable 1,215,211.00
Notification:
For SAIL,BSP Authorised Signatory
COMMISIONARATE:RAIPUR | Division Address
Note: .
1. The amount indicated represents the price actually charged and that there is
no additional consideration directly or indirectly from the buyer.
2. As and when there is price revisions affecting central/state/integrated tax ,
base price or any other component of pricing on the supplies covered in this
invoice, SAIL BSP reserves the right to debit your account accordingly and
you are liable to honour our demands on you in this regard san resource
5.
4.

Page No.: 1/ 1




Steel Authority of India Limited l 4§Invoice

Regd. Office : Ispat Bhawan, Lodhi Road, New Delhi- 110 003

Bhid Steel Plant (As per rule 46 of Central Goods & Service Tax Rules, 2017)
Ispat Bhawan, Bhilai - 490001 (Chhattisgarh) State Code - 22 a BSP GSTIN No. 22AAACS7062F1Z0
e-mail : bspsales@sail-bhilaisteel.com SAIL
Bill to Party Name & Address Ship to Party Name & Address
1000127683 TETHYS CHEM PRIVATE LIMITED,,PLOT NO. 17/N, 1000127683 TETHYS CHEM PRIVATE LIMITED,,PLOT NO. 17/N, HEAVY
HEAVY INDUSTRIAL,AREA, HATHKHOJ,,BHILAI, 490026 INDUSTRIAL,AREA, HATHKHOJ,,BHILAI,490026
GSTIN/UIN: 22AAHCTO0710E1Z1 State: Chhaattisgarh GSTIN/UIN: 22AAHCTO0710E121 State: Chhaattisgarh
State Code: 22 State Code: 22
Negotiating Branch Paying Authority

1M

Acknowledgement No. : 182519927054803 Acknowledgement Date : 14/08/2025 03:29:00 PM

Wagon/Vehicle. EWB No. RR No. Invoice No. Date: Invoice Qty. Unit Purtiy % TC No.
CG07AA2718 811565541886 0S0172035297 | 14.08.2025 18.890 TO 0.00 | RCL /0071805424
Financial Arrangement: Receipt Voucher no & Dt: Tax Payable on Reverse charge Basis: NO
Mill Code: CCD | DA No. 71805424 Route Card No : 5000709167 | Despatch Type: 14 | RR Date:

PO No.: 0040087338 Road Release Order No.: Rly. Inv No. & Date:
PO Dt. Rake/PP.: Frt Wt./Amt :0.000 TO/ 0.00
Contract No. & Dt. Bill No - 931150620 Date & Time of Removal
Srl. | Sale Order Pieces
a No HSN Code Cast (No) Product Code & Description D1 D2 D3 D4
Base Price/ | Qlty Rate/ | Sec Rate | Total TDC SY Margin / | PPM Frt/ [Taxable Freight Rebate/ Total | Taxable
b Unit Unit / Unit / Unit Price / Unit Unit Unit /Unit Unit Rate |Rate/Unit| Quantity
/ Unit
Taxable Central Tax State Tax Integrated Tax Cess Terminal Tax
Value
(o3 (Incl TT) Rate I Amount Rate I Amount Rate | Amount Rate | Amount Rate | Amount |Total Amount
001. a | 40087338 |27079100 0000 100640000000000000 HEAVY CREOSOTE OIL
B 42,100.00 |0.00 0.00 0.00 42,100.00 | 0.00 0.00 0.00 0.00 42,100.|42,100.0| 18.890
00 0
d795,269.00 |9.00 71,574.21 9.00 |[71,574.21 0.00 |0.00 0.00 0.00 |0.00 038,417.42
0.00

TDQ

TDC @ 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
0.00

Taxable Value of
Goods Less: TOTAL
(Incl T.Tax) Central Tax | State Tax Integrated Tax Total Tax | Terminal Customer INVOICE VALUE
Amount Amount Amount Cess under GST [ Tax Loading Amt (Rs.)
795,269.00 71,574.00 71,574.00 0.00 0.00 143,148.00 0.00 0.00 938,417.00
Total Pcs/Bags : 0000 | Tare Wt: 11.470 Gross Wt: 30.360 (-)Advance paid
IRN No.:a0f35d5fd50ecdb73922d5d36db68e6d71ee6e817f58e49b61dc28a431 549aaa TCS Amount 0.00
Rs. in words NINE LAKH THIRTY-EIGHT THOUSAND FOUR HUNDRED SEVENTEEN ONLY Net Payable 938,417.00
Notification:

For SAIL,BSP Authorised Signatory

COMMISIONARATE:RAIPUR | Division Address

Note: .
1. The amount indicated represents the price actually charged and that there is
no additional consideration directly or indirectly from the buyer.

2. As and when there is price revisions affecting central/state/integrated tax ,
base price or any other component of pricing on the supplies covered in this
invoice, SAIL BSP reserves the right to debit your account accordingly and
you are liable to honour our demands on you in this regard san resource

Page No.: 1/1
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Tethys Chem Private Limited - 2022-23
Registered Office & Works : Plot 17/ N
Heavy Industrial Area , Hathkhoj
Bhilai. Chattisgarh -490026
CIN-U22419CT2018PTC008950
E-Mail : tethyschem@gmail.com

HEAVY CREOSOTE OIL
Stock Item Register
1-Apr-22 to 31-Mar-23

147

Date Particulars PRODUCTS INVOICE NO.[QTY (MT) INVOICE AMT
27-Dec-22(SAIL BHILAI STEEL PLANT, BHILAI |HCO 0S0172048369 2A 20.67 827833.50
01-Feb-23|SAIL BHILAI STEEL PLANT, BHILAI |HCO 0S0172057172 2A 20.16 767088.00
02-Feb-23|SAIL BHILAI STEEL PLANT, BHILAI |HCO 080172057496 2A 20.89 794864.50
03-Feb-23|SAIL BHILAI STEEL PLANT, BHILAI |HCO 080172057773 2A 19.98 760239.00
04-Feb-23|SAIL BHILAI STEEL PLANT, BHILAI [HCO 0S0172058091 2A 19.22 733243.00
09-Feb-23|SAIL BHILAI STEEL PLANT, BHILAI |HCO 0S0172059298 2A 19.09 728283.50
27-Mar-23|SAIL BHILAI STEEL PLANT, BHILAI [HCO 080172070222 2A 18.92 808830.00
28-Mar-23|SAIL BHILAI STEEL PLANT, BHILAI [HCO 0S0172070494 2A 18.96 809592.00
29-Mar-23|SAIL BHILAI STEEL PLANT, BHILAI [HCO 080172070744 2A 20.01 847423.50
29-Mar-23[SAIL BHILAI STEEL PLANT, BHILAI [HCO 0S0172070793 2A 19.83 843766.50
30-Mar-23|SAIL BHILAI STEEL PLANT, BHILAI |HCO 080172070994 2A 20.03 861290.00
31-Mar-23(SAIL BHILAI STEEL PLANT, BHILAI |HCO 080172071190 2A 19.92 855564.00

TOTAL 237.68) 9638017.50




2474

Tethys Chem Private Limited - 2023-24
Registered Office & Works : Plot 17/ N
Heavy Industrial Area , Hathkhoj
Bhilai. Chattisgarh -490026
CIN-U22419CT2018PTC008950
E-Mail : tethyschem@gmail.com

Anthracene Oil

148

Stock Item Register
1-Apr-23 to 31-Mar-24
Date Particulars PRODUCT INVOICE NO.|QTY (MT) INVOICE AMT

18-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI |ATO 0S0172003813 2A 19.81 594300.00
23-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI |ATO 0S0172018996 2A 20.89 877380.00
30-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI |ATO 0S0172020739 2A 20.67 868140.00
02-Aug-23(SAIL BHILAI STEEL PLANT, BHILAI [ATO 0S0172027162 2A 19.92 905364.00
03-Aug-23|SAIL BHILAI STEEL PLANT, BHILAI |ATO 0S0172027343 2A 19.77 895581.00
25-Aug-23|SAIL BHILAI STEEL PLANT, BHILAI |ATO 0S0172032904 2A 20.66 836730.00
01-Sep-23|SAIL BHILAI STEEL PLANT, BHILAI [ATO 0S0172034478 2A 20.41 826605.00
02-Sep-23|SAIL BHILAI STEEL PLANT, BHILAI |ATO 0S0172034733 2A 19.78 801090.00
04-Sep-23|SAIL BHILAI STEEL PLANT, BHILAI [ATO 0S0172035165 2A 19.70 797850.00
09-Sep-23|SAIL BHILAI STEEL PLANT, BHILAI |ATO 0S0172036391 2A 20.70 960480.00
11-Sep-23|SAIL BHILAI STEEL PLANT, BHILAI [ATO 0S0172036795 2A 20.17 927820.00
14-Sep-23|SAIL BHILAI STEEL PLANT, BHILAI |ATO 0S0172037591 2A 11.00 511500.00
16-Sep-23[SAIL BHILAI STEEL PLANT, BHILAI [ATO 0S0172038053 2A 9.76 453840.00
18-Sep-23|SAIL BHILAI STEEL PLANT, BHILAI [ATO 0S0172038293 2A 20.85 965355.00
20-Sep-23|SAIL BHILAI STEEL PLANT, BHILAI |ATO 0S0172038871 2A 20.87 845235.00
27-Mar-24|SAIL BHILAI STEEL PLANT, BHILAI (ATO 0S0172076577 2A 21.12 612480.00
28-Mar-24|SAIL BHILAI STEEL PLANT, BHILAI (ATO 0S0172076843 2A 19.35 561150.00
29-Mar-24|SAIL BHILAI STEEL PLANT, BHILAI [ATO 0S0172077073 2A 19.09 553610.00
30-Mar-24|SAIL BHILAI STEEL PLANT, BHILAI [(ATO 0S0172077344 2A 20.86 604940.00

TOTAL 365.38| 14399450.00
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HEAVY CREOSOTE OIL

Stock Item Register

1-Apr-23 to 31-Mar-24

Date Particulars PRODUCT INVOICE NO.|QTY (MT) INVOICE AMT
01-Apr-23[SAIL BHILAI STEEL PLANT, BHILA|Purchase 0S0172000080 2A 20.00 859000.00
20-Jun-23|SAIL BHILAI STEEL PLANT, BHILA|Purchase 0S0172020458 2A 20.09 733285.00

01-Jul-23|SAIL BHILAI STEEL PLANT, BHILA|Purchase 0S0172020976 2A 19.57 718219.00
03-Jul-23|SAIL BHILAI STEEL PLANT, BHILA|Purchase 0S0172021292 2A 19.26 702990.00
18-Aug-23|SAIL BHILAI STEEL PLANT, BHILA|Purchase 0S0172030808 2A 19.24 851370.00
19-Aug-23|SAIL BHILAI STEEL PLANT, BHILA| Purchase |0S0172031043 2A 18.99 840307.50
26-Aug-23|SAIL BHILAI STEEL PLANT, BHILA|Purchase 0S0172033129 2A 19.12 846060.00
07-Sep-23|SAIL BHILAI STEEL PLANT, BHILA|Purchase 0S0172035870 2A 19.14 803880.00
08-Sep-23[SAIL BHILAI STEEL PLANT, BHILA|Purchase 0S0172036137 2A 19.90 835800.00
09-Sep-23|SAIL BHILAI STEEL PLANT, BHILA|Purchase 0S0172036366 2A 19.62 824040.00
19-Sep-23[SAIL BHILAI STEEL PLANT, BHILA|Purchase 0S0172038537 2A 20.33 851827.00
20-Sep-23|SAIL BHILAI STEEL PLANT, BHILA|Purchase 0S0172038799 2A 20.16 844704.00
21-Sep-23|SAIL BHILAI STEEL PLANT, BHILA|Purchase 0S0172039063 2A 19.93 881902.50
22-Sep-23[SAIL BHILAI STEEL PLANT, BHILA|Purchase 0S0172039315 2A 20.25 896062.50
18-Jan-24|SAIL BHILAI STEEL PLANT, BHILA|Purchase |0S0172062068 2A 20.88 960480.00
24-Jan-24|SAIL BHILAI STEEL PLANT, BHILA|Purchase |0S0172063192 2A 20.47 941620.00
28-Feb-24[SAIL BHILAI STEEL PLANT, BHILA|Purchase 0S0172070975 2A 20.73 826090.50
29-Feb-24|SAIL BHILAI STEEL PLANT, BHILA|Purchase |0S0172071138 2A 20.79 869022.00
23-Mar-24|SAIL BHILAI STEEL PLANT, BHILA|Purchase 0S0172076228 2A 20.70 871470.00
27-Mar-24|SAIL BHILAI STEEL PLANT, BHILA|Purchase |0S0172076555 2A 20.81 876101.00
TOTAL 399.98| 16834231.00
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Stock Item Register
1-Apr-24 to 31-Mar-25
Date Particulars PRODUCTS INVOICE NO.[QTY (MT) INVOICE AMT

22-Apr-24|SAIL BHILAI STEEL PLANT, BHILAI HCO 0S0172004627 2A 20.32 897128.00
23-Apr-24|SAIL BHILAI STEEL PLANT, BHILAI |HCO 0S0172004747 2A 21.12 918720.00
24-Apr-24|SAIL BHILAI STEEL PLANT, BHILAI (HCO 0S0172004977 2A 20.07 873045.00
25-Apr-24|SAIL BHILAI STEEL PLANT, BHILAI HCO 0S0172005276 2A 20.47 890445.00
26-Apr-24(SAIL BHILAI STEEL PLANT, BHILAI |HCO ] 0S0172005502 2A 20.20 878700.00
02-May-24|SAIL BHILAI STEEL PLANT, BHILAI HCO 0S0172006934 2A 20.36 855120.00
03-May-24|SAIL BHILAI STEEL PLANT, BHILAI HCO 0S0172007223 2A 20.65 888982.50
04-May-24|SAIL BHILAI STEEL PLANT, BHILAI HCO 0S0172007546 2A 20.62 887691.00
10-May-24[SAIL BHILAI STEEL PLANT, BHILAI (HCO 0S0172009133 2A 19.38 834309.00
11-May-24|SAIL BHILAI STEEL PLANT, BHILAI HCO 0S0172009444 2A 21.11 908785.50
22-Jun-24[SAIL BHILAI STEEL PLANT, BHILAI [HCO 0S0172021993 2A 20.24 891572.00
24-Jun-24|SAIL BHILAI STEEL PLANT, BHILAI |HCO 0S0172022325 2A 19.79 871749.50
29-Aug-24|SAIL BHILAI STEEL PLANT, BHILAI (HCO 0S0172036577 2A 20.71 829435.50
31-Aug-24|SAIL BHILAI STEEL PLANT, BHILAI [HCO 0S0172037248 2A 19.89 801567.00
02-Sep-24[SAIL BHILAI STEEL PLANT, BHILAI (HCO 0S0172037591 2A 2144 864032.00
16-Nov-24|SAIL BHILAI STEEL PLANT, BHILAI |HCO 0S0172053595 2A 20.16 842688.00
18-Nov-24[SAIL BHILAI STEEL PLANT, BHILAI (HCO 0S0172053837 2A 20.92 874456.00
19-Nov-24[SAIL BHILAI STEEL PLANT, BHILAI (HCO 0S0172054077 2A 20.10 840180.00
20-Nov-24[SAIL BHILAI STEEL PLANT, BHILAI |HCO 0S0172054261 2A 20.19 843942.00
29-Nov-24|SAIL BHILAI STEEL PLANT, BHILAI |HCO 0S0172056202 2A 20.01 879439.50
30-Nov-24[SAIL BHILAI STEEL PLANT, BHILAI |HCO 0S0172056423 2A 20.18 886911.00
13-Dec-24|SAIL BHILAI STEEL PLANT, BHILAI (HCO 0S0172059358 2A 19.99 861569.00
11-Jan-25|SAIL BHILAI STEEL PLANT, BHILAI |HCO 0S0172066335 2A 19.71 819936.00
13-Jan-25|SAIL BHILAI STEEL PLANT, BHILAI |HCO 0S0172066722 2A 19.66 819822.00
14-Jan-25|SAIL BHILAI STEEL PLANT, BHILAI |HCO 0S0172067028 2A 19.82 827485.00
27-Jan-25|SAIL BHILAI STEEL PLANT, BHILAI [HCO 0S0172070182 2A 19.63 860775.50
28-Jan-25|SAIL BHILAI STEEL PLANT, BHILAI |HCO 0S0172070490 2A 19.60 849660.00
28-Jan-25|SAIL BHILAI STEEL PLANT, BHILAI (HCO 0S0172070428 2A 19.86 860931.00

TOTAL

566.20

24159077.00
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Date Particulars PRODUCTS INVOICE NO.|QTY (MT) INVOICE AMT
15-Jul-25|SAIL BHILAI STEEL PLANT, BHILAI |Purchase [0S0172027123 2A 19.65 849862.50
17-Jul-25|SAIL BHILAI STEEL PLANT, BHILAI |Purchase |0S01720277422A 19.40 854570.00
18-Jul-25|SAIL BHILAI STEEL PLANT, BHILAI [Purchase |0S0172028194 2A 19.67 856628.50
19-Jul-25|SAIL BHILAI STEEL PLANT, BHILAI [Purchase |0S0172028444 2A 19.03 840174.50
21-Jul-25|SAIL BHILAI STEEL PLANT, BHILAI |Purchase |0S0172028906 2A 19.19 845319.50
22-Jul-25|SAIL BHILAI STEEL PLANT, BHILAI |Purchase |0S0172029207 2A 19.22 822616.00
22-Jul-25|SAIL BHILAI STEEL PLANT, BHILAI |Purchase |0S0172029170 2A 19.00 812250.00
23-Jul-25|SAIL BHILAI STEEL PLANT, BHILAI |Purchase |0S0172029491 2A 19.25 817162.50

09-Aug-25|SAIL BHILAI STEEL PLANT, BHILAI (Purchase 0S0172034127 19.83 834843.00
14-Aug-25|SAIL BHILAI STEEL PLANT, BHILAI |Purchase 0S0172035297 18.89 795269.00
20-Aug-25[SAIL BHILAI STEEL PLANT, BHILAI (Purchase 0S0172036606 19.33 833123.00

TOTAL 212.46| 9161818.50
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RM-COAL TAR
Stock Item Register
1-Apr-25 to 31-Mar-26

Date Particulars PRODUCTS INVOICE NO|QTY (MT) INVOICE AMT
01-Apr-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |[0OS0172000055 2A 24.31 880022.00
01-Apr-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [0OS0172000054 2A 24 .97 903914.00
03-Apr-25|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR [0OS0172000657 2A 23.95 866990.00
12-Apr-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172002775 2A 24.41 815294.00
14-Apr-25(SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR |0S0172003143 2A 24 801600.00
15-Apr-25(SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172003366 2A 24.71 825314.00
16-Apr-25(SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172003590 2A 24.88 830992.00
17-Apr-25(SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172003857 2A 244 814960.00
17-Apr-25(SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172003839 2A 24.66 823644.00
18-Apr-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | OS0172004091 2A 24.79 827986.00
19-Apr-25(SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172004353 2A 24.94 832996.00
16-Jun-25|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR |0S0172018472 2A 24.28 900788.00
18-Jun-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |[0S0172019167 2A 24.82 920822.00
19-Jun-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |[0S0172019500 2A 2453 910063.00
19-Jun-25|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172019498 2A 24.49 908579.00
20-Jun-25|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR |0S0172019860 2A 24.71 916741.00
21-Jun-25|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172020167 2A 25.09 930839.00
23-Jun-25|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR |[0S0172020635 2A 24.8 920080.00
24-Jun-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [0S0172021041 2A 24.21 898191.00
25-Jun-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172021416 2A 24.26 900046.00
26-Jun-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172021747 2A 28.85 1070335.00
28-Jun-25|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172022330 2A 246 912660.00
30-Jun-25|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172022896 2A 22.61 838831.00
01-Jul-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172023267 2A 24.52 909692.00
02-Jul-25|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172023608 2A 24.84 921564.00
03-Jul-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172023915 2A 24.94 927768.00
04-Jul-25(SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172024309 2A 24.51 911772.00
15-Jul-25|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR |0S0172027104 2A 25.07 933857.50
16-Jul-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172027438 2A 24.84 925290.00
17-Jul-25(SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172027718 2A 24.76 918596.00
18-Jul-25[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172028071 2A 24.69 915999.00
19-Jul-25|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR |0S0172028453 2A 24.62 913402.00
21-Jul-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172028902 2A 2477 918967.00
24-Jul-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172029812 2A 24 .57 1023340.50
24-Jul-25(SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |[0S0172029835 2A 20.75 769825.00
25-Jul-25|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR [0S0172030085 2A 24.67| 1027505.50
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28-Jul-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172030757 2A 24.73 1018876.00
29-Jul-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172030997 2A 24.67 1016404.00
31-Jul-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172031502 2A 24.74 1019288.00
20-Aug-25[SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR 080172036613 25.12 929440.00
20-Aug-25(SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR 0S0172036608 24.56 908720.00
Totals 1008.64| 37161993.50
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RM-COAL TAR

Stock Item Register

1-Apr-24 to 31-Mar-25

Date Particulars PRODUCTS INVOICE NO(QTY (MT) INVOICE AMT

04-Apr-24(SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172000877 2A 244 1012600.00
05-Apr-24 SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172001163 2A 24.04 997660.00
19-Apr-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172004081 2A 24.88 1044960.00
20-Apr-24(SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172004283 2A 24.52 1029840.00
24-Apr-24(SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172004960 2A 24.59 1032780.00
25-Apr-24SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172005271 2A 24.86 1044120.00
04-May-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172007550 2A 24.76 1039920.00
07-May-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172008219 2A 25.06 1052520.00
08-May-24|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR |0S0172008493 2A 245 1029000.00
09-May-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172008830 2A 24.47 1027740.00
09-May-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172008808 2A 23.99 1007580.00
09-May-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172008848 2A 2412 1013040.00
10-May-24 [SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [0S0172009137 2A 25.13 1055460.00
10-May-24 SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172009171 2A 24975 1351147.50
11-May-24 SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172009411 2A 24.08 1011360.00
11-May-24 [SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172009446 2A 25.15 1046240.00
13-May-24 SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172009786 2A 24.62 1034040.00
16-May-24 SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172010143 2A 23.44 984480.00
18-May-24 [SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172011464 2A 25.38 1065960.00
20-May-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172011938 2A 24.98 1049160.00
21-May-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172012258 2A 24.68 1024220.00
22-May-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172012622 2A 24.86 1031690.00
23-May-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172012943 2A 24.697 1024925.50
25-May-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172013569 2A 24.22 1005130.00
03-Jun-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [0S0172016292 2A 24.23 1020083.00
04-Jun-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [0S0172016621 2A 24.46 1029766.00
06-Jun-24|SAIL BHILAI STEEL PLANT, BHILAI (COAL TAR|0S0172017398 2A 24.69 1039449.00
10-Jun-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172018578 2A 24.31 1023451.00
11-Jun-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172018911 2A 24.24 1013232.00
13-Jun-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172019535 2A 24.47 1022846.00
14-Jun-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172019888 2A 24.41 1020338.00
15-Jun-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172020226 2A 25.01 1045418.00
04-Jul-24SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172024999 2A 24.72 1033296.00
05-Jul-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172025246 2A 2467 1031206.00
08-Aug-24(SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172032263 2A 24.24 925968.00
08-Aug-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172032272 2A 24 .44 933608.00
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09-Aug-24[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172032437 2A 24.29 927878.00
09-Aug-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172032487 2A 28.91| 1104362.00
10-Aug-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172032699 2A 24.46 934372.00
10-Aug-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172032697 2A 29.46 1125372.00
12-Aug-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172033014 2A 23 878600.00
12-Aug-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | OS01 72033027 2A 19.66 751012.00
13-Aug-24|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR 0S0172033206 2A 19.38 718029.00
13-Aug-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 080172033234 2A 24.74 916617.00
14-Aug-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172033477 2A 24.62 912171.00
14-Aug-24|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR 0S0172033475 2A 24.75 903375.00
16-Aug-24[SAIL BHILAI STEEL PLANT, BHILAI (COAL TAR 0S0172033878 2A 21.98 802270.00
17-Aug-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|OS01 72034163 2A 24.65 899725.00
17-Aug-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172034169 2A 24.75 903375.00
19-Aug-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | OS01 72034500 2A 27.83 1031101.50
28-Aug-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172036363 2A 23.8 833000.00
29-Aug-24[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172036672 2A 2417 845950.00
30-Aug-24[SAIL BHILAI STEEL PLANT, BHILAI (COAL TAR 080172036920 2A 24.51 857850.00
30-Aug-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172036880 2A 24.73 865550.00
31-Aug-24[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172037193 2A 2433 851550.00
02-Sep-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR 0S0172037610 2A 24.57 859950.00
03-Sep-24[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172037911 2A 25.47 891450.00
03-Sep-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172037847 2A 24.89 871150.00
04-Sep-24[SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR 0S0172038188 2A 25.05 876750.00
04-Sep-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172038184 2A 24.4 854000.00
05-Sep-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172038438 2A 25.2 882000.00
05-Sep-24|SAIL BHILAI STEEL PLANT, BHILAI (COAL TAR 0S0172038433 2A 24.51 857850.00
06-Sep-24[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172038683 2A 24.46 856100.00
07-Sep-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172038919 2A 24.82 868700.00
09-Sep-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172039236 2A 24.15 845250.00
10-Sep-24|SAIL BHILAI STEEL PLANT, BHILAI (COAL TAR | 0S0172039453 2A 24.19 846650.00
14-Sep-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172040391 2A 24.5 857500.00
16-Sep-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172040820 2A 24.63 862050.00
18-Sep-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172041113 2A 24.03 841050.00
19-Sep-24[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172041371 2A 24.82 868700.00
03-Oct-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR [ 0S0172044504 2A 24.91 910460.50
04-Oct-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR [ 0S0172044791 2A 24.24 885972.00
05-Oct-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR [ 0S0172045100 2A 22.93 838091.50
05-Oct-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172045012 2A 24.65 900957.50
07-Oct-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172045339 2A 24.88 930512.00
07-Oct-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172045337 2A 24.86 929764.00
07-Oct-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172045371 2A 25.25 944350.00
08-Oct-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |O0S0172045583 2A 24.66 922284.00
09-Oct-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR [ 0S0172045897 2A 24.35 891210.00
70-Oct-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172046168 2A 24.83 908778.00
71-Oct-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172046398 2A 24.65 902190.00
12-Oct-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172046715 2A 23.6 863760.00
14-Oct-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172046940 2A 25.66 898100.00
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15-Oct-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172047110 2A 24.21 847350.00
16-Oct-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172047370 2A 24.55 859250.00
17-Oct-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172047658 2A 248 868000.00
18-Oct-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172048027 2A 24.4 854000.00
19-Oct-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|O0S0172048345 2A 24.53 858550.00
19-Oct-24|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR | 0S0172048342 2A 25.53 893550.00
21-Oct-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172048629 2A 25.13 879550.00
24-Oct-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172049463 2A 25.55 898082.50
25-Oct-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172049744 2A 24.99 878398.50
04-Nov-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172050737 2A 25.11 903960.00
04-Nov-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172050936 2A 24.62 886320.00
04-Nov-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172050903 2A 25.45 916200.00
05-Nov-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172051125 2A 24.06 866160.00
09-Nov-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172051985 2A 25.02 875700.00
11-Nov-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172052363 2A 23.89 836150.00
14-Nov-24[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172053068 2A 24.57 859950.00
15-Nov-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172053293 2A 25.18 881300.00
16-Nov-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172053537 2A 24.91 871850.00
18-Nov-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172053840 2A 25.16 880600.00
19-Nov-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172054067 2A 24.52 858200.00
20-Nov-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172054243 2A 24.24 848400.00
25-Dec-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172061993 2A 2418 955110.00
26-Dec-24[SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172062251 2A 24.46 966170.00
27-Dec-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172062533 2A 24.06 950370.00
28-Dec-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172062889 2A 24.33 961035.00
30-Dec-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172063207 2A 24.95 985525.00
31-Dec-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172063541 2A 24.89 983155.00
01-Jan-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [0S0172063716 2A 24.66 974070.00
02-Jan-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172063914 2A 24 .45 965775.00
03-Jan-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172064192 2A 23.83 941285.00
04-Jan-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172064452 2A 23.96 946420.00
06-Jan-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172064824 2A 24.34 961430.00
07-Jan-25[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172065100 2A 24.38 963010.00
08-Jan-25[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [0S0172065381 2A 25.06 989870.00
09-Jan-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172065716 2A 24.32 960640.00
21-Jan-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172068733 2A 25.1 778100.00
22-Jan-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172068986 2A 24.47 758570.00
23-Jan-25[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172069243 2A 24.19 749890.00
24-Jan-25[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172069514 2A 24.68 765080.00
25-Jan-25|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172069780 2A 24.54 760740.00
29-Jan-25[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172070793 2A 25.24 782440.00
30-Jan-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172070992 2A 24.87 770970.00
31-Jan-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172071272 2A 24.32 753920.00
01-Feb-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172071450 2A 24.31 753610.00
03-Feb-25[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172071802 2A 24.85 770350.00
04-Feb-25|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172072093 2A 25.22 781820.00
05-Feb-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172072342 2A 24.02 744620.00
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06-Feb-25|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172072690 2A 24.8 756400.00
07-Feb-25|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172072966 2A 24.34 742370.00
08-Feb-25|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | OS0172073286 2A 247 753350.00
10-Feb-25|SAIL BHILAI STEEL PLANT, BHILAI (COAL TAR | 0S0172073669 2A 24.64 751520.00
11-Feb-25|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172074011 2A 24.59 749995.00
12-Feb-25(SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172074251 2A 25.08 764940.00
13-Feb-25|SAIL BHILAI STEEL PLANT, BHILAI (COAL TAR |0S0172074539 2A 25.056 764025.00
14-Feb-25|SAIL BHILAI STEEL PLANT, BHILAI (COAL TAR | 0S0172074869 2A 2417 737185.00
15-Feb-25[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172075079 2A 24.76 755180.00
19-Feb-25[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172075990 2A 24.94 760670.00
20-Feb-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172076334 2A 24.79 756095.00
27-Feb-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | OS0172078087 2A 25.16 767380.00
05-Mar-25(SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172079692 2A 24.87 758535.00
05-Mar-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|OS0172079754 2A 28.63 873215.00
06-Mar-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172080007 2A 25.03 763415.00
06-Mar-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172080004 2A 24.54 748470.00
06-Mar-25|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR|0S0172080006 2A 24.08 734440.00
07-Mar-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172080323 2A 23.95 730475.00
07-Mar-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172080313 2A 23.64 721020.00
13-Mar-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172081824 2A 24.77 766631.50
17-Mar-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172082071 2A 24.53 759203.50
18-Mar-25(SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172082330 2A 24.55 759822.50
19-Mar-25[SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172082662 2A 24.42 755799.00
20-Mar-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172082900 2A 24.57 759213.00
21-Mar-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172083156 2A 24.76 765084.00
22-Mar-25|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172083440 2A 24.68 762612.00
26-Mar-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172084358 2A 25.77 796293.00
27-Mar-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172084643 2A 25.84 935408.00
28-Mar-25|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | O0S0172084960 2A 25.74 931788.00
29-Mar-25[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172085174 2A 24.86 899932.00
31-Mar-25[SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | OS0172085739 2A 24.93 902466.00
31-Mar-25|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172085589 2A 24.6 890520.00

TOAL 3991.352( 144950921.50
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RM-COAL TAR

Stock Item Register

1-Apr-23 to 31-Mar-24

Date Particulars PRODUCTS INVOICE NO|QTY (MT) INVOICE AMT

01-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172000145 2A 33.13 1595209.50
01-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172000119 2A 19.24 926406.00
03-Apr-23[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172000522 2A 24.45 1177267.50
03-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172000516 2A 243 1170045.00
03-Apr-23[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172000577 2A 33.66 1620729.00
04-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172000763 2A 24.31 1414842.00
04-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172000855 2A 32.35 1882770.00
04-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172000827 2A 255 1484100.00
04-Apr-23[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172000823 2A 24 .45 1422990.00
05-Apr-23[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172001079 2A 246 1431720.00
05-Apr-23[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172001105 2A 31.88 1855416.00
05-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172000998 2A 20.17 971185.50
06-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172001257 2A 2517 1211935.50
06-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172001333 2A 32.55 1845585.00
06-Apr-23[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172001259 2A 24.52 1427064.00
07-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172001531 2A 20.04 1166328.00
07-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172001529 2A 25.36 1473416.00
07-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172001517 2A 2461 1429841.00
07-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172001575 2A 2417 1404277.00
08-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172001827 2A 20.02 1145144.00
08-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172001876 2A 23.63 1394170.00
08-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172001830 2A 24 .54 1447860.00
10-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR 0S0172002225 2A 24.68 1456120.00
10-Apr-23[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172002268 2A 28.7 1627290.00
10-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI (COAL TAR 0S0172002267 2A 2416 1425440.00
10-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR 0S0172002259 2A 19.72 1163480.00
11-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR 0S0172002508 2A 24.75 1460250.00
11-Apr-23(SAIL BHILAI STEEL PLANT, BHILAI (COAL TAR 0S0172002536 2A 28.79 1698610.00
11-Apr-23(SAIL BHILAI STEEL PLANT, BHILAI (COAL TAR 0S0172002516 2A 2411 1422490.00
12-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR 0S0172002752 2A 24.41 1440190.00
12-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172002800 2A 23.97 1414230.00
12-Apr-23(SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR 0S0172002781 2A 19.57 1154630.00
12-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172002778 2A 25.2 1486800.00
13-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR 0S0172002965 2A 19.7 1162300.00
13-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172002967 2A 24.68 1456120.00
13-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR | OS01 72002966 2A 25.08 1479720.00
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17-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172003590 2A 24.55 1448450.00
17-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172003615 2A 24.31 1434290.00
17-Apr-23(SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172003612 2A 24.87 1467330.00
17-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172003614 2A 20 1180000.00
18-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172003805 2A 24.45 1442550.00
19-Apr-23(SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | OS0172004018 2A 24.83 1464970.00
19-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172004032 2A 24.55 1448450.00
20-Apr-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172004257 2A 24.35 1436650.00
21-Apr-23[SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172004502 2A 24.73 1459070.00
22-Apr-23(SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172004650 2A 24.71 1457890.00
24-Apr-23(SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172004902 2A 24.56 1449040.00
25-Apr-23(SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172005148 2A 25.15 1483850.00
25-Apr-23[SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172005152 2A 24.69 1456710.00
25-Apr-23(SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172005211 2A 19.81 1168790.00
26-Apr-23(SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172005364 2A 19.9 1174100.00
26-Apr-23(SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172005354 2A 24.85 1466150.00
15-May-23(SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0OS0172009908 2A 2497 1037503.50
15-May-23(SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172009854 2A 25.16 1045398.00
16-May-23(SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172010140 2A 24.82 1031271.00
16-May-23(SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172010161 2A 24.82 1031271.00
16-May-23(SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172010212 2A 244 1013820.00
17-May-23(SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172010413 2A 24.66 1024623.00
17-May-23(SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172010421 2A 24.7 1026285.00
18-May-23(SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0OS0172010666 2A 24 .95 1036672.50
19-May-23(SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172010975 2A 2514 1043310.00
20-May-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172011270 2A 2522 1046630.00
20-May-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172011239 2A 24.87 1032105.00
22-May-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172011672 2A 24.89 1032935.00
22-May-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |[0S0172011651 2A 25.02 1038330.00
23-May-23[SAIL BHILAI STEEL PLANT, BHILAI (COAL TAR|0S0172011929 2A 23.86 990190.00
24-May-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172012187 2A 24.87 1032105.00
24-May-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172012182 2A 24.78 1028370.00
31-May-23|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR | 0S0172013680 2A 24.73 1159837.00
31-May-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172013677 2A 251 1177190.00
01-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |[0S0172013858 2A 24.76 1161244.00
02-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172014055 2A 2443 1145767.00
03-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|O0S0172014429 2A 24.05 1127945.00
03-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172014385 2A 24.77 1161713.00
09-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [0S0172015736 2A 24.87 1166403.00
09-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 080172015711 2474 1160306.00
10-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172015978 2A 2477 1129512.00
10-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172015983 2A 246 1121760.00
12-Jun-23(SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172016393 2A 24 .85 1136887.50
12-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172016404 2A 24.8 1134600.00
14-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172016815 2A 24.66 1128195.00
14-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR|0S0172016836 2A 24.78 1133685.00
15-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172017041 2A 245 1120875.00
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_ﬁ1 8-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI COAL TAR[0S0172024317 2A 24.42 1062270.00
19-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172024444 2A 20.54 893490.00
24-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR | 0S0172025075 2A 2477 984607.50
24-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR [ 0S0172025056 2A 25.09 997327.50
25-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR | 0S0172025266 2A 24.71 982222.50
25-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172025282 2A 24.91 990172.50
25-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR [ 0S0172025365 2A 23.81 946447.50
26-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172025588 2A 25.24 1003290.00
26-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172025572 2A 24.74 983415.00
26-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172025573 2A 25.23 1002892.50
27-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR [ 0S0172025844 2A 25.19 993745.50
27-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172025866 2A 24.79 977965.50
28-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172026101 2A 25.01 986644.50
29-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172026371 2A 24.79 977965.50
29-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172026447 2A 25.26 996507.00
31-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172026713 2A 24.99 985855.50
31-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172026708 2A 25.09 989800.50

01-Aug-23[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172026942 2A 248 956040.00
02-Aug-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172027151 2A 24.72 952956.00
02-Aug-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR 0S0172027148 2A 25.06 966063.00
03-Aug-23|SAIL BHILAI STEEL PLANT, BHILAI (COAL TAR 0S0172027321 2A 24.05 948772.50
04-Aug-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172027456 2A 25.18 1003423.00
04-Aug-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR 0S0172027481 2A 24.78 987483.00
05-Aug-23[SAIL BHILAI STEEL PLANT, BHILAI COAL TAR [ 0S0172027612 2A 24.9 992265.00
07-Aug-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR 0S0172027886 2A 24.59 947944.50
08-Aug-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172028170 2A 24.85 990272.50
09-Aug-23[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172028343 2A 24.11 960783.50
10-Aug-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172028590 2A 24.24 965964.00
11-Aug-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172028862 2A 24.81 988678.50
11-Aug-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172028874 2A 24.16 962776.00
12-Aug-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172029134 2A 25.08 1087218.00
12-Aug-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 050172029142 2A 24.73 1072045.50
14-Aug-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172029587 2A 24.74 1072479.00
14-Aug-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172029606 2A 23.83 1035413.50
14-Aug-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172029593 2A 24.69 1070311.50
16-Aug-23[SAIL BHILAI STEEL PLANT, BHILAI (COAL TAR | OSO1 72030135 2A 24.83 1078863.50
17-Aug-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|OS01 72030474 2A 24.71 1073649.50
18-Aug-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172030802 2A 24.85 1079732.50
18-Aug-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | OS01 72030806 2A 24.88 1081036.00
19-Aug-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172031042 2A 25 1086250.00
19-Aug-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172031041 2A 24.98 1085381.00
21-Aug-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR 0S0172031566 2A 25.09 1090160.50
21-Aug-23|SAIL BHILAI STEEL PLANT, BHILAI (COAL TAR|OSO01 72031613 2A 25.32 1100154.00
21-Aug-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR 0S0172031630 2A 25.03 1087553.50
21-Aug-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR 0S0172031951 2A 24.74 1074953.00
22-Aug-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172031940 2A 24.65 1071042.50
22-Aug-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR 0S0172031938 2A 24.76 1075822.00
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15-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172017039 2A 25.16 1151070.00
16-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [0S0172017221 2A 24.66 1128195.00
17-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|O0S0172017473 2A 246 1072560.00
17-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172017478 2A 24.88 1138260.00
19-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [0S0172017844 2A 24.9 1085640.00
19-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172017841 2A 24.62 1073432.00
20-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172018182 2A 24.73 1075755.00
20-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172018100 2A 24.82 1079670.00
21-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172018430 2A 24.65 1072275.00
21-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172018436 2A 246 1070100.00
21-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172018428 2A 2477 1077495.00
22-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|O0S0172018747 2A 25.07 1090545.00
22-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [0S0172018716 2A 25.02 1088370.00
23-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172019079 2A 24.55 1067925.00
23-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172019084 2A 24.71 1074885.00
24-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172019235 2A 24.92 1084020.00
26-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR 0S0172019532 19.49 818580.00
26-Jun-23[SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR 080172019494 25.11 1092285.00
27-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172019836 2A 24.97 1086195.00
28-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172020220 2A 24.69 1074015.00
28-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172020253 2A 24.89 1082715.00
29-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172020469 2A 24.79 1078365.00
29-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172020533 2A 24.82 1079670.00
30-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172020755 2A 24.66 1075176.00
30-Jun-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172020735 2A 24.95 1151442.50
01-Jul-23[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172020960 2A 24.72 1140828.00
01-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172020955 2A 24.43 1127444.50
03-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172021276 2A 24.89 1148673.50
03-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172021274 2A 2478 1143597.00
04-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172021596 2A 23.77 1096985.50
04-Jul-23[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172021548 2A 2513 1159749.50
06-Jul-23[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172022056 2A 25.12 1161800.00
07-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172022336 2A 24.8 1147000.00
08-Jul-23[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172022581 2A 24.79 1146537.50
08-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172022580 2A 24.94 1153475.00
10-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0OS0172022764 2A 25.09 1160412.50
10-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172022762 2A 25.08 1159950.00
11-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172022964 2A 24 .47 1131737.50
11-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172022965 2A 24.78 1146075.00
12-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172023167 2A 24.88 1148212.00
13-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172023344 2A 25.11 1092285.00
14-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172023572 2A 25.09 1091415.00
15-Jul-23(SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172023817 2A 24.75 1076625.00
15-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |O0S0172023820 2A 24.34 1058790.00
15-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172023816 2A 24.86 1081410.00
17-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172024155 2A 25.15 1094025.00
18-Jul-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172024287 2A 25.03 1088805.00
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- 23-Aug-23(SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR | 0S0172032223 2A 24.69 1072780.50
23-Aug-23(SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172032256 2A 24.72 1076556.00
23-Aug-23(SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172032261 2A 24.08 1046276.00
23-Aug-23(SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172032275 2A 24.29 1057829.50
23-Aug-23[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172032264 2A 25.7 1119235.00
23-Aug-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172032257 2A 25.05 1088422.50
24-Aug-23(SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172032535 2A 24.56 1069588.00
24-Aug-23(SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172032554 2A 23.65 1029957.50
24-Aug-23(SAIL BHILAI STEEL PLANT, BHILAI (COAL TAR | 0S0172032552 2A 19.87 874280.00
24-Aug-23(SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR|0S0172032557 2A 2411 1049990.50
24-Aug-23(SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172032560 2A 23.39 1018634.50
24-Aug-23(SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 080172032533 2A 24.71 1076120.50
08-Sep-23(SAIL BHILAI STEEL PLANT, BHILAI (COAL TAR|0S0172036110 2A 25.04 976560.00
09-Sep-23(SAIL BHILAI STEEL PLANT, BHILAI (COAL TAR | 0S0172036359 2A 24.79 966810.00
12-Sep-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172037051 2A 23.96 934440.00
12-Sep-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172037048 2A 25.14 980460.00
13-Sep-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172037315 2A 24.88 970320.00
13-Sep-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172037342 2A 24.8 967200.00
14-Sep-23|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR | 0S0172037562 2A 24.65 961350.00
14-Sep-23|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR | 0S0172037566 2A 24.43 952770.00
20-Sep-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172038746 2A 23.72 928638.00
23-Sep-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172039575 2A 24.5 967750.00
23-Sep-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172039583 2A 24.22 956690.00
25-Sep-23(SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172039992 2A 24 .4 963800.00
25-Sep-23|SAIL BHILAI STEEL PLANT, BHILAI (COAL TAR | 0S0172039988 2A 2453 968935.00
26-Sep-23(SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172042772 2A 24.38 963010.00
27-Sep-23(SAIL BHILAI STEEL PLANT, BHILAI (COAL TAR | 0S0172040502 2A 24.54 969330.00
28-Sep-23(SAIL BHILAI STEEL PLANT, BHILAI (COAL TAR | 0S0172040750 2A 24 .45 965775.00
28-Sep-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 080172040746 2A 24.74 977230.00
29-Sep-23|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR|0S0172041051 2A 24.52 968540.00
29-Sep-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172041040 2A 25.06 989870.00
30-Sep-23(SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172041232 2A 24.39 963405.00
30-Sep-23(SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172041224 2A 24.84 981180.00
04-Oct-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172042026 2A 24.98 1052907.00
05-Oct-23(SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172042307 2A 25.09 1057543.50
05-Oct-23(SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172042306 2A 24.78 1049433.00
05-Oct-23(SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172042317 2A 25.18 1066373.00
06-Oct-23(SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172042535 2A 24.77 1049009.50
06-Oct-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172042553 2A 24.13 1021905.50
07-Oct-23|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR|0S0172041884 2A 24.64 1002848.00
07-Oct-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172042836 2A 24.41 993487.00
09-Oct-23[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172043276 2A 243 989010.00
09-Oct-23[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172043280 2A 24.98 1016686.00
10-Oct-23(SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172043543 2A 24.45 995115.00
10-Oct-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172043558 2A 25.18 1024826.00
11-Oct-23[SAIL BHILAI STEEL PLANT, BHILAI (COAL TAR|0S0172043782 2A 24.34 990638.00
12-Oct-23(SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172044059 2A 24.57 999999.00
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12-Oct-23[SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172044086 2A 25.03 1052511.50
12-Oct-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 080172044091 2A 25.02 1052091.00
13-Oct-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172044358 2A 24.93 1048306.50
13-Oct-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172044360 2A 24.42 1026861.00
13-Oct-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172044344 2A 24.65 1036532.50
14-Oct-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172044542 2A 24.29 1021394.50
14-Oct-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172044608 2A 24.53 1031486.50
74-Oct-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172044611 2A 24.51 1030645.50
17-Oct-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172045206 2A 24.48 1089360.00
18-Oct-23|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR | 050172045451 2A 24.68 1098260.00
20-Oct-23[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172045897 2A 24.35 1083575.00
21-Oct-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172046105 2A 24.85 1105825.00
23-Oct-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172046430 2A 24.48 1083240.00
25-Oct-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | OSO1 72046680 2A 24.92 1102710.00
25-Oct-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | OSO1 72046678 2A 24.08 1065540.00
26-Oct-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172046833 2A 24.48 1083240.00
26-Oct-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172046843 2A 24.54 1085895.00
27-Oct-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | OSO1 72047032 2A 24.83 1098727.50
27-Oct-23|SAIL BHILAI STEEL PLANT, BHILAI COAL TAR [ 0S0172047030 2A 24.68 1092090.00
28-Oct-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172047254 2A 24.47 1033857.50
28-Oct-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | OSO1 72047256 2A 247 1092975.00
30-Oct-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR [ 0S0172047487 2A 24.42 1031745.00
30-Oct-23|SAIL BHILAI STEEL PLANT, BHILAI (COAL TAR | OSO01 72047492 2A 24.35 1028787.50
01-Nov-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | OSO01 72047804 2A 24.56 1037660.00
02-Nov-23[SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR 0S0172047975 2A 247 1043575.00
02-Nov-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172048023 2A 24.35 1028787.50
03-Nov-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172048195 2A 24.48 1034280.00
03-Nov-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172048258 2A 25.33 1070192.50
06-Nov-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172048684 2A 24.74 1026710.00
07-Nov-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172048849 2A 24.83 1030445.00
08-Nov-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172049091 2A 24.88 1032520.00
09-Nov-23[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172049289 2A 24.66 1023390.00
70-Nov-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|OSO01 72049507 2A 2458 1020070.00
11-Nov-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172049711 2A 24.86 1031690.00
15-Nov-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR 0S0172049889 2A 24.57 1019655.00
16-Nov-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172050017 2A 24.61 1021315.00
20-Nov-23[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172050630 2A 24.32 997120.00
21-Nov-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172050804 2A 24.76 1015160.00
23-Nov-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172051225 2A 24.91 1021310.00
24-Nov-23[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172051407 2A 24.79 1016390.00
25-Nov-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172051582 2A 23.93 981130.00
28-Nov-23[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172052050 2A 24.13 989330.00
04-Dec-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR 0S0172053237 2A 24.72 1013520.00
05-Dec-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|OSO1 72053438 2A 24 51 1004910.00
09-Dec-23|SAIL BHILAI STEEL PLANT, BHILAI (COAL TAR 0S0172054114 2A 23.48 962680.00
11-Dec-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172054440 2A 24.49 1004090.00
13-Dec-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR [ 0S0172054838 2A 24.29 995890.00
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| 14-Dec-23[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172055080 2A 24.48 1003680.00
16-Dec-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR [ 0S0172055484 2A 25.15 1031150.00
18-Dec-23|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR [ 0S0172055833 2A 24.39 999990.00
18-Dec-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172055841 2A 22.63 927830.00
19-Dec-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172056111 2A 24.65 1010650.00
20-Dec-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172056365 2A 24.69 1012290.00
21-Dec-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|O0S0172056632 2A 24.82 1017620.00
22-Dec-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172056871 2A 24.74 1014340.00
23-Dec-23|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172057141 2A 24.73 1013930.00
26-Dec-23|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172057769 2A 23.95 981950.00
20-Jan-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172064121 2A 24.94 1015058.00
30-Jan-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172064350 2A 24.89 1013023.00
31-Jan-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172064606 2A 24.69 1004883.00
01-Feb-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172064818 2A 24.84 1010988.00
01-Feb-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172064820 2A 23.88 971916.00
02-Feb-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172065046 2A 25.06 1019942.00
02-Feb-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172065061 2A 24.39 992673.00
02-Feb-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172065063 2A 24.53 1005730.00
03-Feb-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172065279 2A 25.21 1026047.00
03-Feb-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172065325 2A 24.56 1006960.00
06-Feb-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172065872 2A 2475 1098900.00
07-Feb-24[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172066113 2A 24.47 1086468.00
09-Feb-24[SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR | 0S0172066624 2A 246 1092240.00
10-Feb-24[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172066853 2A 24.46 1086024.00
12-Feb-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172067173 2A 24.19 1074036.00
14-Feb-24[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172067684 2A 25.44 1129536.00
15-Feb-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172067907 2A 24.35 1081140.00
16-Feb-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172068114 2A 26.43 1173492.00
17-Feb-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172068500 2A 24.65 1022975.00
17-Feb-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172068428 2A 24.79 1028785.00
19-Feb-24[SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172068764 2A 24.89 1032935.00
20-Feb-24[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172069059 2A 28.69 1190635.00
20-Feb-24[SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR|0S0172069179 2A 21.75 902625.00
21-Feb-24[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172069378 2A 28.95 1201425.00
21-Feb-24[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172069382 2A 24.32 1009280.00
24-Feb-24[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172070063 2A 24.92 1034180.00
26-Feb-24[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172070441 2A 25.11 1042065.00
27-Feb-24[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172070728 2A 24.8 1029200.00
29-Feb-24[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172071178 2A 29.04 1205160.00
02-Mar-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172071585 2A 23.12 959480.00
02-Mar-24[SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172071583 2A 23.53 976495.00
04-Mar-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172071917 2A 19.82 822530.00
05-Mar-24[SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172072120 2A 25.26 1048290.00
06-Mar-24[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172072330 2A 24.58 1020070.00
08-Mar-24|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR [ 0S0172072761 2A 24.68 1024220.00
09-Mar-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172072979 2A 24.76 1027540.00
11-Mar-24[SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172073364 2A 25.24 1047460.00
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12-Mar-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172073527 2A 24.39 1012185.00
13-Mar-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172073767 2A 24.41 1013015.00
13-Mar-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172073870 2A 23.73 984795.00
14-Mar-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172074042 2A 24.55 1018825.00
14-Mar-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172074078 2A 251 1041650.00
15-Mar-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172074328 2A 24.26 1006790.00
15-Mar-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172074288 2A 245 1016750.00
16-Mar-24|SAIL BHILAI STEEL PLANT, BHILAI (COAL TAR |0S0172074610 2A 24.69 1024635.00
16-Mar-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172074603 2A 24.68 1024220.00
16-Mar-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172074649 2A 25.06 1039990.00
18-Mar-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172074932 2A 24.65 1022975.00
19-Mar-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172075222 2A 24.58 1045879.00
20-Mar-24|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR|0S0172075472 2A 2472 1051836.00
20-Mar-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172075470 2A 25 1063750.00
21-Mar-24|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172075739 2A 25.26 1074813.00

TOTAL 8207.95( 366296513.00
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Tethys Chem Private Limited - 2022-23
Registered Office & Works : Plot 17/ N
Heavy Industrial Area , Hathkhoj
Bhilai. Chattisgarh -490026
CIN-U22419CT2018PTC008950
E-Mail : tethyschem@gmail.com

RM-COAL TAR
Stock Item Register
1-Apr-22 to 31-Mar-23
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Date Particulars PRODUCT] INVOICE NO|QTY (MT) INVOICE AMT
23-Apr-22(SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172004258 2A 25.15 1586965.00
06-Aug-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172023907 2A 23.58 1419516.00
09-Aug-22(SAIL BHILAI STEEL PLANT, BHILAI [Purchase | 0S0172024277 2A 23.45 1411690.00
12-Aug-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase [ 0S0172024706 2A 24.73 1488746.00
13-Aug-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172024882 2A 24.93 1500786.00
13-Aug-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172024884 2A 23.91 1439382.00
16-Aug-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172025266 2A 24.15 1453830.00
16-Aug-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172025265 2A 24.92 1500184.00
17-Aug-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase [ 0S0172025387 2A 16 992800.00
18-Aug-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172025538 2A 24.62 1527671.00
18-Aug-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172025534 2A 16.47 1021963.50
19-Aug-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172025706 2A 24.77 1536978.50
22-Aug-22|SAIL BHILAI STEEL PLANT, BHILAI [Purchase | 0S0172026170 2A 18.2 1129310.00
24-Aug-22|SAIL BHILAI STEEL PLANT, BHILAI [Purchase | 0S0172026591 2A 15.07 907214.00
26-Aug-22(SAIL BHILAI STEEL PLANT, BHILAI [Purchase [ 0S0172026939 2A 25.2 1706040.00
26-Aug-22(SAIL BHILAI STEEL PLANT, BHILAI [Purchase | 0S0172026961 2A 24.79 1678283.00
26-Aug-22(SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172026918 2A 14.73 886746.00
27-Aug-22(SAIL BHILAI STEEL PLANT, BHILAI [Purchase | 0S0172027104 2A 247 1672190.00
29-Aug-22(SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172027383 2A 24.55 1662035.00
31-Aug-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172027694 2A 24.47 1584432.50
31-Aug-22(SAIL BHILAI STEEL PLANT, BHILAI (Purchase | 0S0172027712 2A 24.54 1588965.00
02-Sep-22(SAIL BHILAI STEEL PLANT, BHILAI |Purchase [ 0S0172028051 2A 24.37 1577957.50
02-Sep-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase [ 0S0172028008 2A 24.58 1591555.00
21-Oct-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase 0S0172036005 32.69 1802853.50
22-Oct-22[SAIL BHILAI STEEL PLANT, BHILAI |Purchase 0S0172036264 34.22 1887233.00
28-Oct-22(SAIL BHILAI STEEL PLANT, BHILAI |Purchase 0S0172036678 24.34 1342351.00
28-Oct-22[SAIL BHILAI STEEL PLANT, BHILAI |Purchase 0S0172036680 23.97 1321945.50
29-Oct-22(SAIL BHILAI STEEL PLANT, BHILAI |Purchase 0S0172036838 24.39 1345108.50
31-Oct-22[SAIL BHILAI STEEL PLANT, BHILAI |Purchase 0S0172037203 24.69 1361653.50
02-Nov-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172037537 2A 17.34 956301.00
02-Nov-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase [ 0S0172037534 2A 23.96 1245920.00
03-Nov-22[SAIL BHILAI STEEL PLANT, BHILAI |Purchase |0S0172037771 2A 17.62 971743.00
03-Nov-22[SAIL BHILAI STEEL PLANT, BHILAI |Purchase [ 0S0172037730 2A 23.97 1246440.00
07-Nov-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172038375 2A 24 .43 1270360.00
08-Nov-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172038580 2A 24.21 1258920.00
21-Nov-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172041037 2A 24.33 1021860.00
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21-Nov-22|SAIL BHILAI STEEL PLANT, BHILAI Purchase | 0S0172041043 2A 19.01 798420.00| W
22-Nov-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172041186 2A 23.82 1000440.00
22-Nov-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase [ 0S0172041190 2A 19.45 816900.00
23-Nov-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172041438 2A 23.92 1004640.00
23-Nov-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172041442 2A 2427 1019340.00
26-Nov-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172042119 2A 20.46 859320.00
28-Nov-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172042420 2A 16.03 673260.00
30-Nov-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172042667 2A 242 1018820.00
30-Nov-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172042685 2A 19.29 812109.00
01-Dec-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172042831 2A 19.05 802005.00
01-Dec-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172042834 2A 24.58 1034818.00
02-Dec-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172043037 2A 23.68 996928.00
03-Dec-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172043223 2A 24.02 1011242.00
05-Dec-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172043596 2A 19.11 804531.00
06-Dec-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172043846 2A 19.24 810004.00
07-Dec-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S017204408 2A 19.07 802847.00
16-Dec-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172045792 2A 24.74 1150410.00
17-Dec-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase [ 0S0172046033 2A 24.03 1117395.00 0
19-Dec-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172046408 2A 23.82 1098102.00
19-Dec-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172046411 2A 24.4 1124840.00
19-Dec-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172046413 2A 17.02 767602.00
20-Dec-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172046708 2A 17.25 777975.00
20-Dec-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172046707 2A 24.26 1118386.00
21-Dec-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172046911 2A 24.18 1114698.00
22-Dec-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172047171 2A 16.01 722051.00
27-Dec-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172048359 2A 18.94 935636.00
28-Dec-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172048599 2A 24.45 1217610.00
28-Dec-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172048600 2A 19.52 972096.00
20-Dec-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172048836 2A 19.41 966618.00
20-Dec-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172048835 2A 24.35 1212630.00
20-Dec-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172048854 2A 24.06 1198188.00
30-Dec-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172049069 2A 24.44 1217112.00
30-Dec-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172049066 2A 19.88 990024.00 !
02-Jan-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172049701 2A 19.41 966618.00 “
02-Jan-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172049697 2A 23.15 1152870.00
05-Jan-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172050386 2A 243 1190700.00
06-Jan-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172050639 2A 24.38 1194620.00
11-Jan-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172051813 2A 24.86 1164691.00
11-Jan-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172051814 2A 19.77 926224.50
12-Jan-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172052070 2A 24.82 1162817.00
12-Jan-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172052087 2A 19.75 925287.50
12-Jan-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172052079 2A 23.73 1111750.50
13-Jan-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172052328 2A 19.55 915917.50
16-Jan-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase [ 0S0172053057 2A 19.34 906079.00
17-Jan-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172053332 2A 19.88 931378.00
19-Jan-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 050172053922 2A 23.94 1121589.00
20-Jan-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172054288 2A 24.35 1167582.50
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| 20-Jan-23[SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172054249 2A 24.43 1171418.50
03-Feb-23[SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172057866 2A 2413 1134110.00
04-Feb-23[SAIL BHILAI STEEL PLANT, BHILAI |Purchase [ 0S0172058092 2A 24 .93 1171710.00
06-Feb-23|SAIL BHILAI STEEL PLANT, BHILAI [Purchase | 0S0172058538 2A 24.21 1137870.00
06-Feb-23[SAIL BHILAI STEEL PLANT, BHILAI [Purchase | 0S0172058518 2A 23.94 1125180.00
07-Feb-23[SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172058760 2A 24.08 1131760.00
07-Feb-23|SAIL BHILAI STEEL PLANT, BHILAI [Purchase | 0S0172058748 2A 25.14 1181580.00
09-Feb-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase [ 0S0172059316 2A 23.79 1118130.00
15-Feb-23[SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172060814 2A 29.39 1381330.00
15-Feb-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172060844 2A 20.28 953160.00
17-Feb-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 080172061298 2A 23 1101700.00
18-Feb-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase [ 0S0172061545 2A 24.15 1156785.00
18-Feb-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase [ 0S0172061543 2A 23.4 1120860.00
20-Feb-23|SAIL BHILAI STEEL PLANT, BHILAI (Purchase | OS0172061926 2A 24.88 1191752.00
21-Feb-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172062185 2A 25.01 1197979.00
27-Feb-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172063840 2A 24.19 1158701.00
27-Feb-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172063854 2A 27.61 1322519.00
28-Feb-23|SAIL BHILAI STEEL PLANT, BHILAI (Purchase | 0S0172064087 2A 23.89 1144331.00
06-Mar-23|SAIL BHILAI STEEL PLANT, BHILAI [Purchase | 0S0172065483 2A 25.05 1171087.50
07-Mar-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172065709 2A 25.2 1184400.00
07-Mar-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172065735 2A 24.05 1130350.00
07-Mar-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172065710 2A 24.96 1166880.00
10-Mar-23[SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172065926 2A 25.4 1193800.00
10-Mar-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172065894 2A 24.58 1155260.00
13-Mar-23(SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172066529 2A 24.46 1149620.00
13-Mar-23|SAIL BHILAI STEEL PLANT, BHILAI [Purchase | 0S0172066509 2A 19.76 928720.00
14-Mar-23|SAIL BHILAI STEEL PLANT, BHILAI [Purchase | 0S0172066811 2A 24.56 1154320.00
15-Mar-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172067082 2A 247 1160900.00
16-Mar-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172067401 2A 24.5 1139250.00
16-Mar-23|SAIL BHILAI STEEL PLANT, BHILAI [Purchase | 0S0172067403 2A 27.19 1264335.00
17-Mar-23|SAIL BHILAI STEEL PLANT, BHILAI [Purchase | 0S0172067671 2A 23.76 1104840.00
17-Mar-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172067675 2A 24.31 1130415.00
18-Mar-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172067999 2A 23.81 1107165.00
21-Mar-23|SAIL BHILAI STEEL PLANT, BHILAI (Purchase | 0S0172068681 2A 24.65 1146225.00
21-Mar-23|SAIL BHILAI STEEL PLANT, BHILAI (Purchase | 0S0172068729 2A 25.27 1175055.00
23-Mar-23|SAIL BHILAI STEEL PLANT, BHILAI [Purchase | 0S0172069270 2A 24.15 1122975.00
23-Mar-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase [ 0S0172069338 2A 21.8 1013700.00
24-Mar-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase [ 0S0172069573 2A 24.88 1156920.00
24-Mar-23|SAIL BHILAI STEEL PLANT, BHILAI [Purchase | 0S0172069549 2A 24.21 1125765.00
25-Mar-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172069815 2A 24.94 1159710.00
25-Mar-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase [ 0S0172069810 2A 24.43 1135995.00
28-Mar-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase [ 0S0172070545 2A 27.61 1283865.00
29-Mar-23|SAIL BHILAI STEEL PLANT, BHILAI |Purchase [ 0S0172070811 2A 31.27 1749556.50
30-Mar-23(SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172071033 2A 34.59 1935310.50
30-Mar-23[SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172071039 2A 24.39 1364620.50
31-Mar-23[SAIL BHILAI STEEL PLANT, BHILAI [Purchase | 0S0172071278 2A 19.68 946147.50
31-Mar-23(SAIL BHILAI STEEL PLANT, BHILAI |Purchase [ 0S0172071276 2A 24.26 1352495.00
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31-Mar-23|SAIL BHILAI STEEL PLANT, BHILAI |[Purchase | 0S0172071216 2A 33.33 1864813.50
18-Apr-22(SAIL BHILAI STEEL PLANT, BHILAI [Purchase | 0S0172003475 2A 24.71 1559201.00

20-Apr-22|SAIL BHILAI STEEL PLANT, BHILAI [Purchase | 0S0172003698 2A 24.35 1536485.00

21-Apr-22|SAIL BHILAI STEEL PLANT, BHILAI [Purchase | 0S0172003845 2A 24.92 1572452.00

27-Apr-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase |0S0172005161 2A 20.38 1320624.00

28-Apr-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172005405 2A 22.12 1433376.00

29-Apr-22[SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172005740 2A 21.63 1401624.00

30-Apr-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172005913 2A 21.85 1415880.00

04-May-22|SAIL BHILAI STEEL PLANT, BHILAI (Purchase | 0S0172006916 2A 13.99 906552.00
19-May-22SAIL BHILAI STEEL PLANT, BHILAI [Purchase | 0S0172009864 2A 2427 1545999.00
21-May-22|SAIL BHILAI STEEL PLANT, BHILAI (Purchase | 0S0172010163 2A 23.99 1528163.00
23-May-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172010335 2A 25.19 1604603.00
25-May-22|SAIL BHILAI STEEL PLANT, BHILAI (Purchase | 0S0172010635 2A 24 .85 1582945.00
26-May-22|SAIL BHILAI STEEL PLANT, BHILAI (Purchase | 0S0172010865 2A 25.26 1609062.00
27-May-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172011087 2A 25.08 1597596.00
30-May-22|SAIL BHILAI STEEL PLANT, BHILAI [Purchase | 0S0172011490 2A 24.79 1579123.00
31-May-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172011666 2A 24.95 1589315.00
01-Jun-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase [0S0172011892 2A 24 .97 1529412.50
03-Jun-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase [ 0S0172012208 2A 24 .48 1499400.00
07-Jun-22|SAIL BHILAI STEEL PLANT, BHILAI |Purchase | 0S0172012668 2A 19.79 1214116.50
TOTAL 3500.97| 182304351.00

~
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Date Particulars PRODUCT INVOICE NO|QTY (MT) INVOICE AMT
01-Apr-21[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172000143 2A 23.12 780300.00
05-Apr-21[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172001147 2A 23.38 789075.00
06-Apr-21[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172001458 2A 23.44 791100.00
06-Apr-21|SAIL BHILAI STEEL PLANT, BHILAI (COAL TAR 0S0172001439 2A 26.27 886612.50
07-Apr-21|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR 0S0172001660 2A 24.18 797940.00
12-Apr-21|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172002990 2A 24.29 801570.00
13-Apr-21|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR [ 0S0172003158 2A 23.62 779460.00
16-Apr-21|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR 0S0172003929 2A 23.87 787710.00
05-Jun-21|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR|0S0172017170 2A 24.5 961625.00
07-Jun-21|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172017517 2A 23.21 910992.50
23-Jun-21|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR [0S0172021813 2A 24.48 933912.00
25-Jun-21|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172022501 2A 25.06 956039.00
06-Jul-21|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR | 0S0172025387 2A 23.39 859582.50

19-Jul-21|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR |0S0172028824 2A 24.36 895230.00

20-Jul-21|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172028983 2A 24.67 906622.50

21-Jul-21|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR | 0S0172029257 2A 24.67 906622.50

22-Jul-21|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR | 0S0172029549 2A 24.79 976726.00

23-Jul-21|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172029916 2A 2474 974756.00
10-Nov-21|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR [ 0S0172052633 2A 24.25 1408925.00
71-Nov-21|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172052926 2A 22.71 1319451.00
12-Nov-21|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172053063 2A 24.86 1444366.00
13-Nov-21|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172053315 2A 25.63 1489103.00
03-Feb-22|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR | 0S0172071599 2A 24.66 951876.00
04-Feb-22|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172071842 2A 24.74 954964.00
07-Feb-22[SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 050172072609 2A 2017 803774.50
12-Feb-22|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR | 0S0172073919 2A 25.3 1072720.00
14-Feb-22|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR [ 0S0172074312 2A 24.34 1032016.00
15-Feb-22|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR | 0S0172074573 2A 24.43 1035832.00
16-Feb-22|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172074860 2A 25.1 1064240.00
18-Feb-22|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172075534 2A 25.3 1062600.00
19-Feb-22|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172075723 2A 25 1050000.00
21-Feb-22|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR [ 0S0172076166 2A 23.91 1004220.00
22-Feb-22|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR [ 0S0172076377 2A 25.07 1052940.00
03-Mar-22|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172078592 2A 20.98 947247.00
08-Mar-22|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172079989 2A 19.88 897582.00
12-Mar-22|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR [ 0S0172080949 2A 20.2 996870.00
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16-Mar-22|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR|0S0172081822 2A 20.51 1012168.50
17-Mar-22|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR [ 0S0172082077 2A 20.34 1001745.00
TOTAL 903.42| 37298515.50
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Date Particulars PRODUCTS INVOICE NO|QTY (MT) INVOICE AMT
29-May-20|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR 0S0172005883 2a 19.12 311656.00
30-May-20|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR 0S0172006159 2a 20.05 326815.00

18-Jul-20|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172017700 2a 20.12 439622.00
23-Jul-20[SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172018854 2a 19.63 425971.00
18-Aug-20|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172024233 2a 19.3 473815.00
30-Nov-20|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172049454 2A 19.75 435487.50
01-Dec-20|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172049775 2a 19.59 431959.50
09-Dec-20|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172052333 2a 19.46 429093.00
17-Dec-20|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172054917 2a 33.74 772646.00
18-Dec-20|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR [0S0172055302 2a 33.04 756616.00
19-Dec-20|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172055570 2a 32.71 749059.00
23-Dec-20|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172056617 2a 19.04 456008.00
24-Dec-20|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR [0S0172057019 2a 20.17 483071.50
26-Dec-20|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172057648 2a 16.22 377926.00
26-Dec-20|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172057634 2a 23.93 557569.00
09-Jan-21|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172061543 2a 32.87 805315.00
11-Jan-21|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR [0S0172062124 2a 32.84 804580.00
12-Jan-21|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR [0S0172062625 2a 19.63 480935.00
13-Jan-21|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172062838 2a 19.87 486815.00
14-Jan-21|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR [0S0172063245 2a 19.56 479220.00
15-Jan-21|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172063567 2a 19.55 478975.00
16-Jan-21|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | OS0172063914 2a 19.61 480445.00
19-Jan-21|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | 0S0172064878 2a 19.52 478240.00
21-Jan-21|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR [ 0S0172065598 2a 15.43 378035.00
22-Jan-21|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172065927 2a 19.89 498244.50
23-Jan-21|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR | 0S0172066385 2a 20 501000.00
25-Jan-21|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR | OS0172067143 2a 19.74 501396.00
25-Jan-21|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR | OS0172067144 2a 29.82 757428.00
29-Jan-21|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR | 0S0172068548 2a 18.89 479806.00
03-Feb-21|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR |0S0172070042 2A 14.96 379984.00
04-Feb-21|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR [0OS0172070366 2A 15.37 390398.00
05-Feb-21|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |0S0172070633 2A 16.59 408114.00
09-Feb-21|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR |0S0172071838 2A 17.09 420414.00
13-Feb-21|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172073284 2A 33.4 821640.00
15-Feb-21|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR |0S0172073811 2A 15.52 381792.00
17-Feb-21|SAIL BHILAI STEEL PLANT, BHILAI |[COAL TAR |0S0172074389 2A 16.57 407622.00
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19-Feb-21|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR [OSO1 72075073 2A 19.52 597312.00
20-Feb-21|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172075421 2A 19.53 597618.00
26-Feb-21|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172077074 2A 19.58 599148.00
26-Feb-21|SAIL BHILAI STEEL PLANT, BHILAI |{COAL TAR |OSO01 72077404 2A 19.88 644112.00
27-Feb-21|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172077746 2A 19.63 625215.50
03-Mar-21|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172078722 2A 23.83 775666.50
04-Mar-21|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172079227 2A 25.39 826444.50
05-Mar-21|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172079497 2A 31.15 998357.50
06-Mar-21|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172079822 2A 31.79 1018869.50
08-Mar-21|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172080418 2A 32.57 1043868.50
11-Mar-21|SAIL BHILAI STEEL PLANT, BHILAI [COAL TAR |OSO01 72081525 2A 32.89 1054124.50
13-Mar-21|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172082235 2A 32.37 1037458.50
18-Mar-21|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172083741 2A 32.9 1054445.00
19-Mar-21|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172084063 2A 20.42 701427.00
25-Mar-21|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172085585 2A 32.5 1096875.00
26-Mar-21|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172085924 2A 23.68 799200.00
27-Mar-21|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172085931 2A 20.53 692887.50
31-Mar-21|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172086709 2A 21.46 724275.00

TOTAL 1232.21| 33135017.50
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Date Particulars PRODUCTS INVOICE NO[QTY (MT) |INVOICE AMT
13-Mar-20|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172066669 19.27 478860.00
16-Mar-20|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172067407 33.45 831233.00
17-Mar-20|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172067624 19.49 484326.50
18-Mar-20|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172067879 28.11 698534.00
18-Mar-20|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172067880 19.25 490875.00
19-Mar-20|SAIL BHILAI STEEL PLANT, BHILAI |COAL TAR 0S0172068037 19.29 491895.00

TOTAL 138.86 3475723.50
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REGIONAL OFFICE
CHHATTISGARH ENVIRONMENT CONSERVATION BOARD
5/32 Bunglow, Bhilai Dist. Durg (C.G.)

bhilairo@gmail.com

1:0. /y|Jq /ROJTSICECB/2025 Bhilai, Dated 0 | [ }H’ZQZ{—
09

M/s. Tethys Chem Private Limited,

Proprietor - Shri Govind Mandal,

Plot no. - 17/N, Heavy Industrial Area, Hathkhoj, Bhilai,
Dist. - Durg (C.G.).

Sub:- Amendment of consent u/s 25 of the Water (Prevention and Control of Pollution) Act,
1974 and u/s 21 of the Air (Prevention and Control of Pollution) Act, 1981 as per the
notification issued by Ministry of Environment, Forest and Climate Change on
25.06.2014.

Ref: - 1. Consent issued u/s 25 of the Water (Prevention and Control of Pollution) Act, 1974
& vide letter no. 1071/RO/TS/CECB/2013 bhilai dated 09.09.2013 u/s 21 of the Air
(Prevention and Control of Pollution) Act, 1981 vide Iletter no.
1072/RO/TS/CECB/2013 bhilai dated 09.09.2013 for Refine Naphthalene balls, Light
furnace oil, Heavy furnace oil (Solvent Naptha), Super creosote fuels (Coal Tar), Black Paint
Organic chemicals-2300 Metric Tonnes/Year.

2. Consent issued u/s 25 of the Water (Prevention and Control of Pollution) Act, 1974
& u/s 21 of the Air (Prevention and Control of Pollution) Act, 1981 vide letter no.
935/RO/TS/CECB/2020 bhilai dated 22.07.2020 for (1) Refined Naphthalene balls,
Light Oil, Heavy Oil (Solvent Naphtha), Super Creosote fuels, Coaltar, Black Paint
Organic Chemicals -2300 Metric Tonnes/Year, (2) Coal Tar Pitch Melting (Only for
melting)-10000 Metric Tonnes/Year.

3. Amendment in consent of the Board u/s 25/26 of the Water (Prevention and Control
of Pollution) Act, 1974 & u/s 21 of the Air (Prevention and Control of Pollution) Act,
1981 vide letter no. 1835/RO/TS/CECB/2024 bhilai dated 18.06.2024 for (1) Refined
Naphthalene Balls, Light Oil, Heavy Creosote Oil, Super Creosote Fuel, Coaltar,
Black Paint, Organic Chemical-2300 Metric Tonnes/Year to 36000 Metric
Tonnes/Year, (2) Coal Tar Pitch (Molten/Granulated) -10000 Metric Tonnes/Year to
36000 Metric Tonnes/Year, (3) Carbozol, Phynole Oil, Wash Oil, Carbon Black Oil-
12000 Metric Tonnes/Year.

4. Renewal of consent under section 25/26 of the Water (Prevention and Control of
Pollution) Act, 1974 and under section 21 of the Air (Prevention and Control of
Pollution) Act, 1981 vide letter no. 3480/RO/TS/CECB/2024 bhilai dated 23.08.2024
for (1) Refined Naphthalene Balls, Light Oil, Heavy Creosote Oil, Super Creosote
Fuel, Coaltar, Black Paint, Organic Chemical -36000 Metric Tonnes/Annum, (2) Coal
Tar Pitch (Molten/Granulated) -36000 Metric Tonnes/Year, (3) Carbozol, Phynole
Oil, Wash Oil, Carbon Black Oil - 12000 Metric Tonnes/Year.

e
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3. Constitution of committece by the Head Office, Chhattisgarh Environment

Conservation Board, Nava Raipur, Atal Nagar, Raipur (C.G.) for the purpose of
inspection of coal tar industries vide letter no. 11084 dated 24.02.2025

6. Inspection of your industry on dated 24.03.2025 & 25.03.2025 by the committee as
per above mentioned letter under reference no. 05.

7.  Head Office, Chhattisgarh Environment Conservation Board, Nava Raipur, Atal
Nagar, Raipur (C.G.) letter no. 3983 dated 10.07.2025

8.  In compliance the above reference the show cause notice issued to the industry vide
letter no. 2400 dated 01.08.2025

9. Reminder for submission of complete reply of the notice issued by this office vide
letter no. 2928 dated 25.08.2025

10.  Your reply has been been received by this office on 02.09.2025

11.  The reply was sent to the Head Office by this office vide letter no. 3030 dated
02.09.2025

12. Direction issued by Head Office, Chhattisgarh Environment Conservation Board,
Nava Raipur, Atal Nagar, Raipur (C.G.) vide letter no. 9118 dated 11.11.2025 for
amendment of the consent.

13. This office letter no. 4004 dated 17.11.2025 was sent to Head Office, Chhattisgarh
Environment Conservation Board, Nava Raipur, Atal Nagar, Raipur (C.G.).

14. Direction issued by Head Office, Chhattisgarh Environment Conservation Board,
Nava Raipur, Atal Nagar, Raipur (C.G.) vide letter no. 9814 dated 28.11.2025 for
amendment of the consent.

-0-

As per Notification issued by Ministry of Environment, Forests, Climate Change
on 25 June 2014, coal tar processing units requires Environmental Clearance. Ministry of
Environment, Forests, Climate Change also clarified that coal tar melting (change in physical
form, from solid/granulated to liquid without emission) unit does not requires Environmental
Clearance, vide office memorandam issued on 02.04.2018.

The Head Office, Chhattisgarh Environment Conservation Board, Nava Raipur,
Atal Nagar, Raipur (C.G.) constituted committee for the purpose of inspection of coal tar
industries vide its letter no. 11084 dated 24.02.2025.

In persuance of the above Head Office CECB letter the industry was inspected by
the constituted committee on 24.03.2025 and 25.03.2025. Persuant to the recommendations of
the constituted committee, the Head Office CECB has directed vide its letter no. 3983 dated
10.07.2025 to the Regional Office, Chhattisgarh Environment Conservation Board, Bhilai to
issue a show cause notice to the industry for amendment in consent.

. In corppliance with letter mentioned in under reference 7 this office issued a show
cause notice to the industry for limiting its production capacity in accordance with the Consent

E:\Arun\Amendment consent\Final\Tethys chem17N.....doc copy.doc 2
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115517“1:?1{(‘)1;% 25 of the Water (Prevention and Control of Pollution) Act, 1974 & vide letter no.
Bslin S/CECB/2013 bhilai dated 09.09.2013 u/s 21 of the Air (Prevention and Control of
ollution) Act, 1981 vide letter no. 1072/RO/TS/CECB/2013 bhilai dated 09.09.2013 for Refine
Naphthalene balls, Light furnace oil, Heavy furnace oil (Solvent Naptha), Super creosote fuels (Coal
Tar), Black Paint Organic chemicals-2300 Metric Tonnes/Year.

ce to the above show cause notice

In this regard the reply of the industry in referen
dingly to the Head Office CECB

\\{as received in this office on 02.09.2025 and forwarded accor
vide letter under reference no. 11.

on Board has issued direction

Head Office, Chhattisgarh Environment Conservati
0.12 & 14.

for issuing the amendment of consent to the industry vide letter under reference n

eration of the facts by the constituted committee

Accordingly after carefull consid -
r consent/renewal is amended

and materials in record and in the view of above the water and ai
for following products and production capacity :-

S No. Name of the Product Production capcity

2300 Metric Tonnes/Year
(Two Thousand Three Hundred Metric
Tonnes Per Year)

1. Refine Naphthalene balls, Light furnace
oil, Heavy furnace oil (Solvent Naptha),
Super creosote fuels (Coal Tar), Black
Paint Organic chemicals

2. Melting of Coal Tar Pitch 36000 Metric Tonnes/Year
(Thirty Six Thousand Metric Tonnes Per
Year)

The consent/renewal of consent is valid upto 17.06.2029 only.

O Note :-

1. The Melting of Coal Tar Pitch is allowed on the basis of office memorandum
issued by Govt. of India, Ministry of Environment, Forest and Climate Change on
02/04/2018. Melting of Coal Tar Pitch means only physical change from solid
(granular) form to liquid form and the process involves no emissions into the air.
And also as per above notification that coal tar pitch melting does not attract the
provisions of the EIA notification 2006 as amended from time to time.

2. The industry shall comply the Notification of Gazette of India, Ministry of
Environment, Forest and Climate Change on 25/06/2014. In which, after the date
of notification, any new project and expansion project for Coal Tar processing
process shall establish/start after obtaining Environmental Clearance and consent
from Chhattisgarh Environment Conservation Board.

3. The Board will have the right to change or cancel the said amended consent of the
industry, if any such order is issued it shall be binding on the industry.

4. The industry has to pay environment compensation incase any violation is found.

E:\Arun\Amendment consent\Final\Tethys chem17N.....doc copy.doc 3
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7
A. Water (Prevention and Control of Pollution) Act,1974

Additiong] Conditions

ffectively and regularly.

1. Industry shall operate and maintain the existing effluent treatment system ¢
bed by Board. All the

Industry shall ensure the treated effluent quality within the standards prescri
effluent treatment system shall be kept in good running condition all the time and failure (if any),
shall be immediately rectified without delay otherwise, similar alternate arrangement shall be made.
In the event of any failure of any pollution control system adopted by the industry, the respective

production unit shall not be restarted until the control measures are rectified to achieve the desired
efficiency. Industry shall not discharge any treated/untreated effluent in to the river or any surface
d effluent back in the process. No

water bodies or on land. Industry shall re-circulate all the treate
effluent shall be discharged outside of the factory premises in any circumstances; hence zero
discharge conditions shall be maintained all the time.

2. Good housekeeping practices shall be adopted by the industry.

3. Wide green belt of broad leaf local species shall be maintained along the plant premises. As far as

possible maximum area of open spaces shall be utilized for plantation purposes.

4. Effective steps shall be taken for safe and scientific handling, storage, transportation and disposal of

solid wastes.

5. All raw materials/finished products shall be stored above ground level with pucca platform in

covered area.

6. Industry shall ensure use of properly covered vehicles for the transportation of raw materials, wastes
etc. so as to avoid environmental hazards in the surroundings.

7. Industry shall comply with Hazardous and Other Wastes (Management and Transboundary
Movement) Rules, 2016 (as amended up to date).

8. No activity shall be carried out which falls under the purview of EIA notification 2006 (as amended
up to date), without obtaining prior environmental clearance.

9. In case, if the capital investment is increased by such amount that the total investment exceeds the
range for which renewal fees has been paid, the industry shall have to pay the difference amount of

renewal fees for the corresponding block years.

10. In case, the prescribed fee payable is amended in future, the industry shall be liable to pay the
difference amount for corresponding block years.

11. Chhattisgarh Environment Conservation Board reserves the rights to revoke the Consent at any time
for any violation/non-compliance. Please acknowledge the receipt of this letter.

B. Air (Prevention and Control of Pollution) Act, 1981

1. Industry shall operate and maintain the existing air pollution control systems regularlyto ensure the
particulate matter emission from any point source below 50 mg/Nm3 allthe time, failing which, this
renewal may be cancelled. Effective steps shall be taken tocontrol fugitive emission inside the
factory premises. Industry shall also maintain theambient air quality within the factory premises
within prescribed limits. All the airpollution control system shall be kept in good running condition
all the time and failure(ifany),shall be immediately rectified without delay otherwise, similar
alternate arrangement shall be made. In the event of any failure of any pollution control
systemadopted by the industry, the respective production unit shall not be restarted until the control
measures are rectified to achieve the desire defficiency. Chhattisgarh Environment Conservation

E:\Arun\Amendment consent\Final\Tethys chem17N.....doc copy.doc 4
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V_Boa.rd may further stipulate stringent particulate matter emission limit depending upon
. nvironmental conditions.

2. Good housekeeping practices shall be adopted by the industry.

3. Reduction in fugitive emissions due to transportation (which contribute the air pollutants such as
suspended particulate matter in ambient air in the nearby residential, rural and other areas) of raw
material and finished products shall be done in the existing transport system by adopting appropriate
measures and infrastructure development.

4. Industry shall ensure use of properly covered vehicles for the transportation of raw materials, wastes
etc. so as to avoid environmental hazards in the surroundings.

5. Good housekeeping practices shall be adopted by the industry.

6. Industry shall comply with Hazardous and Other Wastes (Management and Transboundary
Movement) Rules, 2016 (as amended up to date).

7 No activity shall be carried out which falls under the purview of EIA notification 2006 (as amended
up to date), without obtaining prior environmental clearance.

8. Effective steps shall be taken for safe and scientific handling, storage, transportation and disposal of
solid wastes.

9. All raw materials/finished products shall be stored above ground level with pucca platform in
covered area.

10. Industry shall use fly ash brick, fly ash block and fly ash based products in their construction/
repairing activities.

11. Wide green belt of broad leaf local species shall be maintained along the plant premises. As far as
possible maximum area of open spaces shall be utilized for plantation purposes.

12. Chhattisgarh Environment Conservation Board reserves the rights to revoke the Consent at any time
. for any violation/non-compliance.

1
0!{, Regional Officer,

&4 C.G. Environment Conservation Board, Bhilai
EndtNo. Z{( B0  /R.OJ/TS/CECB/2025 Bhilai, Dated? | T)%L@:

Copy to:- Member Secretary, Chhattigarh Environment Conservation Board, Nava Raipur Atala
Nagar, Raipur (C.G.) for information please in compliance of directions issued by the
Head Office, Chhattisgarh Environment Conservation Board. Nava Raipur, Atal

Nagar, Raipur (C.G.) letter no. 9118 dated 11.11.2025 & letter no. 9814 dated
28.11.2025 for amendment of the consent.

%

Regional Qfficer,
010 9/31 C.G. Environment Conservation Board, Bhilai

E:\Arun\Amendment consent\Final\Tethys chem17N.....doc copy.doc §
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BARTTG JITIRYT AReTT Heol

qIfarT Had, A e, Gaer—19, a1 IYR IFed TR, YR (B.7)
Email add- hocecb@gmail.com

W"cﬁ???? /. /TP, /BIAYHH. /2025 991 AR, ed TR, &b/ /2 /2025
gfeT,

§

Hewg i,

ISg WY faRiwst ofed afafd—s, swive,
TRA TP

TIfar a+, deR—19,

4T IAYR e TR,

fSremT—ragR (B.1)

faw — Comments sought pursuant to the Environment Clearance application of M/s Tethys
Chem Private Limited.

Hed — 1. Hed AT B U FHIG 4645 &G 25 /07 /2025,
2. 9 W faRws oiee afifi—3, BwiNtTe &7 U5 Hid 2626 faid
10 /11 / 2025.
—: 00 ii—
SWIF [y defid U FHId 02 & AJHA 4 od o fb a9
T o9 uEde fafics, wiie 4 17/79, 9N e &9, sUan, fds,
ﬁl?ﬂ—?f (’J.W.) @ Coal Tar Pitch from 36000 TPA to 65,000 TPA and its by-products Mixed
Creosote Oils (HCO/ATO), Napthalene from 36000 TPA to 63,000 TPA B¢ UATARUIY wrepfcl
gEq PO H Hed HEed gN Yd H Haid UF FHIP 01 b HEEH W
SIS, B & JfFd UT far 57 gaT & | s gkl Hafid U3 $Hid 02
H YOEIHRYT 18T AT 2 |
aqaey H oRg § o BaiiTe Jaidavvl WU Heel g Sl I aqAE H
SN FHf # IeclRgd ITe a1 STe &l &I f&did 25 /06 /2014 & YalgaR
SR GEf § SeelRad e AT IUTET & & AR PR Bl Priare! DI ofl
B B
ol 25,06 /2014 @& Td BENT & Hsd & &A1 PG R QD

09 /09 /2013 BT TNl THfd § SAE U4 IcuTe AT “Refine Naphthalene Balls, Light
Furnance Oil, Heavy Furnace Oil (Solvent Naphtha), Super Creosote fuels (Coal Tar), Black Paint
Organic Chemicals 2300 M. T./Year”?»?'@ﬂ@ﬁ T |

SURIGT & IMYR TR THAGAR dIfod e IR 8-

SR. QUERY ANSWER: | CECB'S COMMENTS (ALONG WITH APPLICABLE RULES/

No. Yes / No REGULATIONS (IF ANY))

1. Whether PP has YES Owing to EIA notification dated 25.6.2014 -
undertaken expansion establishment of any new/ or expansion of the
of its coal tar existing unit/ or change in product mix of ‘Coal
processing unit  (in Tar Processing Units’ are required to take
terms of  MOEF's prior EC. As per the above details of CTO
notification dated issued to the industry over time, it is noted
25.6.2014) after that the industry has undertaken expansion in

C:Users\Lokesh kumariDownloads\Letter - CECB Comments (SEAC). doc



25.6.20147

rd -

)@7ear 2024 without obtaining valid EC (by

increasing Coal Tar distillation products from
2300 MT/Year to 36,000 MT/year and addition
of new Coal Tar by Products like Carbozol,
Phynole Oil, Wash 0il, Carbon Black Oil of

12,000 MT/Year).

Whether such
expansion (of any) shall
result in violation of
Environment

(Protection) Act, 19867

YES

As per the CTO dated 9.9.2013 the industry

was

producing 2300 MT/Year

of Refine

Naphthalene Balls, Light Furnance Oil, Heavy
Furnace Oil (Solvent Naphtha), Super Creosote
fuels (Coal Tar), Black Paint Organic Chemicals.

On 18.6.2024, CECB issued an amended CTO
to the industry for the following products and

production capacity:

Name of Product

Production Capacity

Refine Naphthalene
Balls, Light Oil, Heavy
Creosote Qil, Super
Creosote Fuel, Coal
Tar, Black Paint,
Organic Chemical

36,000 Metric Tonnes Per
Annum
(Thirty Six thousand metric
tonnes per annum)

Coal Tar Pitch
(Molten/Granulated)

36,000 Metric Tonnes Per
Annum
(Thirty Six thousand metric
tonnes per annum)

Carbozol, Phynole Oil,
Wash 0il, Carbon Black
Oil

12,000 Metric Tonnes Per Year
(Twelve thousand metric
tonnes per annum)

In view of the aforesaid details, it has been

noted that

industry  has

undertaken

expansion in 18.6.2024. Therefore, violation
under Environment (Protection) Act, 1986

can be counted

from 18.6.2024 for

undertaking expansion without obtaining

valid EC.

Whether any action has
been taken against PP
pursuant to the issuance
of the show Cause
Notice dated 1.8.2025?

YES

SEN B JaEHE H W 9E §
IooilRad SATe T SeUTed ST Bl
& 25 ,/06,/2014 & galaR S
T H SoolRgd ST oar Saured
A B AFAR A B BRATE BT o

Bl T |

Legal case:
On 24.3.2025 a case was filed by one Mr. Dheeraj Tiwari before the Hon’ble National

Green Tribunal alleging that the industry has undertaken expansion of its Coal Tar Unit without

C:\WUsers\Lokesh kumariDownloads\ctter - CECB Comments (SEAC L doc



obtaining valid environment clearance forgﬁ@)gsed expansion. Similar case was§so filed
before Hon’ble Supreme Court of India on 14.7.2025. The Supreme Court disposed-offf this case
on 22.7.2025 on the ground that the matter is already pending before NGT. The Hon’ble NGT
disposed-off the matter on 29.7.2025 on the ground of maintainability and left the issue of
Environment Clearance application for adjudication by SEAC/SEIAA.

Thereafter, the applicant filed an appeal before the Supreme Court (vide civil appeal
11467 of 2025) wherein it challenged the order passed by the NGT. The Supreme Court, vide order
dated 12.9.2025 set-aside the NGT judgment of 29.7.2025 and remitted the matter to NGT,
Principle Bench for reconsideration. The case is now pending before the NGT, Principle Bench,
New Delhi (OA 549/2025). Next date of hearing in the matter is on December 1, 2025.

Ul garef ufid g

ol 0
5 afag
BT JATaRoT ARET Hedl
T YAQR e TR, Rlel—™ayR (@)

9. ST S0 /Y./ TP, /BIAYHH. /2025 FdT AR, el TR, QIS o3/ 17./ 2025
gfeferd :

sﬁ.—ﬁiﬁ'—c{ Aed, URIIGHT UdEad, w99 <o @9 UEde fafics, am
3iEfires &, gerdre, s, fer—gf (@) & ok et ud srawas Sriad
=g UNd |

& afea
4T RAYR el TR, FSe—R[gR (8.7)

Ci\Users\Lokesh kumar\Downloads\Letter - CECR Comments (SEAC) doc



ANNEXEBE R-12 183

1/5

HIGH COURT OF CHHATTISGARH AT BILASPUR

WPC No. 6590 of 2025

M/S Tethys Chem Private Limited , Versus State of Chhattisgarh

Order on Board

17/12/2025

Mr. Prafulla N Bharat, Sr. Advocate assisted by Mr.
Akash Pandey, Advocate for the petitioner.

Mr. Ranbir Singh Marhas, Additional Advocate
General for respondent No.1-State.

Ms. Anmol Sharma, Advocate for respondent No.2.

Mr. Amrito Das, Advocate for respondent No.3 and 4.

Heard.

Issue notice to respondents.

Learned counsel appearing on behalf of respective
respondents accept notice, hence, process fee is not
required to be paid for issuance of notice to these
respondents. They pray for and are granted three weeks
time to file reply.

On petitioner’s depositing process fee within a week,
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2/5

notice be issued to respondent No.5, making it returnable in
three weeks.

Also heard on I.A. No.1/2025, an application for grant
of interim relief/stay.

Learned Senior Counsel for petitioner submits that in
the year 2019 petitioner took over existing industry in the
name and style of ‘M/s SS Udyog’, which was engaged in
production of naphthalene balls, light furnace oil, heavy
furnace oil (Solven Naphtha), super creosote fuel (coal tar),
black paint organic chemicals, with products and production
capacity as consented by the competent authority. After
taking over of M/s SS Udyog, the competent authority had
renewed the consent for the period from 18.12.2024 to
17.6.2029 for the products as also production capacity as
mentioned in Annexure P-7. However, respondent No.4
vide impugned letter dated 1.12.2025, Annexure P-1,
amended the production capacity from 36000 metric tonne
per year to 2300 metric tonne per year for the products
“‘naphthalene balls, light furnace oil, heavy furnace oil
(Solven Naphtha), super creosote fuel (coal tar), black paint
organic chemicals” and also changed name of one of the

products, without issuing any notice in this regard or
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providing opportunity of hearing to petitioner. He contended
that one show-cause notice was issued to petitioner by the
Regional Office of respondent No.3 to which petitioner
submitted reply. Respondent No.4 has issued the
impugned letter at the dictates of Head Office of respondent
No.3. When once consent is granted to petitioner vide
renewal of consent dated 23.8.2024, then reduction in
capacity and change in name of product is not permissible,
more so when the letter, Annexure P-1, is issued without
following due process of law.

Learned counsel appearing on behalf of respondent
Nos.3 and 4 opposing submissions of learned Senior
Counsel for petitioner, would submit that according to his
instruction, renewal of consent dated 23.8.2024 was not in
accordance with law and therefore, disciplinary action has
been initiated against concerned officer who was
instrumental in issuing letter dated 23.8.2024. He next
contended that as letter dated 23.8.2024 was issued
without following due process of law, therefore, necessity
has arisen to issue letter dated 1.12.2025. According to
renewal of consent dated 12.1.2017 the production capacity

of M/s SS Udyog was only 2300 metric ton per year and
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therefore, there cannot be renewal of consent for production
capacity of 36000 metric ton per year.

In view of submission made by learned counsel for
respective parties, when a question is put to learned
counsel for respondent No.3 and 4 as to such consideration
in the letter dated 1.12.2025, Annexure P-1, he submits that
though it is not specifically worded but reason, according to
his instruction, for reduction of production capacity is that
letter dated 23.8.2024 was issued without following process
of law. He also submits that petitioner is having efficacious
alternate remedy of filing appropriate proceeding under the
National Green Tribunal Act, 2010 before the National
Green Tribunal.

At this stage, learned Senior Counsel for petitioner
submits that as the letter impugned has been issued without
jurisdiction, therefore, availability of alternate remedy will
not be a bar in entertaining this writ petition.

In view of above submissions of learned counsel for
respective parties and considering that petitioner in its
favour is having renewal of consent dated 23.8.2024 with
the name of products and production capacity as mentioned

therein, purely as an interim measure, it is directed that
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effect and operation of letter dated 1.12.2025, Annexure
P-1, shall remain stayed till next date of hearing.
List this petition in the week commencing 19.1.2025.

Certified copy as per rules.
Sd/-
(Parth Prateem Sahu)
Judge

roshan/-
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ASL PARTNERS
m —_— Admin ASL PARTNERS <admin@aslpartners.in>

Advocates & Solicitors

Dheeraj Tiwari v. Ministry of Environment Forest and Climate Change| O.A
549/2025-NGT (PB)- Delhi

1 message

Admin ASL PARTNERS <admin@aslpartners.in> 9 April 2026 at 15:49
To: "rahul.goel@anantlaw.com" <rahul.goel@anantlaw.com>, "kajaldalalchambers@gmail.com"
<kajaldalalchambers@gmail.com>, mefcc@gov.in, ms@cpcb.nic.in, chairman.cpcb@nic.in, seiaa.cg@nic.in, collector-
durg@nic.in, info@tethyschem.com, lawdept.cg@gov.in

Cc: abhinay Sharma <abhinay@aslpartners.in>, deeksha@aslpartners.in

Dear All,

Please find attached herewith the reply filed on behalf of the Chhattisgarh Environment Conservation Board
(Respondent No.3) in the captioned matter as and by way of service upon you.

Kindly acknowledge the receipt of the same.

E 09.04.2026- Dheeraj Tiwari Reply on behalf of
Respondent No.3 - CECB.pdf

Regards,

ASL PARTNERS
(Advocates and Solicitors)

t: 011-47533256
e: admin@aslpartners.in

L

The information contained in this communication is intended solely for the use of the individual or entity to whom it is
addressed and others authorized to receive it. This communication may contain confidential or legally privileged
information. If you are not the intended recipient, any disclosure, copying, distribution or action taken relying on the
contents is prohibited and may be unlawful. If you have received this communication in error, or if you or your
employer does not consent to email messages of this kind, please notify us immediately by responding to this email
and then delete it from your system. No liability is accepted for any harm that may be caused to your systems or data
by this message. Unless related to Firm business, the opinions, conclusions and other information contained within
this email are those of the sender alone and do not necessarily constitute those of ASL Partners. ASL Partners
reserves the right to monitor emails sent to or from addresses under its control.
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ASL PARTNERS
m —_— Admin ASL PARTNERS <admin@aslpartners.in>

Advocates & Solicitors

Dheeraj Tiwari v. Ministry of Environment Forest and Climate Change| O.A
549/2025-NGT (PB)- Delhi

1 message

Admin ASL PARTNERS <admin@aslpartners.in> 13 April 2026 at 12:07
To: "rahul.goel@anantlaw.com" <rahul.goel@anantlaw.com>, "kajaldalalchambers@gmail.com"
<kajaldalalchambers@gmail.com>, mefcc@gov.in, chairman.cpcb@nic.in, seiaa.cg@nic.in, collector-durg@nic.in,
info@tethyschem.com, lawdept.cg@gov.in, ccb.cpcb@nic.in, seiaacg@gmail.com

Cc: abhinay Sharma <abhinay@aslpartners.in>, kirti@aslpartners.in, deeksha@aslpartners.in

Dear All,

Please find attached herewith the Defect Cured- reply filed on behalf of the Chhattisgarh Environment Conservation
Board (Respondent No.3) in the captioned matter as and by way of service upon you.

Kindly acknowledge the receipt of the same.

E Defect Cured- Dheeraj Tiwari Reply on behalf of
Respondent No.3 - CECB.pdf

Regards,

ASL PARTNERS
(Advocates and Solicitors)

t: 011-47533256
e: admin@aslpartners.in

L

The information contained in this communication is intended solely for the use of the individual or entity to whom it is addressed and others authorized to
receive it. This communication may contain confidential or legally privileged information. If you are not the intended recipient, any disclosure, copying,
distribution or action taken relying on the contents is prohibited and may be unlawful. If you have received this communication in error, or if you or your
employer does not consent to email messages of this kind, please notify us immediately by responding to this email and then delete it from your system.
No liability is accepted for any harm that may be caused to your systems or data by this message. Unless related to Firm business, the opinions,
conclusions and other information contained within this email are those of the sender alone and do not necessarily constitute those of ASL Partners. ASL
Partners reserves the right to monitor emails sent to or from addresses under its control.
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